
List of cases which were e-filed during the month of August 2022

Court District Case No. Advocate Advocate email id

1 CENTRAL CS COMM-1917/22 9810076766 01.08.2022 30.07.2022

CS COMM-1918/22 AVTAR SINGH 9899604908

karansafron50@gmail.com

01.08.2022 30.07.2022

CS COMM-1929/22 9811594109

p.k.sinha72@gmail.com

02.08.2022 01.08.2022

CS COMM-1930/22 9811412191

dheeraj.gupta1982@gmail.com

02.08.2022 01.08.2022

CS COMM-1934/22 9312400295 02.08.2022 01.08.2022

S.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI BANK VS. WSS 
AUTO SOLUTIONS

SHAILENDRA 
BABBAR

babbarsandassociatesicici@gma
il.com

PAUL PURE MEDICINE 
VS. NARAIN DASS DRUG 
STORE

NAMITA AGGARWAL VS. 
SIDDHI VINAYAK WALL 
INFRA

PRAMOD 
KUMAR SINHA

KRISHAN SUDEN VS. 
MCD

DHEERAJ 
GUPTA

PNB VS. AGGARWAL 
DEPARTMENTAL STORE

ARUN KUMAR 
SHUKLA

connect@snslegal.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-1951/22 ALOK KUMAR 9911000126

Alok.adv2001@gmail.com

05.08.2022 04.08.2022

CS COMM-1952/22 9810076766 05.08.2022 04.08.2022

CS COMM-1953/22 ALOK KUMAR 9911000126

Alok.adv2001@gmail.com

05.08.2022 04.08.2022

CS COMM-1954/22 ALOK KUMAR 9911000126

Alok.adv2001@gmail.com

05.08.2022 04.08.2022

CS COMM-1955/22 ALOK KUMAR 9911000126

Alok.adv2001@gmail.com

05.08.2022 04.08.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI BANK VS. SANJEEV 
KUMAR

ICICI BANK VS. VEER 
SINGH

SHAILENDRA 
BABBAR

babbarsandassociatesicici@gma
il.com

ICICI  BANK VS. MOHD. 
DILNAWAZ AHMED

ICICI BANK VS. ADEEP 
KUMAR YADAV

ICICI BANK VS. ANIL 
KUMAR BODDU



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-1956/22 ALOK KUMAR 9911000126

Alok.adv2001@gmail.com

05.08.2022 04.08.2022

CS COMM-1969/22 RAJAN VERMA VS. MCD 9811161525

sksinghl16@gmail.com

08.08.2022 06.08.2022

CS COMM-1982/22 SHARVAN DEV 7703894232

sdev9213295609@gmail.com

16.08.2022 12.08.2022

CS COMM-1983/22 MANOJ MALIK 9810861150 16.08.2022 12.08.2022

CS COMM-1990/22 7859984398 17.08.2022 16.08.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ICICI BANK VS. 
GULSHAN KUMAR

SATENDRA KR 
SINGH

MAHENDRA AGGARWAL 
VS. GAMMON INDIA

KARIM HOTELS VS. 
FAIM SHEIKH SIDDQUI

info@diwanadvocates.com
AKSHITA CREATION VS. 
MANYAWAR SAREES

HARDIK 
AGGARWAL

advocatehardikaggarwal@gmail.
com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-1991/22 9811311360 17.08.2022 16.08.2022

CS COMM-2006/22 9811898399 20.08.2022 19.08.2022

CS COMM-2014/22 FIROZUDDIN 9818416099 22.08.2022 20.08.2022

CS COMM-2015/22 9810199210

sanjeevsahay2211@gmail.com

22.08.2022 20.08.2022

CS COMM-2016/22 9811161525

sksinghl16@gmail.com

22.08.2022 20.08.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

ANU PRODUCTIONVS 
VS. BALTAR SINGH

CHANCHAL KR 
JHA

nsingh_1908@yahoo.co.in
ICICI BANK VS. 
MUSHEER ALAM

MANISH 
DEWAN

manish@klfindia.com
KK CONSTRUCTION VS. 
PAN INDIA INFRA 
PROJECTS

mdsulaimaankhan@gmail.com
MOHD. SULEMAN VS 
NOOR JAHAN

GAGAN 
KATARIA

BHARAT ARORA VS. 
MCD

SATENDRA KR 
SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-2017/22 9868927179 22.08.2022 20.08.2022

CS COMM-2018/22 PNB VS. SUNEEL KUMAR 9868927179 22.08.2022 20.08.2022

CS COMM-2025/22 9211033533 23.08.2022 22.08.2022

CS COMM-2026/22 K.M. DWIVEDI 9811028674

dwivedi63.kmd@gmail.com

23.08.2022 22.08.2022

9582136880 23.08.2022 22.08.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

PNB VS. KULDEEP 
KUMAR

SUDHIR 
KUMAR SINGH

sksinghadvdelhi@gmail.com
SUDHIR 
KUMAR SINGH

sksinghadvdelhi@gmail.com
ARPIT ARORA VS. 
DEEPAK MITHLANI

KALPANA 
HINGORANI

advocate_kalpana@yahoo.com
HMS ENTERPRISES VS. 
NRW ENTERPRISES

OMP (I) COMM-
344/22

POOJA SAPLEKAR VS. 
MARATHA MITRA 
MANDAL

JITENDER 
SINGH

jdsadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

OMP (COMM)-119/22 ANJALI NEHRA 9810272654 25.08.2022 24.08.2022

OMP (COMM)-125/22 ANJALI NEHRA 9810272654 25.08.2022 24.08.2022

OMP (COMM)-131/22 ANJALI NEHRA 9810272654 25.08.2022 24.08.2022

CS COMM-2033/22 SUNIL KUMAR 9873408273 25.08.2022 24.08.2022

CS COMM-2034/22 9999490798 25.08.2022 24.08.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

MEHRAB LOGISTICS & 
AVIATION LTD. VS. 
MAHINDRA & MAHINRA 
FINANCIAL SERVICES

nakhanadvocate@gmail.om
MEHRAB LOGISTICS & 
AVIATION LTD. VS. 
MAHINDRA & MAHINRA 
FINANCIAL SERVICES

nakhanadvocate@gmail.om
MEHRAB LOGISTICS & 
AVIATION LTD. VS. 
MAHINDRA & MAHINRA 
FINANCIAL SERVICES

nakhanadvocate@gmail.om
SANJEEVANI PAPERS 
VS. HOUNSLOW 
HOUSING

kamlakshi.singh@yahoo.co.in
CANARA BANK VS. 
BABITA RANI

ANUJ 
AGGARWAL

advicateanujaggarwal@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-2053/22 9818194170 26.08.2022 25.08.2022

CS COMM-2054/22 UMESH TYAGI VS. MCD DEEPANSHU 8860939496

dpnshkhatri24@gmail.com

27.08.2022 26.08.2022

CS COMM-2055/22 9811736977 27.08.2022 26.08.2022

CS COMM-2056/22 9873101002

pranay7advo@gmail.com

27.08.2022 26.08.2022

CS COMM-2064/22 9811161525

sksinghl16@gmail.com

29.08.2022 27.08.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NARSINGH DASS VS. 
PRASHANT BHIKHAN

VIJAY MOHAN 
SHARMA

vinaymohan_legal@yahoo.in

HILTI INDIA PVT. LTD. 
VS. SHIV KUMAR GOEL

ARVIND 
SHARMA

aslawassociates.as@gmail.com
CANARA BANK VS. 
RABBI NURSING CARE

PRANAY 
SHARMA

NARESH KUMAR VS. 
MCD

SATENDRA KR 
SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-2075/22 ICICI BANK VS. UMA 9810080772 31.08.2022 30.08.2022

CS COMM-2076/22 J.C. VASHISHTA7291013304

yashika.sood10@gmail.com

31.08.2022 30.08.2022

9711549401 31.08.2022 30.08.2022

2 CENTRAL 9810481016 01-08-2022 30-07-2022

9899009971 01-08-2022 30-07-2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CHETNA 
BHALLA

punitbhalla@aol.com
PNB VS. MAXIMUM 
APPAREL

OMP (I) COMM-
347/22

SHIBUJI AGRO 
INDUSTRIES VS. 
SHRIRAM INSTITUTE 
FOR INDUSTRIAL 
RESEARCH

VIJAY KUMAR 
GUPTA

gyan_advocate@yahoo.com
SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1911/2022

SHRIRAM PISTONS AND 
RINGS LIMITED Vs 
ASHOK KUMAR 
UNKNOWN

AASTHA 
SHARMA(P),

mail@thelegist.com
CS 
(COMM)/1910/2022

ICICI BANK LIMITED Vs 
CHAND BABU

HEMANT 
GUPTA(P),

juris@hemantgupta.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9891947575

lovekesh27@gmail.com

04-08-2022 03-08-2022

8587880072 05-08-2022 04-08-2022

9311851166 05-08-2022 04-08-2022

9999802592

aliquaisar110@gmail.com

05-08-2022 04-08-2022

9911000126

ALOK.ADV2001@GMAIL.COM

05-08-2022 04-08-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1937/2022

BEAUTY ART PRINTS 
INDIA PRIVATE 
LIMITED Vs TOP STITCH 
FASHION HOUSE AND 
ANOTHER

LOVEKESH 
AGGARWAL(P),

CS 
(COMM)/1942/2022

M/S GOVINDAM 
ENTERPRISES Vs M/S 
MAA GANGA TRADING 
COMPANY

KAMLESH 
KUMAR(P),

kamleshvidhya@gmail.com
Execution 
(Comm)/134/2022

HDFC BANK LTD Vs 
SAVITA SHARMA

AMITA 
KUMARI(P),

gurmeet@gbalawoffices.com
CS 
(COMM)/1943/2022

PUNJAB NATIONAL 
BANK Vs PARVINDER 
KAUR BEDI

QUAISAR 
ALI(P),

CS 
(COMM)/1941/2022

ICICI BANK Vs PINTU 
KUMAR

ALOK 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9810654872

ADVOCATECP@GMAIL.COM

05-08-2022 04-08-2022

9811881981 08-08-2022 06-08-2022

9999925860 08-08-2022 06-08-2022

9811161525

sksingh116@gmail.com

08-08-2022 06-08-2022

9811161525

sksingh116@gmail.com

08-08-2022 06-08-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1944/2022

ICICI BANK LTD Vs 
VINOD KUMAR

C. Parkash(P),

OMP 
(COMM)/108/2022

HINDSTONE 
INDUSTRIES AND  ANR 
Vs EDELWEISS RETAIL 
FINANCE LTD

JATIN 
SHARMA(P),

info@juristandjurist.com
Execution 
(Comm)/135/2022

HDB FINANCIAL 
SERVICES LTD Vs 
MUKESH KUMAR AND 
ANR

DEEPANKUR 
SONDHI(P),

DEEPANKUR@SONDHIPART
NERS.COM

CS 
(COMM)/1963/2022

JYOTI KIRAN DIWAN Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/1964/2022

VINAY GOEL Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9810076766 16-08-2022 12-08-2022

9810076766 16-08-2022 12-08-2022

9718167741

NA

17-08-2022 16-08-2022

DCB BANK LTD Vs SAJID 9811452022 20-08-2022 18-08-2022

9811133644

MANOJK.ADV@GMAIL.COM

20-08-2022 18-08-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/1981/2022

ICICI BANK LIMITED Vs 
SURESH PLASTIC

SHAILENDRA 
BABBAR(P),

babbarsandassociatesicici@gma
il.com

CS 
(COMM)/1980/2022

ICICI BANK LIMITED Vs 
JAHIR CRANE SERVICES 
AND ANR

SHAILENDRA 
BABBAR(P),

babbarsandassociatesicici@gma
il.com

Execution 
(Comm)/146/2022

M/S URVASHI FABRICS 
CO Vs M/S MURGAN 
TEXTILE AGENCY

YOMESH DUTT 
SHARMA(P),

OMP (I) 
(COMM)/343/2022

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com
Execution 
(Comm)/151/2022

M/S SHRIRAM 
TRANSPORT FINANCE 
COMPANY LTD Vs ROHIT 
ANAND

MANOJ 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9811161525

sksingh116@gmail.com

22-08-2022 20-08-2022

9868213110 22-08-2022 20-08-2022

IRFAN Vs ARVIND 9810414043

NA

22-08-2022 20-08-2022

1141403138 24-08-2022 22-08-2022

9999490798 25-08-2022 24-08-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2010/2022

BHARAT ARORA Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/2008/2022

CANARA BANK Vs 
RANJU KUMARI RAI

ANIL KUMAR 
SINGH(P)

anilsinghandcompany@gmail.c
om

CS 
(COMM)/2009/2022

HIFZUR 
REHMAN(P),

Execution 
(Comm)/158/2022

KOTAK MAHINDRA 
PRIME LIMITED Vs 
JITENDER CHATURVEDI

BAMBHA  AND 
NANDAN(P)

bnnlitigation@gmail.com
CS 
(COMM)/2039/2022

CANARA BANK Vs AHAD 
KHAN

ANUJ 
AGARWAL(P),

advocateanujagarwal@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

W R KHAN(P), 9811225408 29-08-2022 27-08-2022

9810195013

NA

29-08-2022 27-08-2022

9818280772

PUNITBHALLA@GMAIL.COM

30-08-2022 29-08-2022

3 CENTRAL 9899585301 01.08.2022 30.07.2022

9899585301 01.08.2022 30.07.2022

SH. S.K. JAIN 9899601838

N/A

02.08.2022 01.08.2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

Execution 
(Comm)/164/2022

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED Vs 
GHANSHYAM KUMAR

wrkhanassociates@gmail.com
CS 
(COMM)/2065/2022

SAFARI DIGITAL 
EDUCATION 
INITIATIVES PVT LTD Vs 
MR PRABHAKAR 
SHARNAPPA 
DONGAPURE

Rajesh 
Kumar(P),

CS 
(COMM)/2070/2022

ICICI BANK LIMITED Vs 
NARESH KUMAR

CHETNA 
BHALLA(P),

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1913/2022

ICICI BANK LTD. V/S  
ABHISHEK SHARMA

SH. 
SHAILENDRA 
BABBAR

babbarandbabbaracociatesicici
@gmail.com

CS(COMM)  
1914/2022

iCICI BANK LTD. V/S  
VERMA ENTERPRISES

SH. 
SHAILENDRA 
BABBAR

babbarandbabbaracociatesicici
@gmail.com

CS(COMM)  
1923/2022

M/S GAYATRI 
ENTERPRISES V/S 
M/S S.K.S. INDUSTRIES 
PVT. LTD.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9718209970 02.08.2022 01.08.2022

9718209970 02.08.2022 01.08.2022

9958370249 02.08.2022 01.08.2022

9868526503

girishyadav1621@gmail.com

03.08.2022 02.08.2022

9811452022

anishbhola17@yahoo.com

03.08.2022 02.08.2022

9810149231 03.08.2022 02.08.2022

9911000126 05.08.2022 04.08.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1924/2022

M/S A S K AUTOMOTIVE 
PVT. LTD. V/S 
ASHOK KUMAR 
(UNKNOWN)

SH. PRAMOD 
KUMAR SINGH

aastha@thelogist.com
CS(COMM)  
1926/2022

M/S A S K AUTOMOTIVE 
PVT. LTD. V/S  
ASHOK KUMAR 
(UNKNOWN)

SH. PRAMOD 
KUMAR SINGH

aastha@thelogist.com
EX. (COMM) 
128/2022

BOMBAY MERCANTILE 
COOPERATIVE BANK 
LTD. 
V/S NAZRUL HASAN

MS.SEEMAB 
ALI FATIMA

seemabalifatima@gmail.com
CS(COMM)  
1932/2022

M/S JASWANT 
INTERNATIONAL PVT. 
LTD. V/S
M/S WARNER GRAPHICS 
AND PRINTERS

SH. GIRISH 
YADAV

OMP(I)(COMM) 
338/2022 

DCB BANK LTD. V/S 
RAJIV SEJWAL

SH. ANISH 
BHOLA

EX. (COMM) 
130/2022

M/S AADHAR STUMBH 
TOWNSHIP PVT. LTD. 
V/S
UNION OF INDIA

SH. VIVEK 
ANAND

vivekanandlaw@gmail.com
CS(COMM)  
1945/2022

iCICI BANK LTD. V/S  
SHUBHAM 

SH. ALOK 
KUMAR

alokadv.2001@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9716145518

tuba27khan@gmail.com

05.08.2022 04.08.2022

9899585301 05.08.2022 04.08.2022

9911355489

rabindra2705@gmail.com

08.08.2022 06.08.2022

9999802592

aliguaisar110@gmail.com

05.08.2022 04.08.2022

9811161525

sksingh116@gmail.com

08.08.2022 06.08.2022

9811161525

sksingh116@gmail.com

08.08.2022 06.08.2022

9999925860 08.08.2022 06.08.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1946/2022

ICICI BANK LTD. V/S  
LAKHMI CHAND

SH. TUBA 
UROSSA 

CS(COMM)  
1947/2022

ICICI BANK LTD. V/S  
RAJAN CONSTRUCTION 
CO. & ANR.

SH. 
SHAILENDRA 
BABBAR

babbarandbabbaracociatesicici
@gmail.com

OMP(COMM) 
109/2022

RAVINDER SINGH 
MEHTA V/S M/S 
CHOLAMANDALAM
INVESTMENT & 
FINANCE CO. LTD. & 
ANR.

SH. RABINDRA 
KUMAR

CS(COMM)  
1948/2022

PUNJAB NATIONAL 
BANK V/S SATYA BADI 
PRADHAN

SH. GHAISAR 
ALI

CS(COMM)  
1967/2022

VIKAS VERMA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI 
& ANR.

SH. 
SATYENDRA 
KUMAR SINGH

CS(COMM)  
1968/2022

DAVINDRA KUMAR 
SACHDEVA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI & ANR.

SH. 
SATYENDRA 
KUMAR SINGH

EX. (COMM) 
137/2022

HDB FINANCIAL 
SERVICE LTD. V/S 
SATISH KUMAR 
TALWAR

SH. DEEPAK 
SONDHI

deepak@sondhipartners.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9818218885 12.08.2022 08.082022

9811161525

sksingh116@gmail.com

17.08.2022 16.08.2022

9599911797

N/A

17.08.2022 16.08.2022

9810211123 18.08.2022 17.08.2022

9899009971 18.08.2022 17.08.2022

9899009971 18.08.2022 17.08.2022

9213905829 20.08.2022 18.08.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

COUNTER CLAIM 
38/2022

AJAY SONS V/S DINESH 
KUMAR & BROS.

SH. MANISH 
KAUSHIK

manishkaushik.law@gmail.com
CS(COMM)  
1988/2022

RAVINDER KUMAR 
WADHWA V/S 
MUNICIPAL 
CORPORATION 
OF DELHI & ANR.

SH. 
SATYENDRA 
KUMAR SINGH

CS(COMM)  
1989/2022

NARESH KUMAR V/S 
AFZAL BAIG

SH. SHIV 
KUMAR 
GAUTAM

EX. (COMM) 
149/2022

M/S ALCOM BUILDERS & 
ENGINEERS PVT. LTD. 
V/S UNION OF INDIA

SH. SHYAM 
SUNDER 
GANGWAR

shygang@gmail.com
CS(COMM)  
1994/2022

ICICI BANK LTD. V/S  
BAL KISHAN

SH. HEMANT 
GUPTA

juris@hemantgupta.in
CS(COMM)  
1995/2022

ICICI BANK LTD. V/S  
DINESH GUPTA

SH. HEMANT 
GUPTA

juris@hemantgupta.in
CS(COMM)  
2004/2022

ICICI BANK LTD. V/S  
JITENDRA KUMAR

SH. SATISH 
KUMAR

manishkaushik.law@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9213905829 20.08.2022 18.08.2022

9311022104 22.08.2022 20.08.2022

N/A 22.08.2022 20.08.2022

9810021846 23.08.2022 22.08.2022

9810272564 23.08.2022 22.08.2022

9910081428 24.08.2022 23.08.2022

9953283177 25.08.2022 24.08.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2005/2022

ICICI BANK LTD. V/S  
HAMIT KUMAR

SH. SATISH 
KUMAR

manishkaushik.law@gmail.com
EX. (COMM) 
155/2022

SHUBHAM HOUSING 
DEVELOPMENT 
FINANCE COMPANY 
LTD. V/S AJAY KUMAR

SH. RAJEEV 
RANJAN

ranjanandcompany@gmail.com
CS(COMM)  
2013/2022

CANARA BANK V/S C.M. 
CREATION

SH. ANIL 
KUMAR SINGH

anilsinghandcompany@gmail.c
om

CS(COMM)  
2021/2022

ICICI BANK LTD. V/S  
SUBHRAJIT PANT

SH. RAJEEV 
SAGAR

sagarandsagarlowoffice@live.co
m

OMP(COMM) 
116/2022

MEHRAB LOGISTIC & 
AVIATION LTD. & ANR. 
V/S 
MAHINDRA & 
MAHINDRA FINANCIAL 
SERVICES LTD.& ANR.

SH. NASIR 
AHMAD

nakhanadvocate@gmail.com
OMP(I)(COMM) 
345/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LTD. V/S VIJAY PAL 
CHAHAR

SH. 
SAVYASACHI K. 
SAHAI

savyasachi.sahai@gmail.com
CS(COMM)  
2030/2022

M/S BASHESHWAR LAL 
AMIT KUMAR V/S VIMAL 
KHANNA, 
SOLE PROP. OF M/S 
PALLAVI ENTERPRISES

SH. JATIN 
AGGARWAL

jka.legal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

SH. M.P. ARORA9891221922 25.08.2022 24.08.2022

MISC. DJ/494/2022 9811101789

N/A

25.08.2022 24.08.2022

9810272564 26.08.2022 25.08.2022

9810272564 26.08.2022 25.08.2022

9818194170

vinaysharma679@gmail.com

26.08.2022 25.08.2022

9871291420

jurisprudence001@gmail.com

27.08.2022 26.08.2022

9810272564 29.08.2022 27.08.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2032/2022

M/S API ENTERPRISES 
V/S M/S VIJAY KUMAR 
PAWAN
KUMAR & ANR.

camparora@gmail.com
NARESH KUMAR 
BANSAL V/S SOUTH 
DELHI MUNICIPAL 
CORPORATION & ANR.

SH. ANUPAM 
SHARMA

OMP(COMM) 
120/2022

MEHRAB LOGISTICS 
AND AVIATION LTD. & 
ANR. V/S
MAHINDRA & 
MAHINDRA FINANCIAL 
SERVICES LTD.

SH. NASIR 
AHMAD

nakhanadvocate@gmail.com
OMP(COMM) 
121/2022

MEHRAB LOGISTICS 
AND AVIATION LTD. & 
ANR. V/S
MAHINDRA & 
MAHINDRA FINANCIAL 
SERVICES LTD.

SH. NASIR 
AHMAD

nakhanadvocate@gmail.com
CS(COMM)  
2050/2022

NARSINGH DASS & CO. 
V/S PURPLE PAPER 
PRODUCTS 
PVT. LTD.

SH. VINAY 
MOHAN 
SHARMA

CS(COMM)  
2057/2022

ADITYA INFOTECH LTD. 
V/S V. CHANDRA

SH. AMIT 
KUMAR SINGH

OMP(COMM) 
126/2022

MEHRAB LOGISTICS 
AND AVIATION LTD. & 
ANR. V/S 
MAHINDRA & 
MAHINDRA FINANCIAL 
SERVICES LTD.

SH. NASIR 
AHMAD

nakhanadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9810272564 29.08.2022 27.08.2022

9015020584 29.08.2022 27.08.2022

9811161525

sksingh116@gmail.com,

29.08.2022 27.08.2022

SH. J.P. GUPTA 9868597298 29.08.2022 27.08.2022

9999568424 30.08.2022 29.08.2022

9810272564 30.08.2022 29.08.2022

4 CENTRAL 9311022101 03.08.2022 21.07.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

OMP(COMM) 
127/2022

MEHRAB LOGISTICS 
AND AVIATION LTD. & 
ANR. V/S 
MAHINDRA & 
MAHINDRA FINANCIAL 
SERVICES LTD.

SH. NASIR 
AHMAD

nakhanadvocate@gmail.com
CS(COMM)  
2067/2022

M S AUTO ACCESSORIES 
V/S CITY PLUS 
AUTOMOBILE
PVT. LTD.

SH. PUNEET 
SINGH

adv.puneetsingh@yahoo.com
CS(COMM)  
2068/2022

PANKAJ ARORA V/S 
MCD & ANR.

SH. 
SATYENDRA 
KUMAR SINGH

CS(COMM)  
2069/2022

PAWAN KUMAR 
AGGARWAL (PROP. OF 
ANKIT TEXTILES) 
V/S RAJESH PODDAR 
(PROP. OF RA TEXTILES

mailmejpgupta@gmail.com
EX. (COMM) 
128/2022

HDFC BANK V/S 
VIKRAM JAIN

SH. PARSOUK 
JAIN

office@ppartners.com
OMP(COMM) 
128/2022

MEHRAB LOGISTICS 
AND AVIATION LTD. & 
ANR. V/S 
MAHINDRA & 
MAHINDRA FINANCIAL 
SERVICES LTD.

SH. NASIR 
AHMAD

nakhanadvocate@gmail.com
MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/1931/2022

ICICI BANK LIMITED VS. 
VARSHA

RANJAN & 
COMPANY

RANJAN.AND.COMPANY@GM
AIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9958407969 03.08.2022 01.08.2022

9958823185 04.08.2022 01.08.2022

EX (COMM) 133/2022 AMIT DUBEY 9910162280

AMITJURIST@GMAIL.COM

04.08.2022 01.08.2022

S.H.JAIN 9899601838

NIL

05.08.2022 01.08.2022

9899585301 05.08.2022 01.08.2022

MISC DJ /469/2022 RANJAN DOSHI 7011312145 05.08.2022 01.08.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP 
(COMM)/339/2022

COSMO SPINNERS LLP 
V/S M/S KASRR

AVADH 
KAUSHIK

SALNIMAHAJAN6168@GMAIL
.COM

CS 
(COMM)/1936/2022

M/S JAI BABA NANAK 
CLOTH TRADING CO, VS, 
M/S COMMY TRADERS 
AND ANOTHER

ROHIT 
GOSWAMI

ROHIT.AN@2009@GMAIL.CO
M

JYOTI CNC 
AUTOMATION LTD VS. 
UNION OF INDIA (UOI) 
CENTRAL 
ORGANISATION OF 
MODERNISATION OF 
WORKSHOPS (COFMOW

CS 
(COMM)/1939/2022

M/S SHARMA 
ELECTRICALS VS. M/S 
SHARMA ELECTRIC 
COMPANY

CS 
(COMM)/1940/2022

ICICI BANK LIMITED VS. 
AAKASH

BABBAR AND 
ASSOCIATES

BABBARANDASSOCIATESICIC
I@GMAIL.COM

MUKESH KUMAR 
KASHYAP VS. OBEROI 
ELECTRIC & 
MACHINERY STORES

RANJAN.DOSHI@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

QUAISAL ALI 9999802592 05.08.2022 01.08.2022

EX (COMM) 145/2022 9911419329

ADVTANWAR@GMAIL.COM

17.08.2022 12.08.2022

EX (COMM) 144/2022 S. MAJUMDAR 9810228369

DEL@PATENTINDIA.COM

17.08.2022 12.08.2022

KAMAL GARG 9811270502 17.08.2022 12.08.2022

CS(COMM) 1985/2022 9810861150 17.08.2022 12.08.2022

EX (COMM) 148/2022 9599153502

TAGRAWAL.5@GMAIL.COM

17.08.2022 12.08.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/1949/2022

PUNJAB NATIONAL 
BANK VS. VISHAL 
PANDEY & ANR

ALIQUAISAR110@GMAIL.CO
M

M/S GOLDEN PAPER 
MART VS. M/S VIKEL 
EDUCATION CENTRE

AMIT SINGH 
TANWAR

MALLCOM INDIA 
LIMITED VS. RAKESH 
KUMAR 

CS(COMM) 
1986/2022

POWERTEX TOOLS 
PRIVATE LIMITED VS 
VINOD KUMAR

OFFICEKAMALGARG@GMAIL
.COM

M/S KARIM HOTELS PVT 
LTD VS. ASHOK KUMAR

DIWAN 
ADVOCATES

INFO@DIWANADVOCATES.C
OM

KOTAK MAHINDRA 
BANK LTD VS. NAND LAL

TANUJ 
AGRAWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

TUB A UROOSA 9716145518

TUBA27KHAN@GMAIL.COM

20.08.2022 12.08.2022

EX(COMM) 152/2022 7503390931 22.08.2022 16.08.2022

EX(COMM) 154/2022 TANU SINGHAL 9999739937 22.08.2022 16.08.2022

9313471929 22.08.2022 16.08.2022

9811161525

SKSINGH116@GMAIL.COM

22.08.2022 16.08.2022

7827663156 22.08.2022 16.08.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS(COMM) 
2002/2022

ICICI BANK LIMITED VS. 
SANJEEV KUMAR 
SWAMI

M/S BAJAJ FINANCE 
LTD VS. HASHMAT ALI

PRAVESH 
DUHAN

PRAVESHDVHAN100@GMAIL
.COM

SHREE SHYAM 
CREATION VS. SHRI 
JITENDER GOYAL

ADVOCATETANUSINGHAL@G
MAIL.COM

OMP(COMM) 
114/2022

VIPIN DHIR VS. ATUL 
GUPTA

ASHISH 
KUMAR 
SHARMA

ASHISHSHARMA379@GMAIL.
COM

CS(COMM) 
2019/2022

BHARAT ARORA VS. 
MCD & ANR

SH. 
SATYENDRA KR 
SINGH

CS(COMM) 
2022/2022

YUVA ENTERPRISES VS., 
M/S CITY ENTERPRISES 
EXPORTS

TAHSEEN 
MINHAZ 
SIDDIQUE

PUWALI.MINHAZ@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

EX(COMM) 157/2022 8802101274

RITESH@THELAWCARE.COM

22.08.2022 16.08.2022

9810272564 24.08.2022 16.08.2022

9999490798 26.08.2022 22.08.2022

NASIR AHMED 9810272564 26.08.2022 22.08.2022

CS(COMM) 2071/2022 9811161525

SKSINGH116@GMAIL.COM

29.08.2022 22.08.2022

EX(COMM) 169/2022 ANKIT GUPTA 8860583108 30.08.2022 22.08.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CAPRI GLOBAL CAPITAL 
LIMITED VS. JYOTI 
ENTERPRISES

RITESH 
SAXENA

OMP 
(COMM)/118/2022

MEHRAB LOGISTICS 
AND AVIATION LTD & 
ANR VS. MAHINDRA 
AND MAHINDRA 
FINANCIAL SERVICES 
PVT LTD

ARAWALI LAW 
SERVICES

NAKHANADVOCATE@GMAIL.
COM

CS(COMM) 
2043/2022

CANARA BANK V/S 
MAMTA & ANR

ANUJ 
AGGARWAL

ADVOCATEANUJAGARWAL@
YAHOO.COM

OMP 
(COMM)/122/2022

MEHRAB LOGISTICS 
AND AVIATION LTD & 
ANR VS. MAHINDRA 
AND MAHINDRA 
FINANCIAL SERVICES 
PVT LTD NAKHANADVOCATE@GMAIL.

COM
PANKAJ ARORA VS. MCD 
& ANR

SH. 
SATYENDRA KR 
SINGH

M/S SURABI 
ENTERPRISES VS M/S 
KRISHNA 
INTERNATIONAL

Advocateankitg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9810127048 31.08.2022 22.08.2022

5 CENTRAL CS COMM – 1912/22 01.08.2022 01.08.2022

OMP COMM – 107/22 BRIJESH  9891662235 02.08.2022 02.08.2022

EX – 126/22 ROHIT BOHRA 02.08.2022 02.08.2022

EX – 127/22 MOHD DANISH 9990155717 02.08.2022 02.08.2022

CS COMM – 1938/22 SBI V/S RAKESH KR 04.08.2022 04.08.2022

EX COMM – 132/22 JAITN 7838282767 04.08.2022 04.08.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS(COMM) 
2077/2022

M/S DEWAN CHAND OM 
PRAKASH VS. MURTUZA 
GHEEWALA

DEEPAK 
SABHARWAL

DELHI@SABHARWALINDIA.C
OM

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S JAI 
PRAKASH

SHAILENDRA 
BABBAR

DATTARAYA PANDIT V/S 
MAHINDRA AND 
MAHINDRA FIN

KOTAK MAHINDRA 
BANK V/S SHAMEEM

KOTAK MAHINDRA 
BANK V/S MESSERS 
VENUS INDUSTRIAL CO

M/S BASHESHAR LAL 
AMIT KR V/S M/S 
HIMALAYA FOOD 
INTERNATIOAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

MISC DJ – 474/22 08.08.2022 04.08.2022

CS COMM – 1965/22 08.08.2022 04.08.2022

EX COMM – 136/22 08.08.2022 04.08.2022

EX  COMM – 459/22 08.08.2022 04.08.2022

CS COMM – 1966/22 VIKAS VERMA V/S MCD S K SINGH 08.08.2022 04.08.2022

CS COMM – 1974/22 16.08.2022 16.08.2022

CS COMM – 1975/22 16.08.2022 16.08.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
SAMEER SALES

AAKASHDEEP 
SINGH 

MANU AGGARWAL V/S 
SHREE GANESH 
ENTERPRISES

VIKRANT 
ARORA

KOTAK MAHINDRA 
BANK V/S NAZIMUDDIN 
BABUDDIN

MAYANK 
MAHAJAN

ADITYA GUPTA V/S 
DEEN DAYAL

VIKRAM 
AGGARWAL

ICICI BANK LTD V/S 
STIFF SECURITY P LTD

CHETNA 
BHALLA

ICICI BANK LTD V/S 
ARBAZ AND ANR

SHAILENDRA 
BABBAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

EX COMM – 139/22 RAJESH KR 16.08.2022 16.08.2022

CS COMM – 1976/22 16.08.2022 16.08.2022

CS COMM – 1977/22 16.08.2022 16.08.2022

EX COMM – 140/22 RAJESH KR 16.08.2022 16.08.2022

CS COMM – 1978/22 BIMAL KR 16.08.2022 16.08.2022

EX COMM – 141/22 RAJESH KR 16.08.2022 16.08.2022

CS COMM – 1979/22 MANOJ MALIK 16.08.2022 16.08.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

M/S S CHAND AND CO 
LTD V/S RAHUL 
VASTANI

PARAS TRADERS V/S 
AKASH ELECTROTEK 
ENTINEERS P LTD

NITISH KR 
SINGH 

ICICI BANK LTD V/S 
ROSHAN KR

SHAILENDRA 
BABBAR

M/S S CHAND AND CO 
LTD V/S RAHUL 
VASTANI

M/S MARUTI OVERSEAS 
V/S M/S GOEL FOODS

M/S S CHAND AND CO 
V/S JEENAT MEHRA

M/S KARIM HOTEL P 
LTD V/S MOHD TALHA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

EX COMM – 142/22 RAJESH KR 16.08.2022 16.08.2022

CS COMM – 1987/22 RIT ARORA 17.08.2022 17.08.2022

CS COMM – 1993/22 18.08.2022 18.08.2022

OMP COMM – 111/22 SUNIL KR 18.08.2022 18.08.2022

CS COMM – 2003/22 20.08.2022 20.08.2022

EX COMM – 153/22 VIDUR SIKKA 22.08.2022 22.08.2022

OMP COMM – 113/22 22.08.2022 22.08.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

M/S S CHAND AND CO 
V/S AMIT KR

TINNA RUBBER AND 
INFRUASTUCTURE V/S 
JONSON RUBBER INDUS 
LTD

ICICI BANK LTD V/S 
DEVENDER MANGAL

HEMANT 
GUPTA

ANIL NARULA V/S SHRI 
R AM TRASNPORT FIN 
CO LLTD

ICICI BANK LTD V/S 
PRIYANK JAIN

MANISH 
DEWAN

IIFL FIN LTD V/S P R 
SURANA ANS SONS 
INDIA P LTD

VIPIN DHIR V/S RAN  
NARAIN GUPTA

ASHISH KR 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

22.08.2022 22.08.2022

CS COMM – 2012/22 22.08.2022 22.08.2022

MISC DJ – 488/22 22.08.2022 22.08.2022

CS COMM – 2023/22 9811014020 23.08.2022 23.08.2022

CS COMM – 2024/22 9811166800 23.08.2022 23.08.2022

EX COMM – 159/22 24.08.2022 24.08.2022

EX – 161/22 ROHIT BOHRA 25.08.2022 25.08.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
2011/2022

PNB V/S ARTI SOLE 
PROP SHREE BOUTIQUE

SUDHIR KR 
SINGH 

PNB V/S AMARJIT 
SINGH SOLE PROP 
NATURAL LOOKS

SUDHIR KR 
SINGH 

MULTANI LAL CHUGH 
V/S RAJAN ELWADHI 
HUF

SATYA 
PRAKASH

ASHA MIGLANI V/S 
NAVEEN GUPTA

RAVJOYT 
SINGH 

MR MOTI LAL V/S 
PRADEEP KR

ASHISH 
KAPOOR

SAPAN MALIK V/S 
JOGINDER YADAV

VIPIN KR 
CHAUDHARY

KOTAK MAHINDRA 
PRIME V/S MOHD 
MUSHIR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 2031/22 25.08.2022 25.08.2022

CS COMM – 2061/22 S K SINGH 29.08.2022 29.08.2022

CS COMM – 2062/22 VIKAS SHARMA 29.08.2022 29.08.2022

CS COMM – 2063/22 S K SINGH 29.08.2022 29.08.2022

OMP COMM – 129/22 ANJALI NEHRA 9810272564 30.08.2022 30.08.2022

OMP COMM – 130/22 ANJALI NEHRA 9810272564 30.08.2022 30.08.2022

EX COMM – 166/22 30.08.2022 30.08.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

PNB V/S SUPER 
INDUSTRIES

PANKAJ ARORA V/S 
MCD

HARPREET ARORA V/S 
MCD

PANKAJ ARORA V/S 
MCD

MEHRAB LOGISTICE & 
AVIATION LTD V/S 
MAHINDRA AND 
MAHINDRA FIN

MEHRAB LOGISTICE & 
AVIATION LTD V/S 
MAHINDRA AND 
MAHINDRA FIN

AXIS BANK LTD V/S 
KAMAL V

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 2072/22 31.08.2022 31.08.2022

CS COMM – 2073/22 VIKASH KR 31.08.2022 31.08.2022

CS COMM – 2074/22 A ANAND 9582539593 31.08.2022 31.08.2022

6 CENTRAL 9818280772

PUNITBHALLA@GMAIL.COM

01.08.2022 16.07.2022

9818280772

PUNITBHALLA@GMAIL.COM

01.08.2022 16.07.2022

9899098093 02.08.2022 18.07.2022

NEETU SINGH 9716632081 02.08.2022 29.07.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
YOGENDRA SINGH

CHETNA 
BHALLA

M/S HEAVY PARTS 
SOLUTIONS V/S RIDHI 
SIDHI EARTH MOVERS

MUKESH IRON STORE 
V/S SAARANSH SWEET & 
RESTUANT

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS (COMM) 
1915/2022

ICICI BANK LTD. VS 
SHIV PRIYA CABLE 

CHETNA 
BHALLA

CS (COMM) 
1916/2022

ICICI BANK LTD. VS 
AMIT BABBAR

CHETNA 
BHALLA

CS (COMM) 
1920/2022

SUNIL KUMAR GULATI 
VS M/S SSS DESIGN TEK 
PVT. LTD.

AKSHAY 
BHATIA 

AKSHAY_BHATIA93@YAHOO.
CO.IN

CS (COMM) 
1921/2022

SEEMA SHARMA VS 
SYMPOH MARKETING 
PVT. LTD.

NEETU.ADVOCATE2006@GM
AIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

9899009971

JURIS@HEMANTGUPTA.IN

02.08.2022 13.07.2022

CS(COMM) 1925/2022 9899009971

JURIS@HEMANTGUPTA.IN

02.08.2022 13.07.2022

CS(COMM) 1927/2022 9899009971

JURIS@HEMANTGUPTA.IN

02.08.2022 13.07.2022

AMIT JOSHI 9811299468 02.08.2022 30.06.2022

CS(COMM) 1935/2022 S.K. BANSAL 9650682928 03.08.2022 02.08.2022

EX. (COMM)131/2022 ROHAN YADAV -

-

03.08.2022 23.07.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS (COMM) 
1922/2022

ICICI BANK LTD. VS 
ABHISHEK SINGH 

HEMANT 
GUPTA

ICICI BANK LTD. VS 
ABHISHEK MISHRA

HEMANT 
GUPTA

ICICI BANK LTD. VS 
K.P.TRADING CO. 

HEMANT 
GUPTA

CS(COMM) 
1928/2022

MEENAKSHI POLYMERS 
PVT. LTD. VS AAUSH 
GUPTA

A.JOSHI@BMLAWPARTNERS.
COM

RADO UHREN AG VS 
ROBIN

rishi@unitedipr.com
AJAY NAGPAL VS M/S 
SUSHEELA TEXFAB PVT. 
LTD.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

CS(COMM) 1933/2022 DAYANI 9999288071 03.08.2022 14.07.2022

ANISH BHOLA 9811452022 04.08.2022 21.07.2022

ANISH BHOLA 9811452022 04.08.2022 25.07.2022

ANISH BHOLA 9811452022 04.08.2022 21.07.2022

USHA SINGH 9711179205 05.08.2022 30.07.2022

CS(COMM) 1957/2022 SHARVAN DEV 9213295609 05.08.2022 04.08.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

GSC GLASS VS LINDEX 
IMPEX PVT. LTD. 

mahimadayani@gmail.com
OMP(I)COMM 
340/2022

HDFC BANK LTD. VS 
RAMESH 
MEHNDIRATTA

anish_bhola17@yahoo.com
OMP(I)COMM 
341/2022

DCB BANK LTD. VS 
RAJIV SEJWAL

anish_bhola17@yahoo.com
OMP(I)COMM 
342/2022

HDFC BANK LTD. VS 
SAURAV GUPTA

anish_bhola17@yahoo.com
CS(COMM) 
1950/2022

ICICI BANK LTD. VS 
SUMIT CONSTRUCTION

ushasinghand 
associates@gmail.com

MAHENDRA AGGARWAL 
VS GAMMON ENGINEER 
& CONTRACTORS PVT. 
LTD.

SDEV9213295609@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

CS(COMM) 1958/2022 ALOK KUMAR 9911000126

ALOK.ADV2001@GMAIL.COM

06.08.2022 04.08.2022

CS(COMM) 1959/2022 ALOK KUMAR 9911000126

ALOK.ADV2001@GMAIL.COM

06.08.2022 04.08.2022

R.K. RANJAN 9311022101 06.08.2022 18.07.2022

CS(COMM) 1961/2022 R.K. RANJAN 9311022101 06.08.2022 22.07.2022

R.K. RANJAN 9311022101 06.08.2022 16.07.2022

CS(COMM) 1970/2022 KETAN MADAN 9873140021 08.08.2022 26.07.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

ICICI BANK LTD. VS 
CHANDRA PRAKASH

ICICI BANK LTD. VS 
ANKIT

CS(COMM) 
1960/2022

ICICI BANK LTD. VS 
AJAY KUMAR

ranjan.and.company@gmail.co
m

ICICI BANK LTD. VS 
TARUN

ranjan.and.company@gmail.co
m

CS(COMM) 
1962/2022

ICICI BANK VS ANIL 
KUMAR SINGH

ranjan.and.company@gmail.co
m

PUNIT SETHI VS 
PROVENTURE RETAIL 
PVT. LTD.

KETANMADAN2@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

CS(COMM) 1971/2022 9311022104 08.08.2022 16.07.2022

CS(COMM) 1972/2022 9999029060 08.08.2022 30.07.2022

9582096082 12.08.2022 06.08.2022

CS(COMM) 1973/2022 9891467200

CASADV2000@GMAIL.COM

12.08.2022 16.07.2022

EX. (COMM)143/2022 9811802239

INDOLEXLAW@GMAIL.COM

16.08.2022 14.07.2022

MD. ASIF KHAN 9810510565 16.08.2022 21.07.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

ICICI BANK LTD. VS 
GUPTA TRADING CO.

RAJAN & 
COMPANY

RAJAN.AND.COMPANY@GMA
IL.COM

ICICI BANK LTD. VS M/S 
EDNS SOLUTION PVT. 
LTD.

BABBAR 
ASSOCIATES

BABBARSASSOCIATES@GMAI
L.COM

OMP(COMM) 
110/2022

JAI BALAJI VS 
ELECTRONIC FINANCE 
LTD.

PRADYOT 
PRAVASH

PRADYOT.PRAVASH@GMAIL.
COM

M/S UNIQUE 
INTERNATIONAL VS 
REAL IMAGING & 
RESEARCH CENTRE

RAJEEV 
CHAUHAN

ICICI BANK VS DINESH 
KUMAR

SURENDER 
KUMAR

CS(COMM) 
1984/2022

NTC LOGISTIC PVT. LTD. 
VS POWERFUL 
TECHNOLOGIES LTD. 

KHANASIFKHAN333@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

EX. (COMM)147/2022 9650810426 17.08.2022 29.07.2022

HEMANT VATS 9643806073 17.08.2022 16.08.2022

SATISH KUMAR 9811898399

MANISH@KLFINDIA.COM

18.08.2022 11.07.2022

CS(COMM) 1997/2022 SATISH KUMAR 9811898399

MANISH@KLFINDIA.COM

18.08.2022 12.07.2022

SATISH KUMAR 9811898399

MANISH@KLFINDIA.COM

18.08.2022 30.06.2022

SATISH KUMAR 9811898399

MANISH@KLFINDIA.COM

18.08.2022 02.07.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

HDFC BANK LTD. VS 
TASLEEM NOORAHMAD

MANISH 
VERMA 

MSVERMACHAMBERS@GMAI
L.COM

CS(COMM) 
1992/2022

SHRI JEE POLYMERS VS 
MOTI & SONS

HEMANTVATSADVOCATE21@
GMAIL.COM

CS(COMM) 
1996/2022

ICICI BANK LTD. VS MR. 
AMAR KANT

ICICI BANK LTD. VS 
DOLLY 

CS(COMM) 
1999/2022

ICICI BANK LTD. VS 
AKASH ARORA

CS(COMM) 
2000/2022

ICICI BANK LTD. VS NA 
TERMINALS PVT. LTD.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

SATISH KUMAR 9811898399

MANISH@KLFINDIA.COM

18.08.2022 02.07.2022

EX. (COMM)150/2022 7503390931 20.08.2022 12.08.2022

EX.(COMM) 156/2022 SONDHI 9999925860 22.08.2022 06.08.2022

K. K. TYAGI 9810497887

KAPILKRTYAGI@GMAIL.COM

22.08.2022 27.07.2022

9818030800

INDUSLEGALIA@GMAIL.COM

22.08.2022 30.07.2022

9667746866

SKRLAWFIRMS@GMAIL.COM

24.08.2022 23.08.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2001/2022

ICICI BANK LTD. VS 
SHISH RAM SURELIA

M/S BAJAJ FINANCE 
LTD. VS CHARMING 
APPARELS PVT. LTD.

PRAVESHDUHA
N

PRAVESHDUHAN100@GMAIL
.COM

HDB FINANCIAL 
SERVICES LTD. VS 
MANOJ KUMAR

INFO@SONDHIPARTNERS.CO
M

OMP(COMM) 
115/2022

PRAVEEN KUMAR VS 
SHRIRAM TRANSPORT 
FINANCE COMPANY 
LTD.

CS(COMM) 
2020/2022

ICICI BANK LTD. VS 
SHREE GANESH

DEEPAK 
KAUSHIK

CS(COMM) 
2029/2022

CANARA BANK VS RAM 
KUMAR

SANTOSH 
KUMAR ROUT



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

9548888420

LEGAL@BOOSTIP.IN

25.08.2022 24.08.2022

DROAN DUTT 9711780746

SDROAN@GMAIL.COM

25.08.2022 28.05.2022

9953283177

JKA.LEGAL@GMAIL.COM

25.08.2022 24.08.2022

9971547353 25.08.2022 24.08.2022

NAVJEET GIRI 9313350568

ADVGMUMAR@GMAIL.COM

25.08.2022 22.08.2022

EX.(COMM) 162/2022 9999989580 26.08.2022 06.08.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2037/2022

SURYA ROSHNI LTD. VS 
M/S KRISHNA POWER 
SYSTEMS

SHRIHAR 
TRIAPATHI

CS(COMM) 
2038/2022

SUNIL KUMAR 
AGGARWAL VS VIDHUR 
KHANNA

CS(COMM) 
2040/2022

M/S BASHESHAR LAL 
AMIT KUMAR VS 
VIKASH JAIN

JATIN 
AGGARWAL

CS(COMM) 
2041/2022

AAKASH DEEP GOYAL VS 
M/S NIKON FINLEASE 
PVT. LTD.

ASHIMSHRIDH
AR 

ASHIM_SHRIDHAR@HOTMA
IL.COM

CS(COMM) 
2042/2022

UNICORN DENMART 
LTD. VS EVOLVE 
TECHNOLOGIES & 
SERVICES PVT. LTD.

M/S EURO AIRCON 
INTERNATIONAL VS M/S 
CHEMPHARM 
INDUSTRIES INDIA PVT. 
LTD. 

PAWAN 
KAWRANI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

9999490798 26.08.2022 24.08.2022

9811161525 26.08.2022 20.08.2022

9818636833 26.08.2022 20.07.2022

AMAN ABBI 26.08.2022 20.08.2022

9811311360 26.08.2022 16.08.2022

9891392910 26.08.2022 22.08.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2046/2022

CANARA BANK VS 
YOGESH KUMAR

ANJU 
AGGARWAL

ADVOCATEANJUAGARWAL@
YAHOO.COM

CS(COMM) 
2047/2022

BHARAT ARORA VS MCD 
& ANR.

SATENDRA 
KUMAR SINGH

CS (COMM) 
2048/2022

J.N. GOPAL VS M/S 
NAYAK SANITATION 
PVT. LTD.

SANJEEV 
KARMA

CS(COMM) 
2049/2022

M/S PARAGON 
INDUSTRIES LTD. VS 
M/S ACP SOLUTIONS

CS(COMM) 
2051/2022

M/S ANNU PRODUCTS 
LTD. VS SAHI KUMAR

NAVDEEP 
SINGH

NSINGH_1908@YAHOO.CO.I
N

CS(COMM) 
2052/2022

M/S A.P.R. BIDI 
FACTORY VS M/S 
TRIMURTI BHAI BHAI 
TENDUPATTA TRADERS

VINAY K. 
RASTOGI

ADVOCATEVKRASTOGI@GMA
IL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

NASIR AHMED 9810272564 26.08.2022 25.08.2022

CS(COMM)2058/2022 9811330059 29.08.2022 04.07.2022

C. PRAKASH 9810654872

ADVOCATECP@GMAIL.COM

29.08.2022 30.06.2022

TUBA UROOSA 9716145518

TUBA27KHAN@GMAIL.COM

29.08.2022 04.08.2022

9278366951 29-08-2022 2608.2022

9958726491 29.08.2022 03.08.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

OMP(COMM) 
123/2022

MEHRAB LOGISTIC AND 
AVIATION LTD. VS 
MAHINDRA & 
MAHINDRA FINANCIAL 
SERVICES LTD.

NAKHANADVOCATE@GMAIL.
COM

M/S FABYARN INC. VS 
M/S LOTUS FABRICS

KAPIL 
SINGHAL

KAPILJKSINGHAL@GMAIL.C
OM

CS (COMM) 
2059/2022

ICICI BANK LTD. VS 
SUMAN KUMAR

CS (COMM) 
2060/2022

ICICI BANK LTD. VS 
VIKASH KUMAR

CONTEMPT 
PETITION 13/2022

RAIS AHMAD VS ANEES 
AHMAD

SANJAY 
KUMAR 

MESANJAYKUMAR777@GMAI
L.COM

OMP(I) COMM 
346/2022

AXIS BANK LTD. VS 
NIHA SAIFI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

7 NIL

8 West CS (COMM)/635/2022 9811136353

:LLJURISTS@YAHOO.COIN

30-07-2022 12-07-2022

EX/438/2022 9650810426 29-07-2022 Nil

9873921590

Nil

27-07-2022 nil

8586834657 01-08-2022 27-07-2022

EX/442/2022 9311851166 30-07-2022

09810 135522 01-08-2022 26-07-2022

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

GMGOEL STEEL IMPEX 
PVT LTD Vs YOGESH 
SHARMA PROPRIETOR 
M/S SULTAN MACHINE 
TOOLS

RANJAN 
KUMAR(P),

HDFC BANK LIMITED Vs 
SANDEEP BADRIPRASAD

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com
CS 
(COMM)/634/2022

RAKESH GARG PROP OF 
M/S AGGARWAL 
PLYWOOD CO Vs M/S 
IREO HOSPITALITY 
COMPANY PVT LTD

RAJEEV 
KUMAR JHA(P),

CS 
(COMM)/640/2022

ABHISHEK GARG SOLE 
PROPRIETOR OF M/S 
ALLURA 
INTERNATIONAL Vs 
SHRI MAHENDER 
KUMAR DAYAMA SOLE 
PROPRIETR OF M/S 
SHRI MOHAN WELDING 
WORKS

RISHABH 
GUPTA(P),

~mshabhgupta.lafle@gmail.com
HDFC BANK Vs PREETI 
KANWAR

AMITA 
KUMARI(P),

unneet@gbalawoffices.com
CS 
(COMM)/638/2022

RK ELECTRICALS 
INDUSTRIES PVT LTD Vs 
M/S GATIK TRADING CO

SANJAY 
MISHRA(P),

sanjaymishracs@gmail.com 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9810661545

NIL

01-08-2022 25-07-2022

EX/444/2022 9311851166 30-07-2022

EX/443/2022 9311851166 30-07-2022

9811133644 02-08-2022 Nil

9811133644 02-08-2022 Nil

9811133644 02-08-2022 Nil

9811133644 02-08-2022 Nil

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/639/2022

M/S GARG PLASTIC 
INDUSTRIES (THROUGH 
ITS PROP KISHAN LAL 
GUPTA) Vs M/S BAG 
POLY INTERNATIONAL 
PVT LTD (THROUGH ITS 
DIRECTOR SH VED 
PARKASH MITTAL)

JANMA JAI 
TYAGI(P),

HDFC BANK Vs SUSHILA 
SULTAN SINGH

AMITA 
KUMARI(P),

unneet@gbalawoffices.com
HDFC BANK Vs LOKESH 
CHAWLA

AMITA 
KUMARI(P),

unneet@gbalawoffices.com
OMP (I) 
(COMM)/455/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs MS 
POOJA

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/454/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs 
JOGINDER

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/453/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SANJEEV 
KUMAR

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/452/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs RAJESH 
KALIRAMAN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811133644 02-08-2022 Nil

CS (COMM)/641/2022 9717568635

aisushiI0915@gmail.com

02-08-2022 01-08-2022

9810661545

Advjjtyagi90l@gmail.com

02-08-2022 25-07-2022

9811133644 02-08-2022 Nil

o8586834657 03-08-2022 27-07-2022

011-41098291

nil

29-07-2022 nil

9212824112 03-08-2022 nil

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/451/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs ANKIT 
KUMAR

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
CANARA BANK Vs SH 
SANJAY TRIPATHI

SUSHIL KUMAR 
RAI(P),

CS 
(COMM)/642/2022

M/S SHREE GANESH 
POLYMERS THROUGH 
ITS PROP SHRI SUNIL 
GARG Vs M/S BAG POLY 
INTERNATIONAL PVT 
LTD THROUGH ITS 
DIRECTOR SHREE VED 
PRAKASH MITTAL

JANMA JAI 
TYAGI(P),

OMP (I) 
(COMM)/456/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SHIV 
SHANKAR

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
CS 
(COMM)/645/2022

ABHISHEK GARG SOLE 
PROPRIETOR OF M/S 
ALLURA 
INTERNATIONAL Vs 
SHRI ANIL KUMAR 
RATANLALHINGARH 
SOLE PROPRIETOR OF 
M/S NAKODA  PLYWOOD 
AND HARDWARE

RISHABH 
GUPTA(P),

rishabhgggtalameflgmailsom
Execution 
(Comm)/90/2022

M/S IIFL FINANCE LTD 
Vs PARADIES POINT

VIDUR 
SIKKA(P),

OMP 
(COMM)/26/2022

PANKAJ KAPOOR Vs 
HDFC BANK LIMITED

ASHWANI 
KUMAR(P),

advocateashwanikumartanwar
@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9650162013 03-08-2022 02-06-2022

9212824112 04-08-2022 nil

9810872353

nil

04-08-2022 nil

9810654872, 29-07-2022 22-07-2022

9811133644 05-08-2022 Nil

9811133644 05-08-2022 Nil

9811133644 05-08-2022 Nil

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/457/2022

PANKAJ VOHRA Vs 
ANJU VOHRA AND ORS

Sanjay 
Aggarwal(P),

shellen@reguellaw.com
OMP 
(COMM)/30/2022

RAHUL KAPOOR Vs 
HDFC BANK LTD

ASHWANI 
KUMAR(P),

advocateashwanikumartanwar
@gmail.com

Execution 
(Comm)/92/2022

M/S DAIMLER 
FINANCIAL SERVICES 
INDIA PVT LT Vs 
SHWETA GOEL

RAJNISH 
KUMAR 
BANYAL(P),

CS 
(COMM)/650/2022

NARENDER KUMAR 
GUPTA PROPRIETOR OF 
M/S NARENDER PIPES 
INDUSTRIES Vs M/S BEC 
CONDUITS PRIVATE 
LIMITED

C. Parkash(P),

advocatecp@amail.com
OMP (I) 
(COMM)/466/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs PAWAN 
SAROHA

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/465/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs RAKESH 
KUMAR

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/470/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs RANDHIR

MANOJ 
KUMAR(P),

manojk.adv @gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811133644 05-08-2022 Nil

9811133644 05-08-2022 Nil

9811133644 05-08-2022 Nil

9212824112 05-08-2022 NIL

CS (COMM)/652/2022 9310707170 05-08-2022 04-08-2022

9811133644 05-08-2022 NIL

CS (COMM)/653/2022 9213121222

NIL

04-07-2022 26-07-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/469/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs ADESH 
TYAGI

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/468/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs NAWAB 
ALI

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/467/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs NAWAB 
ALI

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP 
(COMM)/32/2022

PANKAJ KAPOOR Vs 
HDFC BANK LIMITED

ASHWANI 
KUMAR(P),

advocateashwanikumartanwar
@gmail.com

LAVA INTERNATIONAL 
LTD Vs DEEPAK 
ELECTRONICS

RAKESH 
KUMAR(P),

info@dsn|ega|.com
OMP (I) 
(COMM)/464/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SH 
SAHAB SINGH

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
ABX EXPORTS Vs 
ECHOSOFT INFOCOMM 
PVT LTD

SANJEEV 
KUMAR 
ARORA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

BHASKER(P), NIL

NIL

28-07-2022 NIL

9811015339 28-07-2022 NIL

9953497978 26-07-2022 NIL

9958683230

naveen101@gmail.comj

29-07-2022 NIL

9958683230

naveen101@gmail.comj

29-07-2022 NIL

9958683230

naveen101@gmail.comj

29-07-2022 NIL

8826346200 27-07-2022 18-07-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/101/2022

HIMANSHU BHATIA 
PROPRIETOR OF NATH 
PAPER THROUGH ITS 
AR BHUVNESH 
AGGARWAL Vs GOVIND 
KALRA

Execution 
(Comm)/102/2022

HDFC BANK LTD Vs 
RAKESH

KUNAL 
MAKHIJA(P),

legal@katyalassociates.com
OMP 
(COMM)/33/2022

SUDESH SURI Vs M/S 
AAR KAY FIN LEASE PVT 
LTD

RADHIKA 
ARORA(P),

aloraraclhika3 0@) crnai L c o 
rn

OMP (I) 
(COMM)/473/2022

HDFC BANK Vs SYED 
MOHDFAIZAN ILAHI

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/472/2022

HDFC BANK Vs HITLAR 
VIDYA RAM

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/471/2022

HDFC BANK Vs RAJAN 
SINGH KASHYAP

GOPAL 
KASHYAP(P),

CS 
(COMM)/656/2022

CHARANBIR SINGH Vs 
M/S SINGLA 
ENTERPRISES

Navin 
Bainsla(P),

navinbainsla@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS (COMM)/655/2022 981166800

ashishkapur07@gmail.com

28-07-2022 nil

9213121222

NIL

28-07-2022 nil

CS (COMM)/661/2022 9810667858 12-08-2022 30-07-2022

9310008854

aharjika12@gmail.com

08-08-2022 nil

9929119890

mount2005fashion.com

16-08-2022

9811133644 16-08-2022 Nil

9811133644 16-08-2022 Nil

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

M/S KWALITY 
POLYTHREADS PVT LTD 
Vs M/S HALDAR 
AGENCY

ASHISH 
KAPUR(P),

CS 
(COMM)/654/2022

ABX EXPORTS Vs 
PICTURETIME DIGIPLEX 
PVT LTD

SANJEEV 
KUMAR 
ARORA(P),

LA ORGANIQ FOODS PVT 
LTD Vs M/S KOOL SIPP 
BEVERAGES PVT LTD

ADITYA 
TREHAN(P),

aditva@advantlegal.com
CS 
(COMM)/663/2022

ACTION FOOTWEARS 
PRIVATE 
LIMITEDTHROUGH 
AUTHORIZED 
REPRESENTATIVE 
SUSHIL KUMAR Vs SHOE 
SANGAMTHROUGH ITS 
PROPRIETOR RAGINI 
KUMARI

ABHISHEK 
HARJIKA(P),

Execution 
(Comm)/107/2022

MEENU KAPOOR Vs 
DINESH KUMAR ANAND

RITESH 
OBEROI(P),

ni;

OMP (I) 
(COMM)/480/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SAMEER 
KHAN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/482/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs NIDHI 
SHARMA

MANOJ 
KUMAR(P),

manojk.adv @gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811133644 16-08-2022 Nil

9811133644 16-08-2022 Nil

9811133644 16-08-2022 Nil

-8586834657 17-08-2022 16-08-2022

9811133644 17-08-2022 Nil

9811133644 17-08-2022 Nil

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/483/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs MUSTAK 
ALI

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/484/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs 
JITENDER

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/485/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs MOHD 
ASGAR

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) (COMM)/481/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs ASIF

CS 
(COMM)/665/2022

ABHISHEK GARG SOLE 
PROPRIETOR OF M/S 
ALLURA 
INTERNATIONAL Vs 
SHRI YOGRAJ SINGH 
SOLE PROPRIETOR OF 
CST AND COMPANY

RISHABH 
GUPTA(P),

rishabhggpta.1av_vye@g'mail.c
om

OMP (I) 
(COMM)/497/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs 
SURENDER SINGH

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/496/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs HEMANT

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

http://10.199.37.3/swecourtis/querybuilder/r_query_generate.php


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811133644 17-08-2022 Nil

9811133644 17-08-2022 Nil

-8586834657 17-08-2022 16-08-2022

9999925860 05-08-2022 nil

9999925860 05-08-2022 nil

9811133644 18-08-2022 nil

9811133644 18-08-2022 nil

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/495/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SH MOHD 
GALIB KHAN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/494/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SH 
RAHUL

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
CS 
(COMM)/666/2022

ABHISHEK GARG SOLE 
PROPRIETOR OF M/S 
ALLURA 
INTERNATIONAL Vs SH 
JITENDRA YADAV SOLE 
PROPRIETOR OF M/S 
SHIV SHAKTI 
ALUMINIUM 
ENTERPRISES

RISHABH 
GUPTA(P),

rishabhggpta.1av_vye@g'mail.c
om

Execution 
(Comm)/114/2022

HDB FINANCIAL 
SERVICES LTD Vs RAJ 
PAL SINGH AND ORS

DEEPANKUR 
SONDHI(P),

deepankur@sodhipartners.com
Execution 
(Comm)/112/2022

HDB FINANCIAL 
SERVICES LTD Vs P K 
KOCHER AND ORS

DEEPANKUR 
SONDHI(P),

deepankur@sodhipartners.com
Execution 
(Comm)/111/2022

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs JAI 
KISHAN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
Execution 
(Comm)/110/2022

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs 
SURESH CHAND

MANOJ 
KUMAR(P),

manojk.adv @gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9999925860 05-08-2022 nil

9999925860 05-08-2022 nil

9958633230

naveenk101@gmail.com

20-08-2022 nil

9958633230

naveenk101@gmail.com

22-08-2022

9958633230

naveenk101@gmail.com

22-08-2022

CS (COMM)/671/2022 9811275198

saniavkr7372@gmail.co

22-08-2022 18-08-2022

9958633230

naveenk101@gmail.com

23-08-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/115/2022

HDB FINANCIAL 
SERVICES LTD Vs SHRI 
RAM TEMPO SERVICE 
AND ORS

DEEPANKUR 
SONDHI(P),

deepankur@sodhipartners.com
Execution 
(Comm)/113/2022

HDB FINANCIAL 
SERVICES LTD Vs VIPIN 
CHAUHAN AND ANR

DEEPANKUR 
SONDHI(P),

deepankur@sodhipartners.com
OMP (I) (COMM)/501/2022

HDFC Bank Ltd Vs 
DEEPAK BHATNAGAR

GOPAL 
KASHYAP(P),

OMP (I) (COMM)/501/2022

HDFC Bank Ltd Vs 
DEEPAK BHATNAGAR

GOPAL 
KASHYAP(P),

ni;

CS 
(COMM)/670/2022

PUNJAB NATIONAL 
BANK Vs M/S NAGPAL 
ENTERPRISES

GOPAL 
KASHYAP(P),

BRIJ BHUSHAN 
SHARMA Vs RAAKESHH 
AGARWAAL

SANJAY 
KUMAR(P),

OMP (I) 
(COMM)/502/2022

HDFC BANK LTD Vs 
MUKESH KUMAR

GOPAL 
KASHYAP(P),

ni;

http://10.199.37.3/swecourtis/querybuilder/r_query_generate.php
http://10.199.37.3/swecourtis/querybuilder/r_query_generate.php


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS (COMM)/675/2022 9810382865 08-08-2022 05-08-2022

8285002845 24.08.2022 nil

9811133644 25-08-2022 nil

9811133644 25-08-2022 nil

9811133644 25-08-2022 nil

9811133644 25-08-2022 nil

9811133644 25-08-2022 nil

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

NIKHIL MEDICOS Vs 
METRO  PATH LAB

SOURAV 
GOEL(P),

guptaadvocates@gmail.com
Execution 
(Comm)/119/2022

HDFC BANK LTD Vs 
VIRENDRA SINGHAL

SANJEEV 
PATHAK(P),

litigation@srcslegal.com
OMP (I) 
(COMM)/513/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs AMIT 
CHAUHAN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/512/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs MOHIT 
SINGH

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/511/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs DANVEER

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/510/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs ISHWAR 
SINGH

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/508/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SHASHI 
BHUSHAN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811133644 25-08-2022 nil

9811133644 25-08-2022 nil

9811133644 25-08-2022 nil

9811133644 25-08-2022 nil

9811133644 25-08-2022 nil

W R KHAN(P), 9811225408 24.08.2022 nil

W R KHAN(P), 9811225408 24.08.2022 nil

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/509/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SHRI 
BALA JI TRADERS

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/515/2022

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs 
DHARMENDRA SINGH

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/514/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs MOHIT

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/516/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs OM 
PRAKASH AWANA

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/532/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs 
NARENDRA KUMAR

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
Execution 
(Comm)/124/2022

SBI CARDS AND 
PAYMENTS SERVICES 
LIMITED Vs ANSHUL 
GOEL

wrkhanassociates@gmailcom
Execution 
(Comm)/123/2022

SBI CARDS AND 
PAYMENTS SERVICES 
LTD Vs DEEPAK 
KHURANA

wrkhanassociates@gmailcom



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

W R KHAN(P), 9811225408 24.08.2022 nil

W R KHAN(P), 9811225408 24.08.2022 nil

9810224624

amitguptaadv366@gmail.com

30-07-2022

CS (COMM)/679/2022 9810224624

amitguptaadv366@gmail.com

30-07-2022 14-07-2022

9810224624

amitguptaadv366@gmail.com

30-07-2022 14-07-2022

CS (COMM)/677/2022 9810224624

amitguptaadv366@gmail.com

30-07-2022 14-07-2022

9811133644 26-08-2022 NIL

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/122/2022

SBI CARDS AND 
PAYMENTS SERVICES 
LIMITED Vs ABHISHEK 
SINGH

wrkhanassociates@gmailcom
Execution 
(Comm)/121/2022

SBI CARDS AND 
PAYMENTS SERVICES 
LIMITED Vs JITENDER S 
MAGGO

wrkhanassociates@gmailcom
CS 
(COMM)/680/2022

CANARA BANK Vs 
SATGURU TOURS AND 
TRAVEL  AND OTHERS

Amit Gupta

CANARA BANK Vs A R  
BAKERY AND OTHERS

Amit Gupta

CS 
(COMM)/678/2022

CANARA BANK Vs 
SSTRADING

Amit Gupta

CANARA BANK Vs JYOTI 
ART STUDIO

Amit Gupta

OMP (I) 
(COMM)/527/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs RASHID 
ALI

MANOJ 
KUMAR(P),

manojk.adv @gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811133644 26-08-2022 NIL

9811133644 26-08-2022 NIL

9811133644 26-08-2022 NIL

9811133644 26-08-2022 NIL

9811133644 26-08-2022 NIL

9958633230

naveenk101@gmail.com
9958633230

naveenk101@gmail.com

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/528/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SATISH

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/529/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs MOHIT 
NIJHAWAN

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/530/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs JAGVEER

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/531/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs ZAWED

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/533/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs AJAY 
SHARMA

MANOJ 
KUMAR(P),

manojk.adv @gmail.com
OMP (I) 
(COMM)/534/2022

HDFC BANK Vs MANGAT 
RAM

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/535/2022

HDFC BANK Vs ANU 
YADAV

GOPAL 
KASHYAP(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9958633230

naveenk101@gmail.com
9818164276, 23-08-2022 18-08-2022

8586834657

9811133644 28-08-2022

9811133644 28-08-2022

899314700 27-08-2022 nil

9810133410

nil

29-08-2022 24-08-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/536/2022

HDFC BANK Vs ARIF  
ABDUL HAKEEM

GOPAL 
KASHYAP(P),

CS 
(COMM)/684/2022

MS ANU TREHAN Vs SH 
GURPREET SINGH

RAJESH 
KUMAR 
PANDEY(P),

anshoo.saxena@rediffmail.com 
CS 
(COMM)/685/2022

ABHISHEK GARG SOLE 
PROPRIETOR OF M/S 
ALLURA 
INTERNATIONAL Vs SH 
GAURAV KUMAR GARG 
SOLE PROPRIETOR OF R 
G INDUSTRIES

RISHABH 
GUPTA(P),

~mshabhgupta.lafle@gmail.com
OMP (I) 
(COMM)/543/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SH 
DILSHAD

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

ni;

OMP (I) 
(COMM)/542/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SH 
RASHID ALI

MANOJ 
KUMAR(P),

manojk.adv @gmail.com

ni;

Execution 
(Comm)/128/2022

HDFC BANK Vs PANKAJ 
TYAGI

KARAN 
SINHA(P),

officc@lpjpartners.com
CS 
(COMM)/689/2022

SANJEEV SEHGAL Vs 
PURNIMA BHATIA

Gunjan 
Jindal(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS (COMM)/691/2022 8586834657 29-08-2022 23-08-2022

nil

nil

19-07-2022

8586834657 29-08-2022

899314700 29-08-2022

899314700 29-08-2022

CS (COMM)/697/2022 9899395409 29-08-2022

RAM NATH(P), Nil

nil

26-08-2022 nil

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

ABHISHEK GARG SOLE 
PROPRIETOR OF M/S 
ALLURA 
INTERNATIONAL Vs SH 
BILU SOLE PROPRIETOR 
OF M/S SHIV 
ALUMINIUM 
FABRICATOR

RISHABH 
GUPTA(P),

~mshabhgupta.lafle@gmail.com
CS 
(COMM)/690/2022

VIJAY TRADE WELD Vs 
M/S G F ELECTRONICS

Udit Gupta(P),

CS 
(COMM)/692/2022

ABHISHEK GARG SOLE 
PROPRIETOR OF M/S 
ALLURA 
INTERNATIONAL Vs 
KIRAN MANCHANDA 
SOLE PROPRIETOR OF D 
N SYETEMS

RISHABH 
GUPTA(P),

~mshabhgupta.lafle@gmail.com
Execution 
(Comm)/129/2022

HDFC BANK Vs SUMIT 
RANA

KARAN 
SINHA(P),

officc@lpjpartners.com
Execution 
(Comm)/130/2022

HDFC BANK Vs 
CHANDRA PRAKASH

KARAN 
SINHA(P),

officc@lpjpartners.com
UNION BANK OF INDIA 
Vs M/S OM SHANTI SELF 
HELP GROUP

RAJIV 
KUMAR(P),

n il
OMP 
(COMM)/35/2022

JAI KUMAR AND ORS Vs 
MANAPURAM FINANCE 
LIMITED



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

8586834657 27-08-2022 23-08-2022

nil

nil

06-08-2022 27-07-2022

9311851166 26-08-2022 18-08-2022

9 West CS(COMM)/633/2022 AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

01.08.2022 01.08.2022

CS(COMM)/636/2022 8586834657 02.08.2022 02.08.2022

CS(COMM)637/2022 8586834657 02.08.2022 02.08.2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/695/2022

M/S TRANSLINK 
LOGISTICS PVT LTD Vs 
M/S GOLDEN GRANITES

DIGVIJAY 
SINGH(P),

~mshabhgupta.lafle@gmail.com
CS 
(COMM)/696/2022

M/S BAIJNATH FOODS 
PVT LTD THROUGH ITS 
DIRECTOR SH SAHIL 
CHOPRA Vs M/S SARITA 
TRADERS THROUGH ITS 
PROP MR SAURABH 
KHANNA

M/S BAIJNATH 
FOODS PVT 
LTD THRO(P),

CS 
(COMM)/698/2022

MERCURY LABOR PUMP 
COMPANY Vs WEB TECH 
ENGINEERING PVT LTD 
AND ORS

AMITA 
KUMARI(P),

unneet@gbalawoffices.com
MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CANARA BANK VS. HARI 
NAGAR BRANCH

ABHISHEK GARG VS. 
M/S ALLURA 
INTERNATIONAL

ABHISHEK 
GARG

rishabhgupta.lawyer@gmail.co
m

ABHISHEK GARG VS. 
M/S ALLURA 
INTERNATIONAL

ABHISHEK 
GARG

rishabhgupta.lawyer@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

CS(COMM)/643/2022 RITU MISHRA 9873706792 04.08.2022 04.08.2022

CS(COMM)/644/2022 RITU MISHRA 9873706792 04.08.2022 04.08.2022

CS(COMM)/646/2022 9811183914 05.08.2022 05.08.2022

CS(COMM)/647/2022 SBI VS. MD. MANGER R.N. SINGH 9868523230 05.08.2022 05.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CANARA BANK VS. S.S. 
CREATIONS

ritumishra.advocate@gmail.co
m

CANARA BANK VS. 
SATYA ENTERPRISES

ritumishra.advocate@gmail.co
m

IDBI BANK VS. M/S 
SEEMA FASHIONS

DEEPAK 
KOCHAR

kochar@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MISC.DJ/379/2022 9818808559 05.08.2022 05.08.2022

CS(COMM)/651/2022 ABHINAV GARG9810196968 06.08.2022 06.08.2022

CS(COMM)/657/2022 9899194195 12.08.2022 12.08.2022

CS(COMM)/658/2022 REENA BAJAJ 8510018796 12.08.2022 12.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S SHRI BALAJI 
SANITARY VS. M/S 
GAJANAN IMPORTS

CHANDER 
PRABHA

prabha.adv@gmal.com
M/S EAST AFRICAN 
INDIA OVERSEAS VS. 
NAVA HEALTH CARE 
PVT. LTD.

adv.abhinavgarg@gmail.com
HARI OM FABRICS VS. 
P.S. APPARELS CO.

BRAHMANAND 
GUPTA

b.anand_gupta@rediffmail.com
ANANDI DEVI VS. 
SMART INFRATECH PVT. 
LTD

reenabajaj.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

CS(COMM)/659/2022 9899299404

jurissolutions2@gmail.com

16.08.2022 16.08.2022

CS(COMM)/660/2022 RITU MISHRA 9873706792 16.08.2022 16.08.2022

MISC.DJ/392/2022 SUMIT GARG 9711907409 16.08.2022 16.08.2022

9958683230

naveenk101@gmail.com

02.08.2022 02.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

AMARJEET KAUR VS. 
VINOD KR. TYAGI

VIPIN 
NANDWANI

CANARA BANK VS. 
VADHULIKA

ritumishra.advocate@gmail.co
m

RAJU MEHTO VS. M/S 
ECO INNOVATIVE 
SOLUTIOIN PVT. LTD

OMP(I)/COMM/445/2
022

M/S HDFC BANK VS. 
AKASH SHARMA

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9958683230

naveenk101@gmail.com

03.08.2022 03.08.2022

MANOJ KUMAR 9811133644 03.08.2022 03.08.2022

MANOJ KUMAR 9811133644 03.08.2022 03.08.2022

MANOJ KUMAR 9811133644 03.08.2022 03.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/446/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS. RAM KR. 
NAGAR

NAVEEN 
SHARMA

OMP(I)/COMM/448/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS. ATUL 
KUMAR

manojk.adv@gmail.com
OMP(I)/COMM/449/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS JAN 
MAUHMMAD

manojk.adv@gmail.com
OMP(I)/COMM/450/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS  MANOJ 
KUMAR

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

VIKRAM SINGH 9871688568 04.08.2022 04.08.2022

VIKRAM SINGH 9871688568 04.08.2022 04.08.2022

VIKRAM SINGH 9871688568 04.08.2022 04.08.2022

VIKRAM SINGH 9871688568 05.08.2022 05.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(COMM)/23/202
2

RAHUL KAPOOR VS. 
ASHWANI KUMAR

vikramsingh.panwar.adv78@gm
ail.com

OMP(COMM)/24/202
2

PANKAJ KAPOOR VS. 
HDFC BANK

vikramsingh.panwar.adv78@gm
ail.com

OMP(COMM)/25/202
2

PANKAJ KAPOOR VS. 
HDFC BANK

vikramsingh.panwar.adv78@gm
ail.com

OMP/
(COMM)/27/2022

RAHUL KAPOOR VS. 
HDFC BANK

vikramsingh.panwar.adv78@gm
ail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

VIKRAM SINGH 9871688568 05.08.2022 05.08.2022

VIKRAM SINGH 9871688568 05.08.2022 05.08.2022

VIKRAM SINGH 9871688568 06.08.2022 06.08.2022

MANOJ KUMAR 9811133644 06.08.2022 06.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(COMM)/28/202
2

RAHUL KAPOOR VS. 
HDFC BANK

vikramsingh.panwar.adv78@gm
ail.com

OMP(COMM)/29/202
2

RAHUL KAPOOR VS. 
HDFC BANK

vikramsingh.panwar.adv78@gm
ail.com

OMP(COMM)/31/202
2

RAHUL KAPOOR VS. 
HDFC BANK

vikramsingh.panwar.adv78@gm
ail.com

OMP(I)/COMM/458/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS  SAKAVAT

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MANOJ KUMAR 9811133644 06.08.2022 06.08.2022

MANOJ KUMAR 9811133644 06.08.2022 06.08.2022

MANOJ KUMAR 9811133644 06.08.2022 06.08.2022

MANOJ KUMAR 9811133644 06.08.2022 06.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/459/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS  FARMAN

manojk.adv@gmail.com
OMP(I)/COMM/460/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS MOHD. 
JUNAID

manojk.adv@gmail.com
OMP(I)/COMM/461/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS AMIT

manojk.adv@gmail.com
OMP(I)/COMM/462/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS  SUNL 
KUMAR

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MANOJ KUMAR 9811133644 06.08.2022 06.08.2022

CS(COMM)/662/2022 9654545855 17.08.2022 17.08.2022

MISC.DJ/395/2022 SUMIT KUMAR 9911247063

sumit.law89@gmail.com

17.08.2022 17.08.2022

MANOJ KUMAR 9811133644 17.08.2022 17.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/463/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS MOMIN

manojk.adv@gmail.com
NIPPON EXPRESS INDIA 
VS. RVR TECHNOLOGIES 
LTD.

SHIVAM 
SHARMA

legal@shivamsharma.info@gma
il.com

M/S AKSH OPTIFIBRE 
LTD. VS. M/S TECHNO 
SAT COM INDIA

OMP(I)/COMM/474/2
022

SHRIRAM TRANSPORT 
FIN. CO. VSYASHVIR

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MANOJ KUMAR 9811133644 17.08.2022 17.08.2022

MANOJ KUMAR 9811133644 17.08.2022 17.08.2022

MANOJ KUMAR 9811133644 17.08.2022 17.08.2022

MANOJ KUMAR 9811133644 17.08.2022 17.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/475/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS TARUN

manojk.adv@gmail.com
OMP(I)/COMM/476/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS  MOHD. 
YUNUS

manojk.adv@gmail.com
OMP(I)/COMM/477/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS PRAVEEN 
SINGH

manojk.adv@gmail.com
OMP(I)/COMM/478/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS  SUSHEEL

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MANOJ KUMAR 9811133644 17.08.2022 17.08.2022

CS(COMM)/664/2022 ANKIT KUMAR 9354795562 18.08.2022 18.08.2022

MANOJ KUMAR 9811133644 18.08.2022 18.08.2022

MANOJ KUMAR 9811133644 18.08.2022 18.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/479/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS GUDDAN 
SINGH

manojk.adv@gmail.com
TOHIMA FILTERS VS. 
R.S. INDUSTRIES

ankitadvocate.777@gmail.com
OMP(I)/COMM/486/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS RAJ KUMAR 
YADAV

manojk.adv@gmail.com
OMP(I)/COMM/487/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS SONU KR. 
SONI

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MANOJ KUMAR 9811133644 18.08.2022 18.08.2022

MANOJ KUMAR 9811133644 18.08.2022 18.08.2022

MANOJ KUMAR 9811133644 18.08.2022 18.08.2022

MANOJ KUMAR 9811133644 18.08.2022 18.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/488/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS ABID

manojk.adv@gmail.com
OMP(I)/COMM/489/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS IMRAN

manojk.adv@gmail.com
OMP(I)/COMM/490/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS  RAKESH KR. 
TYAGI

manojk.adv@gmail.com
OMP(I)/COMM/491/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS AMIT 
KUMAR

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MANOJ KUMAR 9811133644 18.08.2022 18.08.2022

MANOJ KUMAR 9811133644 18.08.2022 18.08.2022

MISC.DJ/409/2022 ERAM KHAN 9717099220

crmadv2000@gmail.com

22.08.2022 22.08.2022

9958683230

naveenk101@gmail.com

22.08.2022 22.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)/COMM/492/
2022

SHRIRAM TRANSPORT 
FIN. CO. VS  SYED 
MOHD. AKHTAR

manojk.adv@gmail.com
OMP(I)/COMM/493/2
022

SHRIRAM TRANSPORT 
FIN. CO. VS SURENDER 
SINGH

manojk.adv@gmail.com
PUNJAB NATIONAL 
BANK VS. M/S LINK 
POCKETS

OMP(I)/COMM/498/
2022

HDFC BANK VS. DAYAL 
SINGH RAWAT

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9958683230

naveenk101@gmail.com

22.08.2022 22.08.2022

995863230

naveenk101@gmail.com

22.08.2022 22.08.2022

CS(COMM)/667/2022 ANIL DABAS 9953877332 23.08.2022 23.08.2022

CS(COMM)/668/2022 9811071022 23.08.2022 23.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/499/2022

HDFC BANK VS. NIKHAT 
PRAVEEN

NAVEEN 
SHARMA

OMP(I)
(COMM)500/2022

HDFC BANK VS. ABBAD 
IQLAKH

NAVEEN 
SHARMA

ASIAN GLOBAL 
AGENCIES VS. M/S 
AVITECH GLOBAL INC

anildabasdnb@gmail.com
M/S JBC PLYWOOD VS. 
YFC PROJECTS PVT. LTD.

SACHIN 
AGGARWAL

sachinaggarwaladv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

CS(COMM)/669/2022 9891467200

casadv2000@gmail.com

23.08.2022 23.08.2022

CS(COMM)/672/2022 K.C. MISHRA 9899386834 24.08.2022 24.08.2022

CS(COMM)/673/2022 9212609282 24.08.2022 24.08.2022

CS(COMM)/674/2022 9312276651

tewari88@gmail.com

25.08.2022 25.08.2022

CS(COMM)/676/2022 VIVEK SHARMA 9871600634 26.08.2022 26.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S DISHA ASSOCIATES 
VS. M/S KING 
INFRASTRUCTURE

RAJEEV 
CHAUHAN

M/S TRANSLINK 
LOGISTIC VS. M/S GLASS 
HOUSE

klmishraadvo@gmail.com
SDM ELECTRICALS PVT. 
LTD. VS. M/S KRISHNA 
INDIA

KAMLESH 
SINGH

POONAM VS. M/S R.C.B. 
INFRACONS PVT. LTD.

RAJEEV 
TEWARI

M/S SPRINT LOGISTICS 
VS. TAGORE GARDEN

attorneyviveksharma@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MANOJ KUMAR 9811133644 26.08.2022 26.08.2022

MANOJ KUMAR 9811133644 26.08.2022 26.08.2022

MANOJ KUMAR 9811133644 26.08.2022 26.08.2022

MANOJ KUMAR 9811133644 26.08.2022 26.08.2022

MANOJ KUMAR 9811133644 26.08.2022 26.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/503/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  SACHIN

manojk.adv@gmail.com
OMP(I)
(COMM)/504/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  SANTOSH

manojk.adv@gmail.com
OMP(I)
(COMM)/505/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  AJAY 
SHARMA

manojk.adv@gmail.com
OMP(I)
(COMM)/506/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  AJAY 
SHARMA

manojk.adv@gmail.com
OMP(I)
(COMM)/507/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  AJAY 
SHARMA

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9899610930 27.08.2022 27.08.2022

9958632330

naveenk101@gmail.com

27.08.2022 27.08.2022

MANOJ KUMAR 9811133644 27.08.2022 27.08.2022

MANOJ KUMAR 9811133644 27.08.2022 27.08.2022

9958632330

naveenk101@gmail.com

27.08.2022 27.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(COMM)343/202
2

PRAMOD KR. VS. HDFC 
BANK

VIPUL 
AGGARWAL

adv.vipulaggarwal1994@gmail.c
om

OMP(I)
(COMM)/517/2022

HDFC BANK VS. 
DHARMENDER NISHAD

NAVEEN 
SHARMA

OMP(I)
(COMM)/518/2022

SHRIRAM TRANSPORT 
FIN. CO. VS DOUSH 
MOHD.

manojk.adv@gmail.com
OMP(I)
(COMM)/519/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  VIKRAM

manojk.adv@gmail.com
OMP(I)
(COMM)/520/2022

HDFC BANK 
VS.RAJINDER 
SACHDEVA

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9958632330

naveenk101@gmail.com

27.08.2022 27.08.2022

MANOJ KUMAR 9811133644 27.08.2022 27.08.2022

MANOJ KUMAR 9811133644 27.08.2022 27.08.2022

MANOJ KUMAR 9811133644 27.08.2022 27.08.2022

MANOJ KUMAR 9811133644 27.08.2022 27.08.2022

MANOJ KUMAR 9811133644 27.08.2022 27.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/521/2022

HDFC BANK VS.RINKAJ 
TYAGI

NAVEEN 
SHARMA

OMP(I)
(COMM)/522/2022

SHRIRAM TRANSPORT 
FIN. CO. VS BRIJ BHAN

manojk.adv@gmail.com
OMP(I)
(COMM)/523/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  AJAY 
SHARMA

manojk.adv@gmail.com
OMP(I)
(COMM)524/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  SUSHANT 
PANDEY

manojk.adv@gmail.com
OMP(I)
(COMM)/525/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  VINOD 
KUMR

manojk.adv@gmail.com
OMP(I)
(COMM)/526/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  NAGESH

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

CS(COMM)/681/2022 8586834657 29.08.2022 29.08.2022

CS(COMM)/682/2022 ALKA GUPTA 8802774540

ALKA SINGH

29.08.2022 29.08.2022

CS(COMM)/683/2022 8586834657

MUKESH GUPTA

29.08.2022 29.08.2022

MANOJ KUMAR 9811133644 29.08.2022 29.08.2022

MANOJ KUMAR 9811133644 29.08.2022 29.08.2022

MANOJ KUMAR 9811133644 29.08.2022 29.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

ABHISHEK GARG VS. 
SHIV KUMAR AGARWAL

MUKESH 
GUPTA

rishabhgupta.lawyer@gmail.co
m

OMKAR SAXENA VS. 
DWARKA 
KITCHENWARE

ABHISHEK GARG VS. 
ANURAG MISHRA

MUKESH 
GUPTA

OMP(I)
(COMM)/537/2022

SHRIRAM TRANSPORT 
FIN. CO. VS RANJEET 
SINGH

manojk.adv@gmail.com
OMP(I)
(COMM)/538/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  PANKAJ 
THUKRAL

manojk.adv@gmail.com
OMP(I)
(COMM)/539/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  SAMEER 
KHAN

manojk.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

MANOJ KUMAR 9811133644 29.08.2022 29.08.2022

MANOJ KUMAR 9811133644 29.08.2022 29.08.2022

CS(COMM)/686/2022 RAJIV KUMAR 9899395409 30.08.2022 30.08.2022

CS(COMM)/687/2022 VISHAL GARG 9810171302

vishalgarg777@gmail.com

30.08.2022 30.08.2022

CS(COMM)/688/2022 9811786491 30.08.2022 30.08.2022

CS(COMM)/693/2022 8586834657 31.08.2022 31.08.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/540/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  MANOJ 
KUMAR

manojk.adv@gmail.com
OMP(I)
(COMM)/541/2022

SHRIRAM TRANSPORT 
FIN. CO. VS  RAJ KUMAR 
SHARMA

manojk.adv@gmail.com
UNION BANK OF INDIA 
VS. RAMA SELF HELP 
GROUP

RIKKI POLYMERS VS. 
YFC PROJECTS LTD

MIROSLAW TADEUSZ 
WAWAK VS. DIPANGKU 
BHARLI

JAYANT 
KUMAR

ABISHEK GARG VS. 
ATUL KUMAR SHARMA

MUKESH 
GUPTA

rishabhgupta.lawyer@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

CS(COMM)/694/2022 8586834657 31.08.2022 31.08.2022

10 9810840045 01.08.22 28.07.22

98282791822 01/01/1900 29.07.22

9818365119 03.08.22 30.07.22

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

ABHISHEK GARG VS. 
MOD. JAVED

MUKESH 
GUPTA

rishabhgupta.lawyer@gmail.co
m

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
3789/2022

CANRA BANK VS SUNIL 
KUMAR AND OTHER

SUBHASH 
KUMAR JHA

skhaassociates@gmail.com
OMP(I) (COMM) 
3811/2022

M/S  EKTA 
ENTERPRISES VS 
MANAGING DIRECTOR, 
CENTRAL 
WAREHOUSING 
CORPORATION

DINESH 
BISHNOI

adv.dineshbishnoi@gmail.com
CS(COMM) 
3824/2022

STATE BANK OF INDIA 
VS BANSI LAL 
MALHAOTRA

VARUN 
CHANDIOK

varunchandiok@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

9899676090

sabharwalnaman97@gmail.com

03.08.22 26.07.22

9312400662 04.08.22 01.08.22

9467194651

goel625@gmail.com

04.08.22 01.08.22

DEEPAK KOHLI 9811192957 05.08.22 03.04.22

9899975666

kumarshwetab88@gmail.com

08.08.22 05.08.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
3820/2022

MANAV WALIA VS 
MOHANSONS INDIA 
AND OTHERS

NAMAN 
SABHARWAL

CS(COMM) 
3844/2022

B L AGRO INDUSTRIES 
LTD VS MOHAN GUPTA

RAJESH 
SHARMA

thecaltrade@gmail.com
CS(COMM) 
3841/2022

MOGLI LABS (INDIA ) 
PVT LTD VS WOODHILL 
INFRASTRUCTURE LTD 
AND OTHERS

HARSH 
VARDHAN

CS(COMM) 
3853/2022

M/S GRNGO 
ENTERTAINMENTS LLP 
VS BUKKA JATT

deepak@hotmail.com
CS(COMM) 
3893/2022

M/S EQUIPMENT 
PLANET VS M/S UDIT 
INFRAWORLD PRIVATE 
LIMITED

SWETAB 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

9958726491 16.08.22 03.08.22

SATISH KUMAR 9213905829 16.08.22 09.07.22

SATISH KUMAR 9213905829 16.08.22 09.07.22

9811239715 17.08.22 04.08.22

SHIV K TYAGI 98121059032 17.08.22 07.08.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

OMP I (COMM) 
3945/2022

LAXIS BANAK LTD VS 
HIMANSHU MUDGAL

RAJESH 
JANGRA

jangradvocate@gmail.com
CS(COMM) 3961/2022IDBI BANK LIMITED VS 

DEEPAK

manish@klfindia.com
CS(COMM) 
3958/2022

IDBI BANK LIMITED VS 
RINKU KUMAR

manish@klfindia.com
CS(COMM) 
3984/2022

RAJAT BEHL VS AN 
TECH DEVELOPERS P 
LTD

SHASHINDR 
TRIPATHI

oopsvips@gmail.com
CS(COMM) 
3981/2022

STATE BANK OF INDIA 
VS M/S S S SPORTS AND 
OTHERS

shivktyagi@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

A K TRIVEDI 9871441764 18.08.22 02.08.22

9650506624

vikaschhabra07@gmail.com

18.08.22 16.08.22

SC SINGHAL 9810061558 18.08.22 06.08.22

9871441764 18.08.22 12.08.22

9711834225 18.08.22 02.08.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
4041/2022

NAFEES AHMAD VS 
UNION OF INDIA AND 
OTHERS

aktrivedilawoffices@gmil.com
omP  (COMM) 
4030/2022

SHOBHA BHOLA  VS 
DELHI METRO RAIL 
CORPORATION LTD

VIKAS 
CHHABRA

OMP  (COMM) 
4034/2022

M/S SEVEN SEAS 
HOSPITALITY PVT LTD 
VS M/S PREMIER ;TECH 
BRISANZIA PVT LTD

scsinghal@rediffmail.com
OMP  (COMM) 
4004/2022

M/S SUPREMA HOUSE 
KEEPING SERVICES P 
LTD VS LARSEN AND 
TUBRO LTD

AVINASH KR 
TRIVEDI

avinashtrivedi .legal@gmail.com
CS(COMM) 
4021/2022

DR RENU SINGH VS 
DMG FINANCE AND 
INVESTMENT PVT LTD

RISHI RAJ 
SHARMA

officeuttamdatt@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

WASIM BEG 8130286701 22.08.22 20.08.22

9810840045 24.08.22 06.08.22

9999114922 24.08.22 16.08.22

9999342412 24.08.22 16.08.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM)4060/202
2

PRESS TRUST OF INDIA 
LTD VS NEWS HUB 
THROUGH EDITOR MS 
MANISHA SAINI

ptomar@luthra.com
CS(COMM) 
4130/2022

CANRA BANK 
VSJAGMOHAN

UBHASH 
KUMAR JHA

skjhaassociater@yahoo.com
CS(COMM) 
4124/2022

UNION BANK OF INDIA  
VS  REKHA 
ENTERPRISES

SMARENDRA 
KUMAR

smarendrakradv@yahoo.com
CS(COMM) 
4126/2022

UNION BANK OF INDIA  
VS  LALITA SHARMA 
AND OTHERS

GAUTAM 
GUPTA

GSUASSOCIATES@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 4179/2022 9958726491 26.08.22 18.08.22

SHUBHAM 9811433704 26.08.22 22.08.22

SHUBHAM 9811433704 26.08.22 22.08.22

PRAKASH JAIN 9999568427 26.08.22 25.08.22

CS(COMM) 4177/2022 9818950925 26.08.22 22.08.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

AXIS BANK LIMITED VS 
AMBIENT PRINTERS PVT 
LTD

RAJESH 
JANGRA

jangradvocate@gmail.com
OMP  (COMM) 
4167/2022

M/S GANESH RICE AND 
GENERAL MILLS VS 
DISTRICT MANAGER 
FOOD CORPORATION OF 
INDIA

dushyantadv@gmail.com
OMP  (COMM) 
4169/2022

M/S  ASHOKA OIL MILLS 
VS DISTRICT MANAGER 
FOOD CORPORATION OF 
INDIA

dushyantadv@gmail.com
OMP I(COMM) 
4183/2022

HDFC BANK LTD VSD 
AMIT KUMAR

karansinha@lpjpartners.com
STP LIMITED VS BGR  
ENERGY SYSTEMS LTD

DHRUV 
KAPOOR

dandvlegal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

10

9810168405 27.08.22 20.08.22

9811835294 27.078.22 24.08.22

9871735724 29.08.22 22.0.8.22

9811156437 30.08.22 30.08.22

AMIT MAIHAN 9871897844 31.08.22 22.0.8.22

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CS(COMM) 
4196/2022

CANRA BANK VS M/S 
MENZ SALOON AND 
OTHERS

REKHA 
RUSTAGI

rekharustagi@gmial.com
CS(COMM) 
4198/2022

GOPAL SINGH VS M/S 
ADITYA BIRLA HOUSING 
FINANCE LTD AND 
ANOTHER

SANDEEP 
YADAV

malhotraadv@gmail.com
OMP  (COMM) 
4261/2022

M/S SHANKAR METAL 
WORKS VS UNION OF 
INDIA ( THROUGH 
DGOS)

RAHUL 
SHUKLA

rahul.legal@gmail.com
CS(COMM) 
4270/2022

RAJEEV MOTIRS PVT 
LTD VS THE U LIKE 
HIOSPITALITY INDIA 
PVT LTD

SANJEEV 
MAHAJAN

sanjeevmahajan@gmailcom
CS(COMM) 
4267/2022

KGL NETWORK PVT LTD 
VS SEQUEL ALLOY AND 
WIRES PRIVATE LTD

savlawassociate@gmil.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11 9818365119 03.08.22 30.07.22

9899893689 05.08.22 30.07.22

9811163363 05.08.22 27.07.22

9899783837 08.08.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
3825/2022

STATE BANK OF INDIA 
VS KISHAN

VARUN 
CHANDIOK

varunchandiok@gmail.com
CS(COMM) 
3860/2022

M/S PRUDENT SEA AND 
AIR SERVICES PVT LTD 
VS MANISH GOEL

SHRAY 
KAUSHAL

advahraykavshal@gmail.com
CS(COMM) 
3863/2022

HDFC LTD VS MOHD 
YUSUF KHAN AND 
OTHERS

KARNAIL 
SINGH

karnailsinghlegal@yahoo.com
CS(COMM) 
3883/2022

EXXON MOBIL 
CORPORATION  VS 
RAJAT JAIN

RAHUL 
CHAUDHARY

litigation@rahulchaudhry.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM)3906/2022 SHASHI OJHA 9891584230 08.08.22 06.08.22

9999309222 08.08.22 05.08.22

cs(COMM) 3922/2022 ALOK SAXENA 9811414931 12.08.22 07.08.22

SATISH KUMAR 9213905829 16.08.22 09.07.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

PUMA SE VS ZIAUR 
REHMAN

sojha@rnaip.com
CS(COMM) 
3882/2022

JAI LAXMI 
ENTERPRISES PVT LTD 
VS SUJIT KAPSE

SHUBHAM 
JAIN

utkrishthalaw@gmail.com
OXON TECHNOLOGU 
PVT LTD AND ANOTER 
VS OXON PAINTS AND 
CHEMICALS LLP AND 
OTHERS

lawaloksaxena@gmail.com
CS(COMM) 
3960/2022

IDBI BANK LIMITED VS 
SANDEEP SAIN

manish@klfindia.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

SATISH KUMAR 9213905829 16.08.22 09.07.22

9899252020 16.08.22 08.08.22

MANOJ KUMAR 9810675719 16.08.22 06.08.22

9711174700 18.08.22 08.08.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
3959/2022

IDBI BANK LIMITED VS 
MANOJ KUMAR 
DWIVEDI AND OTHER

manish@klfindia.com
CS(COMM) 
3954/2022

TCNS CLOTHING 
COMPANTY LTD VS 
SUNIL KUMAR

RAVINDER 
AGGARWAL

ravinderaggarwal155@gmail.co
m

CS(COMM) 
3955/2022

M/S BCH ELECTRIC 
LIMTED VS BRUNDABAN 
MALLICK

advocatesindia@yahoo.co.in
OMP  (COMM) 
4004/2022

DELHI URBAN SHELTER 
IMPROVEMENT BOARD 
VS M/S GANGA 
PARSHAD SINGAL AND 
BROS

VIJENDER 
KUMAR VATS

vats.advocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

99994698603 22.02.22 08.08.22

SHOBHIT JAIN 9818668068 22.02.22 12.08.22

9818365119 22.02.22 18.08.22

VIJAY KASANA 9873416665 22.08.22 18.08.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4047/2022

M/S TRUST 
COMMODITIED PVT LTD 
VS DAVENDRA 
MANPURIYA

ASHISH 
CHOHAN

ashishchuhan@akassocciates.or
g.in

OMP(COMM) 
4048/2022

M/S KEDIA CAPITAL 
SERVICES PVT VS ARPIT 
GUPTA

sjlawchambers.delhi@gmail.co
m

CS(COMM) 
4044/2022

STATE BANK OF INDIA 
VS SONU KHAN

VARUN 
CHANDIOK

chambersofvarunchandiok@gm
ail.com

OMP(COMM) 
4055/2022

M/S DIVINE INFRACON 
PVT LTD VS MAYA DEVI

vijaydkasana@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9971336611 22.08.22 20.08.22

9899783837 22.08.22 19.08.22

AJAY KOHLI 9910040471 24.08.22 13.04.22

CS(COMM)4132/2022 9810640303

rakkekshjadon98@gmail.com

24.08.22 18.08.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4056/2022

STATE BANK OF INDIA 
VS NARENDER KUMAR

VIABHAV 
YADAV

vaibhav.yadav@hotmail.com
CS(COMM) 
4061/2022

AIWA CO LTD VS AIIVA 
HOMEAPPLIANCES 
PRVATE LIMITED

RAHUL 
CHAUDHARY

litigation@rahulchaudhry.com
OMP(COMM)4128/20
22

M/S GLOBE 
COMMODITIES LTD VS 
M/S MOKHA 
COMMODITY SERVICES

kolisobti@gmail.cos
HT AMEDIA LTD VS M/S 
NORVICSON 
ADVERTISING

MADHUR 
DHINGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 4125/2022 RAJESH 9312400662 24.08.22 18.08.22

9871354296 25.08.22 22.08.22

CS(COMM) 4174/2022 9871704611 26.08.22 24.08.22

CS(COMM) 4172/2022 9810197621 26.08.22 24.08.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

B L AGRO INDUSTRIES 
LTD VS NURRISH ELITE 
DIVERSITIES LLP

the caltrade@gmail.com
OMP  (COMM) 
4150/2022

AKKASH AUTOMOBILES 
AND OTHERS VS KOTAK 
MAHINDRA BANK LTD

ABHIHJEET 
SINHA

abhijeetsinhaa@gmail.com
I BOARD 7 
COMMUNICATION PVT 
LTD VS M/S S NAGAR 
NAGAM GHAZIABAD

VISHWENDRA 
VERMA

vishwendra@yahoo.co.in
UNION BANK OF INDIA 
VS SANJAY GUPTA

JITENDRA 
GARG

jitendragaragadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9818950925 26.08.22 22.08.22

SHUBHAM 9811433704 26.08.22 22.08.22

ARUN MEHTA 9811019124 27.08.22 24.08.22

CS(COMM) 4217/2022 9810910333

avtarsingh78@yahoo.com

27.08.22 22.0.8.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4166/2022

STP LIMITED VS GYARSI 
LAL SHARMA

DHRUV 
KAPOOR

dandvlegal@gmail.com
OMP  (COMM) 
4168/2022

M/S HARI OM RICE 
MILLS VS DISTRICT 
MANAGER FOOD 
CORPORATION OF 
INDIA

dushyantadv@gmail.com
CS(COMM) 
4216/2022

M/S SWIFT SECURITIES 
PVT LTD VS BUSINESS 
BROADCAST NEWS PVT 
LTD

advmehta@gmail.com
M/S PRAKASH PIPES 
LTD VS JITENDER 
KUMAR

GURBAKSH 
SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

9810910333

avtarsingh78@yahoo.com

27.08.22 22.0.8.22

ANIL SHARMA 9811532455

ad.anilsharma07@gmail.com

29.08.22 25.08.22

9910572585 30.08.22 22.08.22

9827024444 31.08.22 29.08.22

12 9811413039 02.08.22 17.07.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4218/2022

M/S PRAKASH PIPES 
LTD VS M/S ABBROZ 
PLAST INDIA PVT LTD

GURBAKSH 
SINGH

CS(COMM) 
4219/2022

M/S SATPAL AND SONS 
VS M/S PROJETCH 
ENGINEERING PVT LTD

OMP  (COMM) 
4251/2022

BHARTI TEMPO 
SERVICE AND ANOTER 
VS SHRI RAM 
TRANSPORT FINANCE 
CO. LTD

MADHAV 
BHATIA

madavbhatia@vertailegal.com
CS(COMM) 
4273/2022

M/S NETWAY INDIA 
PRIVATE LIMITED VS 
ACHARYA BALWANT

SAMYA 
GANGWAL

samyak@polemiclaw.com
SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
3808/2022

UNION BANK OF INDIA  
VS  LALTA PRASAD 
GUPTD AND OTHERS

ADITYA KR 
CHO0UDHARY

adv.suman.legal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9810941533 03.08.22 24.0722

9312400662 04.08.22 01.08.22

9827024444 04.08.22 02.08.22

LALIT BHATI 8851315141

advlalitbhati7500@gmail.com

5.0822 02.08.22

LALIT BHATI 8851315141

advlalitbhati7500@gmail.com

5.0822 02.08.22

CS(COMM)3905/2022 SHASHI OJHA 9891584230 08.08.22 06.08.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
3812/2022

M/SJAI HELTHCARE 
PVT LTD VS M/S 
INDIABULLS HOUSING 
GFINANCE LTD

RANJAN 
KUMAR

ranjankumar sc@gmail.com
CS(COMM) 
3843/2022

B L AGRO INDUSTRIES 
LTD VS ANANTA EDIBLE 
PRIVATE LTD

RAJESH 
SHARMA

thecaltrade@gmail.com
CS(COMM) 
3836/2022

M/A NETWAY INDIA  
PVT LTD VS MS KAVITA 
VIRWANI

SAMYAK 
GANWAL

samyak@polemiclaw.com
CS(COMM) 
3856/2022

RACHIT KEDIA VS M/S 
CHD DEVELOP0ERS 
LIMITED AND OTHERS

CS(COMM) 
3855/2022

RACHIT KEDIA VS M/S 
CHD DEVELOP0ERS 
LIMITED AND OTHERS

PUMA SE VS ASHOK 
KUMAR

sojha@rnaip.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9899975666

kumarshwetab88@gmail.com

08.08.22 05.08.22

SUMIT KUMAR 8826307745 12.08.22 07.08.22

SATISH KUMAR 9213905829 16.08.22 09.07.22

9911315304 17.08.22 12.08.22

9650506624

chhabravikas440@gmail.com

17.08.22 08.08.22

VIKAS SHARMA 9990008499 17.08.22 30.07.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
3893/2022

M/S EQUIPMENT 
PLANET VS M/S UDIT 
INFRAWORLD PRIVATE 
LIMITED

SWETAB 
KUMAR

CS(COMM) 
3929/2022

BANK OF INDIA VS 
PRIYANKA SALUJA AND 
ANOTHER

sumitkumar.cnlu271@gmail.co
m

CS(COMM) 
3962/2022

IDBI BANK LIMITED VS 
MANOJ KUMAR

manish@klfindia.com
CS(COMM) 
3973/2022

ANUJ BHUSHAN VS M/S 
ROSS ROBIZ BIO TECH

MAHESH 
GUMBER

ascentlawfirm@gmail.com
CS(COMM) 
3979/2022

CEECO TECHNOLOGIES 
PVT LTD VS M/S 
ANTHIAS AUDIO VISUAL 
PVT LTD

VIKASH 
CHABRA

CS(COMM) 
3980/2022

METRO SPONGE STEEL 
PVT LTD VS GRJ 
DISTRIBUTORS AND 
DEVELOPERS PVT LTD

vikassharmalawoffices@gmail.c
om



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9811239715 17.08.22 04.08.22

9811239715 17.08.22 04.08.22

9811239715 17.08.22 04.08.22

9958998396 17.08.22 06.08.22

9999410660 18.08.22 10.08.22

NIMISH CHIB 9810823566 18.08.22 08.08.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
3986/2022

GOYAL ENTERPRISES  
VS AN TECH 
DEVELOPERS P LTD

SHASHINDR 
TRIPATHI

oopsvips@gmail.com
CS(COMM) 
3985/2022

RAJEEV KUMAR 
CHAUDHARY VS AN 
TECH DEVELOPERS P 
LTD

SHASHINDR 
TRIPATHI

oopsvips@gmail.com
CS(COMM) 
3987/2022

SHIVA TRADERS  VS AN 
TECH DEVELOPERS P 
LTD

SHASHINDR 
TRIPATHI

oopsvips@gmail.com
OMP I (COMM) 
3991/2022

ZIMMER INDIA PVT LTD 
VS CURIS ENTERPRISES

R JAWAHAR 
LAL

jawahahar@jlaw.in
CS(COMM) 
3996/2022

SARAN MOTORS PVT 
LTD VS M/S S K TAXI 
SERVICE

LOKESH 
BHOLA

logesh@legalicoms.in
CS(COMM) 
3992/2022

RAVINDER SINGH 
KOHLI VS M/S TUSHTI 
INTERNATIONAL PVT 
LTD

nimishchib@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9711174700 18.08.22 08.08.22

9818365119 22.08.22 18.08.22

9999468603 22.08.22 08.08.22

7210670704 23.08.22 18.08.22

B S RANA 9811539761

rana.digvijay1@gmail.com

23.08.22 01.08.22

CS(COMM)4109/2022 9971795136 23.08.22 18.08.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

OMP  (COMM) 
4004/2022

DELHI URBAN SHELTER 
IMPROVEMENT BOARD 
VS M/S GANGA 
PARSHAD SINGAL AND 
BROS

VIJENDER 
KUMAR VATS

vats.advocate@gmail.com
CS(COMM) 
4045/2022

STATE BANK OF INDIA 
VS KUNWAR SINGH

VARUN 
CHANDIOK

varunchandiok@gmail.com
CS(COMM) 
4046/2022

M/S P.S. COMMODITIES 
VS MANIJT RAI AHUJA

ASHISH 
CHOHAN

ashishchuhan@akassocciates.or
g.in

CS(COMM) 
4098/2022

UPPAL HOUSING PVT 
LTD VS RAJEEV OGYAL 
AND ANR

DHEERAJ 
GUPTA

peritialaw@gmail.com
CS(COMM) 
4096/2022

M/S PANNU CAR 
RENTALS P LTD VS M/S 
UNITED INDIA 
INSURANCE COMPANY 
LTD

RANI CHARNALIA VS 
CIFCO LIMITED

KAKRA AND 
ASSOCIATES

kakra.associates@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

CS(COMM) 4131/2022 9810840045 24.08.22 19.08.22

CS(COMM)4129/2022 9810840045 24.08.22 19.08.22

CS(COMM) 4127/2022 9717488878 24.08.22 23.08.22

SHUBHAM 9811433704 26.08.22 22.08.22

CS(COMM) 4175/2022 9871704611 26.08.22 24.08.22

CS(COMM) 4173/2022 9560035480

sharnavirdhi01@gmail.com

26.08.22 19.08.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CANRA BANK VS 
PARVEEN KUMAR

UBHASH 
KUMAR JHA

skjhaassociater@yahoo.com
CANRA BANK VS 
NAVEEN KUMAR

UBHASH 
KUMAR JHA

skjhaassociater@yahoo.com
XPM PRIVATE LIMITED 
VS SHIRISH KOTMIRE

ABHOR 
AGARWAL

alchambers.gurugram@gmail.co
m

OMP  (COMM) 
4170/2022

M/S BAL KRISHAN 
KAILASH CHANDER  VS 
DISTRICT MANAGER 
FOOD CORPORATION OF 
INDIA

dushyantadv@gmail.com
I BOARD 7 
COMMUNICATION PVT 
LTD VS M/S KAVERI 
TECHNOBUILD PVT LTD

VISHWENDRA 
VERMA

vishwendra@yahoo.co.in
PUNJAB NATIONAL 
BANK VS M/S JK 
TRADERS

VIRDHI 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

7210447597 26.08.22 24.08.22

CS(COMM)4193/2022 SHASHI OJHA 9891584230 26.08.22 25.08.22

CS(COMM)4192/2022 SHASHI OJHA 9891584230 26.08.22 25.08.22

9300420093 27.08.22 19.08.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

OMP  (COMM) 
4176/2022

DHARMENDRA SINGH 
VS MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD

RAM 
BHADAURIA

advram.law@gmail.com
PUMA SE VS ASHOK 
KUMAR

sojha@rnaip.com
PUMA SE VS ASHOK 
KUMAR

sojha@rnaip.com
CS(COMM) 
4214/2022

M/S ASAHI I9NDIA 
GLASS LTD VS M/S 
LACOLAM INDIA PVT 
LTD

RAJDEEP 
SINGH RAO

rajdeepsinghrao@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9899610930

vipulaggarwal1994@gmail.com

29.08.22 26.08.22

CS(COMM) 4231/2022 9711098374 29.08.22 24.08.22

9999054886 30.08.22 22.08.22

13 SOUTH CS (COMM)/447/2022 9899858596 02-08-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
4225/2022

M/S NISHA CARGO 
FORWARDERS VS M/S 
SHAHI LOGISTICS

VIPUL 
AGGARWAL

M/S VIMARSH 
MARKETING AND 
OTHERS VS 
VALIYAKATH ABDUL 
JALEEL AND OTHERS

RAKESH 
SRIVASTAVA

advocaterakeshsrivastava@gmai
l.com

CS(COMM) 
4256/2022

DYANAMIIC TRADE 
MATE VS M/S PRIMA 
TELECOMLTD (INFRA 
DIVISION

PUNEET AHUJA

advocatesaurabhverma@gmail.c
om

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

M/S AC IMPEX Vs VIKAS 
CHAUDHARY

UTKARSH 
MATHUR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9811126091 03-08-2022

9999925860 04-08-2022

9999925860 04-08-2022

9999925860 04-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/449/2022

DIWAKAR JHA Vs R M 
CONTROLS PRIVATE 
LIMITED

ANKUR 
SINGHAL(P),

ankursinghaladvocate@gmail.co
m

Execution 
(Comm)/115/2022

HDB FINANCIAL 
SERVICES Vs NARMADA 
AND ORS

DEEPANKUR 
SONDHI(P),

deepankur@sondhipartner.com
Execution 
(Comm)/119/2022

HDB FINANCIAL 
SERVICES Vs BALWAN B 
AND ORS

DEEPANKUR 
SONDHI(P),

deepankur@sondhipartner.com
Execution 
(Comm)/118/2022

HDB FINANCIAL 
SERVICES Vs BHARTI 
SHIVRATTAN AND ANR

DEEPANKUR 
SONDHI(P),

deepankur@sondhipartner.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958683230

naveenk101@gamil.com

04-08-2022

9958683230

naveenk101@gamil.com

04-08-2022

CS (COMM)/451/2022 9999802592

aliquaisar110@gmail.com

06-08-2022

9871147124 06-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/116/2022

HDFC BANK LTD Vs 
SALMAN KHAN

GOPAL 
KASHYAP(P),

Execution 
(Comm)/117/2022

HDFC BANK LTD Vs 
RESHAM SINGH

GOPAL 
KASHYAP(P),

UNION BANK OF INDIA 
Vs KARAN SINGH 
KATHAIT PROPRIETOR 
OF MESSERS SWASTIC 
ENTERPRISES

QUAISAR 
ALI(P),

Execution 
(Comm)/120/2022

KOTAK MAHINDRA 
PRIME LTD Vs AMNESH 
KUMAR

Rohit Bohra(P),

rohitadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9810454252 08-08-2022

9811826000 12-08-2022

9958726491 12-08-2022

9891690693

shkhanadv172gmail.com

12-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/454/2022

SATPAL SINGH AND ORS 
Vs BIG TREE FOD AND 
HOSPITALITY LLP

ANANG PAL 
SINGH(P),

legal@yahoo.com
CS 
(COMM)/458/2022

M/S GREEN 
MARKETING PVT LTD 
THROUGH DIRECTORS 
Vs M/S IRONBELL INFRA 
PVT LTD

DEEPAK 
VUTTSYA(P),

rrajiv@gmail.com
OMP (I) 
(COMM)/944/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BALRAJ SINGH

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com
CS 
(COMM)/459/2022

RADHA KRISHAN DAIRY 
Vs SHEERIE FOODS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 12-08-2022

9958726491 12-08-2022

9958726491 12-08-2022

CS (COMM)/461/2022 9718075818 16-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/945/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHAIKH FAIYAZ

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com
OMP (I) 
(COMM)/942/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PARDEEP SINGH

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com
OMP (I) 
(COMM)/943/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAM CHANDRA PATHAK

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com
ARTHEON 
ELECTRONICS PRIVATE 
LIMITED THROUGH AR 
Vs BHARAT HEAVY 
ELECTRICAL LIMITED 
THROUGH AR

PARTHO 
BHATTACHARY
A(P),

legalhealers@yahoo.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

7290911000 16-08-2022

9871147124 16-08-2022

9910345439 16-08-2022

9910345439 16-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/462/2022

ANUPAMA CHAWLA Vs 
MEDEOR HOSPITAL 
LIMITED

Manish 
Khurana(P),

office@klytoslegal.com
Execution 
(Comm)/121/2022

KOTAK MAHINDRA 
PRIME LTD Vs UPENDER 
PANDIT

Rohit Bohra(P),

rohitadv@gmail.com
Execution 
(Comm)/123/2022

SBI CARDS AND 
PAYMENT SERVICE LTD 
Vs SAIYED SAIM ALI

KIRTY 
AGARWAL(P),

subodhpathaklegal@gmail.com
Execution 
(Comm)/122/2022

SBI CARDS AND 
PAYMENT SERVICE LTD 
Vs JAMUNA PRASAD 
GUPTA

KIRTY 
AGARWAL(P),

subodhpathaklegal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 16-08-2022

8285002845 16-08-2022

9810065932 17-08-2022

9810076398 17-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/946/2022

HDFC BANK LTD Vs 
SANJEEV KUMAR 1359

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP (I) 
(COMM)/947/2022

HDFC BANK LTD Vs 
SAHUD KHAN 8122

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP 
(COMM)/44/2022

SUNDER SINGH @ 
SUNDER KHATRI Vs SH 
DHANKESH YADAV

Imran Khan(P),

mpskasanand@yahoo.co.in
CS 
(COMM)/464/2022

EIH LIMITED Vs RAJAN 
HOODA

ABHISHEK 
SHARMA(P),

info@nmslawyers.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9811600007 18-08-2022

9999925860 18-08-2022

9013493108 18-08-2022

CS (COMM)/472/2022 9911373783 20-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/466/2022

BEC CONDUITS PRIVATE 
LIMITED Vs DONVEY 
POWER CONTROL 
SYSTEMS PRIVATE 
LIMITED

BHUMIKA 
KAPOOR(P),

saakaar@saakaarsardana.com
Execution 
(Comm)/131/2022

HDB FINANCIAL 
SERVICES Vs RTAM 
CONSTRUCTION 
PRIVATE LIMITED AND 
ORS

DEEPANKUR 
SONDHI(P),

deepankur@sondhipartner.com
Execution 
(Comm)/130/2022

DHANI LOANS AND 
SERVICES LTD Vs 
LEMONK DESIGN AND 
PRODUCTION PVT LTD 
THROUGH ITS 
DIRECTOR

DINESH 
JAIN(P),

kdeepak.rbc@gamil.com
KIRAT VINODBHAI 
JADVANI Vs FLIPKART 
INTERNET PRIVATE 
LIMITED

Naseem 
Naseem(P),

info@markshield.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9810868162 20-08-2022

CS (COMM)/471/2022 20-08-2022

9599153502 22-08-2022

9873705051 23-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/470/2022

EMU LINES PVTLTD Vs 
HAJEE JAFFER SHARIFF 
AND CO

Uday Kumar(P),

advudaykumar@gmail.com
DIAMOND MODULAR 
PRIVATE LIMITED Vs 
ANIL SETHI TRADING AS 
KALINGA ELECTRICAL 
INDUSTRIES

SHRAVAN 
KUMAR 
BANSAL(P),

7417478967/95
99800364

unitedip@unitedipr.com
OMP (I) 
(COMM)/959/2022

M/S KOTAK MAHINDRA 
BANK LTD Vs 
YOGENDRA BAHADUR 
SINGH

tagrawal.5@gmail.com
CS 
(COMM)/478/2022

M/S RS SURGICAL PVT 
LTD Vs M/S FOCUS 
IMAGING AND 
RESEARCH CENTER PVT 
LTD

Sunil kumar(P),

puneet@orionislegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/477/2022 9818518162

udairajsingh0067@gmail.com

23-08-2022

9810652956 24-08-2022

9871147124 24-08-2022

CS (COMM)/479/2022 9890410729 24-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

ASHOK KUMAR Vs AMIT 
AHUJA AND ANKUR 
AGARWAL

UDAI RAJ 
SINGH(P),

CS 
(COMM)/480/2022

THROUGH ITS 
MANAGING DIRECTOR 
SH SUNIL DUTT GOEL Vs 
M/S PRISTINE 
PUBLICATIONS PVT LTD 
THROUGH ITS 
DIRECTOR/AR SANJAY 
RASTOGI

CHANDRA 
MOHAN 
GOYAL(P),

cmgoyaladvocate@gmail.com
Execution 
(Comm)/135/2022

KOTAK MAHINDRA 
PRIME LTD Vs VINOD 
KUMAR

Rohit Bohra(P),

rohitadv@gmail.com
UNION BANK OF INDIA 
Vs M/S SETHI 
ENTERPRISES AND ORS

KAMALJIT 
SINGH 
RANOT(P),

mamaljitsinghranot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9999925860 24-08-2022

9999925860 24-08-2022

8285002845 25-08-2022

8285002845 25-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/133/2022

HDB FINANCIAL 
SERVICES Vs BHADORIA 
TENT LIGHT AND 
SOUND AND ANR

DEEPANKUR 
SONDHI(P),

deepankur@sondhipartner.com
Execution 
(Comm)/134/2022

HDB FINANCIAL 
SERVICES Vs SALMAN Z 
AND ANR

DEEPANKUR 
SONDHI(P),

deepankur@sondhipartner.com
OMP (I) 
(COMM)/973/2022

HDFC BANK LTD Vs 
FULER SINGH 6284

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP (I) 
(COMM)/972/2022

IDFC FIRST BANK LTD 
Vs AMIT KUMAR 6930

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 25-08-2022

8285002845 25-08-2022

8285002845 25-08-2022

8285002845 25-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/971/2022

IDFC FIRST BANK LTD 
Vs SURENDER SINGH 
1670

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP (I) 
(COMM)/970/2022

IDFC FIRST BANK LTD 
Vs VARUN KUMAR 6224

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP (I) 
(COMM)/969/2022

IDFC FIRST BANK LTD 
Vs ROSHAN 
SURENDERPRASAD 5731

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP (I) 
(COMM)/968/2022

IDFC FIRST BANK LTD 
Vs BRAHMA CHEMICALS 
1116

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 25-08-2022

9958724670 25-08-2022

8285002845 25-08-2022

9213138659

skroy21@yahoo.com

26-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/967/2022

IDFC FIRST BANK LTD 
Vs RAAMJEET  LALMAN 
7893

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
Execution 
(Comm)/136/2022

KOTAK MAHINDRA 
PRIME LTD Vs SURESH 
SINGH

KUSHAL 
KUMAR(P),

OMP (I) 
(COMM)/966/2022

IDFC FIRST BANK LTD 
Vs KOMAL PARVEEN 
0271

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
CS 
(COMM)/485/2022

MOHD ZAKIR Vs 
VARANGI FASHION P 
LTD

SURENDRA 
KUMAR ROY(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958724670 26-08-2022

8285002845 26-08-2022

9871147124 26-08-2022

9871147124 26-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/140/2022

KOTAK MAHINDRA 
PRIME LTD Vs 
MANPREET KAUR

KUSHAL 
KUMAR(P),

OMP (I) 
(COMM)/977/2022

IDFC FIRST BANK LTD 
Vs GOPAL 
PRAKASHCHAND 3015

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
Execution 
(Comm)/141/2022

KOTAK MAHINDRA 
PRIME LTD Vs SUNNY 
GULATI

Rohit Bohra(P),

rohitadv@gmail.com
Execution 
(Comm)/139/2022

KOTAK MAHINDRA 
PRIME LTD Vs SANJAY

Rohit Bohra(P),

rohitadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9990042642

sri.anshu83@gmail.com

26-08-2022

8285002845 26-08-2022

8285002845 26-08-2022

8285002845 27-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/486/2022

CANARA BANK Vs M/S 
LAXMI AUTOMOBILE

ankur 
aggarwal(P),

OMP (I) 
(COMM)/976/2022

IDFC FIRST BANK LTD 
Vs MITHALESH PASWAN 
8234

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP (I) 
(COMM)/975/2022

IDFC FIRST BANK LTD 
Vs SUGRIV KUMAR 1451

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP (I) 
(COMM)/978/2022

IDFC FIRST BANK LTD 
Vs IMRAN CLOTH 
HOUSE

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9810187140

advmishikasingh2gmail.com

27-08-2022

8285002845 27-08-2022

8285002845 27-08-2022

8285002845 27-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/487/2022

DIGITAL FOOD TALK 
PRIVATE LIMITED Vs 
SPOTLIGHT EVENT AND 
ENTERTAINMENT
 PRIVATE LIMITED

HARI 
KISHAN(P),

OMP (I) 
(COMM)/983/2022

IDFC FIRST BANK LTD 
Vs MIDENSO TRADERS 
AND MANUFACTURES

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP (I) 
(COMM)/979/2022

YES BANK LTD Vs MOHD 
SHAKUR 9274

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
OMP (I) 
(COMM)/982/2022

YES BANK LTD Vs 
MEENU JOLLY 3390

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 27-08-2022

RIT ARORA(P), 7838737001 27-08-2022

9999568427 27-08-2022

9999568427 27-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/981/2022

YES BANK LTD Vs 
SANJAY KUMAR 4917

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com
Execution 
(Comm)/145/2022

M/S BAJAJ FINANCE 
LIMITED Vs JEEVENDRA 
KUMAR JHA

ritarora@gmail.com
Execution 
(Comm)/142/2022

HDFC BANK LTD Vs 
NARENDRA BHARTI

KARAN 
SINHA(P),

office@lapjpartners.com
Execution 
(Comm)/144/2022

HDFC BANK LTD Vs 
REKHA KUMARI

KARAN 
SINHA(P),

office@lapjpartners.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9999568427 27-08-2022

9810412737 27-08-2022

9958183999 29-08-2022

9810210832 29-08-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/143/2022

HDFC BANK LTD Vs 
BABLI VIRENDRA SINGH

KARAN 
SINHA(P),

office@lapjpartners.com
OMP 
(COMM)/46/2022

INDIAN INSTITUTE OF 
TECHNOLOGY Vs 
PURNANAND

Ravindra 
Agarwal(P),

ajmitra@gmail.com
CS 
(COMM)/493/2022

UNION BANK OF INDIA 
Vs BOMBAY 
COLLECTION

RITU 
RASTOGI(P),

rituadvocate@gmail.com
CS 
(COMM)/492/2022

STATE BANK OF INDIA 
Vs RAGHWENDRA 
NILKANTHA GEDAM

GOPAL CHAND 
SHARMA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9818485541 29-08-2022

9818485541 29-08-2022

9810652956 30-08-2022

14 SOUTH 9999994372 01.08.2022 27.07.2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/147/2022

RBL BANK LTD Vs 
RANJEET KUMAR

VIDUR 
SIKKA(P),

Execution 
(Comm)/146/2022

RBL BANK LTD Vs 
UTTAM MISHRA

VIDUR 
SIKKA(P),

CS 
(COMM)/494/2022

R K GUPTA AND 
ASSOCIATES TH ITS 
PROPRIETOR ASHISH 
GUPTA Vs LEADING 
REFORMS 
CONSULTANTS PVT LTD 
TH ITS MANAGING 
DIRECTOR ASHUTOSH 
TRIPATHI

CHANDRA 
MOHAN 
GOYAL(P),

cmgoyaladvocate@gmail.com
SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(COMM.)42/202
2

M/S. REDEFINE ONLINE 
EXPRESS (OPS) PRIVATE 
LTD. VS M/S. 
CASA2STAYS PVT. LTD.

KSHITIZ 
MAHIPAL

KSHITIZMAHIPAL@GMAIL.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)445/2022 MANISH DHIR 9654978446 01.08.2022 29.07.2022

CS(COMM.)446/2022 7838393940 01.08.2022 25.07.2022

9958726491 01.08.2022 21.07.2022

9958726491 01.08.2022 21.07.2022

9958726491 01.08.2022 21.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SWS HOSPITALITY PVT 
LTD VS LEANNE SAPNA 
MURUGAN

CHESTLAW@CHESTLAW.CO
M

USHA VARIA, PROP. OF 
SAMOOLAM CRAFTS VS 
RUPINDER KAUR AND 
ORS.

SWATI 
CHANANA

SWATI@ZEALATTORNEYS.CO
M

OMP(I)
(COMM.)907/2022

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD. VS ELROY 
MOTORS PRIVATE 
LIMITED

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)908/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
PRITPAL SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)909/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ABHISHEK SHUKLA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 01.08.2022 21.07.2022

8285002845 02.08.2022 04.07.2022

8285002845 02.08.2022 11.07.2022

8285002845 02.08.2022 11.07.2022

8285002845 02.08.2022 11.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)910/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ARVIND SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)911/2022

IDFC FIRST BANK LTD. 
VS YOGESHWAR KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)912/2002

YES BANK LTD. VS 
HOSIYAR SINGH LAMBA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)913/2022

YES BANK LTD. VS VIKAS 
YADAV

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)914/2022

YES BANK LTD. VS 
DHARMENDRA NAGAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 02.08.2022 11.07.2022

8285002845 02.08.2022 11.07.2022

8285002845 02.08.2022 11.07.2022

8285002845 02.08.2022 11.07.2022

CS(COMM.)448/2022 8447833470

ADVOCATE.134@gmail.com

03.08.2022 29.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)915/2022

YES BANK LTD. VS 
KALPANA DEVI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)916/2022

YES BANK LTD. VS 
RAVINDER SINGH DEOL

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)917/2022

YES BANK LTD. VS 
USMAN ANSARI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)918/2022

YES BANK LTD. VS 
RAFIK SHER KHAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

BANK OF BARODA VS 
MR. AJAY GUPTA

GEETANJALI 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

AMITA KUMARI 9718201235 03.08.2022 28.07.2022

9818601260

AMICUSDT@GMAIL.COM

03.08.2022 18.07.2022

9818601260

AMICUSDT@GMAIL.COM

03.08.2022 18.07.2022

CS(COMM.)450/22 9891212667 04.08.2022 02.08.2022

8285002845 04.08.2022 23.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)112/2022

HDFC BANK LTD. VS 
HIMANSHU JINDAL 
AND ANR.

GURMEET@GBALAWOFFICE
S.COM

EXE.
(COMM.)113/2022

BAJAJ FINANCE LTD. VS 
ABHISHEK GUPTA

DEEPANKAR 
TRIPATHI

EXE.
(COMM.)114/2022

BAJAJ FINANCE LTD. VS 
AMRENDRA KUMAR 
KUMAR

DEEPANKAR 
TRIPATHI

ABHISHEK TIKOO VS 
BURRITO 
RESTAURANTS PVT LTD. 
AND ORS.

GAUTAM 
PANJWANI

gautam@uniguelyip.com 
OMP(I)
(COMM.)919/2022

YES BANK LTD. VS R B 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 04.08.2022 23.07.2022

8285002845 04.08.2022 23.07.2022

8285002845 04.08.2022 23.07.2022

8285002845 05.08.2022 23.07.2022

8285002845 05.08.2022 23.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)920/2022

YES BANK LTD. VS R B 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)921/2022

YES BANK LTD. VS R B 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)922/2022

YES BANK LTD. VS R B 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)923/2022

YES BANK LTD. VS R B 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)924/2022

YES BANK LTD. VS R B 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 05.08.2022 23.07.2022

8285002845 05.08.2022 23.07.2022

8285002845 05.08.2022 23.07.2022

CS(COMM.)452/2022 9911444100

ALAGHS409@GMAIL.COM 

06.08.2022 30.07.2022

CS(COMM.)453/2022 06.08.2022 17.05.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)925/2022

YES BANK LTD. VS R B 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)926/2022

YES BANK LTD. VS R B 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)927/2022

YES BANK LTD. VS R B 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

ISHWAR CHAND 
ROHILLA VS AARI CASA 
INDIA PVT. LTD.

R.K. ALAGH 
AND 
ASSOCIATES

M/S. AMAN TRAVELS 
LTD. VS TRAVEL VASTLE 
PVT. LTD.

VIKRANT 
HOODA

9990969641/
870060262199
90969641/
870060262199
90969641/
8700602621

ADV.VIKRANTHUDDA@GMAI
L.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 06.08.2022 12.07.2022

8376049807 06.08.2022 08.07.2022

8376049807 06.08.2022 08.07.2022

8285002845 06.08.2022 23.07.2022

8285002845 06.08.2022 23.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)928/2022

YES BANK LTD. VS 
RANVEER SINGH

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)929/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD.VS 
RITIKA SURANA

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.
COM 

OMP(I)
(COMM.)930/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
LAKE CITY 
INFRASTRUCTURE

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.
COM 

OMP(I)
(COMM.)931/2022

YES BANK LTD. VS R.B. 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)932/2022

YES BANK LTD. VS R.B. 
TRANSPORT COMPANY

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845 08.08.2022 12.07.2022

8285002845 08.08.2022 12.07.2022

8285002845 08.08.2022 12.07.2022

8285002845 08.08.2022 12.07.2022

CS(COMM.)455/2022 9250925395 08.08.2022 07.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)933/2022

YES BANK LTD. VS A.M. 
CONSTRUCTIONS AND 
EARTH MOVERS

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)934/2022

YES BANK LTD. VS NITIN 
YADAV

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)935/2022

IDFC FIRST BANK LTD. 
VS BIMLA 
MANGETERAM

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

OMP(I)
(COMM.)936/2022

IDFC FIRST BANK LTD. 
VS PRAKASH KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 

M/S. CHINDWARA 
MINES PRIVATE 
LIMITED VS RAJINDRA 
KUMAR (HUF) AND ANR.

KARAMVEER 
SINGH

KARAMVEER24@REDIFFMAI
L.COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 08.08.2022 07.08.2022

9958726491 08.08.2022 07.08.2022

9958726491 08.08.2022 07.08.2022

9958726491 08.08.2022 07.08.2022

9958726491 08.08.2022 07.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)937/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SAJID KHAN

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)938/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ANAND BAG

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)939/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SADI SUSHANT REDDY

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)940/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
PANKAJ KUMAR 
THAKUR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)941/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SUSHANTA KUMAR 
JENA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)456/2022 9407223688 12.08.2022 29.07.2022

CS(COMM.)457/2022 9407223688 12.08.2022 29.07.2022

CS(COMM.)460/2022 9407223688 12.08.2022 29.07.2022

CS(COMM.)463/2022 16.08.2022 04.08.2022

ANIL NITIN

ANILNITIN1@GMAIL.COM 

16.08.2022 29.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

IFFCO-MC CROP 
SCIENCE PRIVATE 
LIMITED VS SRI NEW 
KALI KRISHNA 
ENTERPRISES

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL
.COM

IFFCO-MC CROP 
SCIENCE PRIVATE 
LIMITED VS IFFDC, 
KBSK – FIROJ ALI

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL
.COM

IFFCO-MC CROP 
SCIENCE PRIVATE 
LIMITED VS KETUGRAM 
TAMCS LTD.

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL06@GMAIL
.COM

M/S. RAMP VS M/S. 
DANJ ENTERTAINMENT 
INC AND ANR.

MAHESHWARI 
AND CO.

011-26101906/
41354615

INFO@MAHESHWARIANDCO
.COM 

OMP(COMM.)43/202
2

AJAY KUMAR VS KOTAK 
MAHINDRA BANK LTD.

9718581795 / 
8285707344



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 16.08.2022 12.08.2022

9958726491 16.08.2022 12.08.2022

9958726491 16.08.2022 12.08.2022

9958726491 16.08.2022 12.08.2022

8285002845 16.08.2022 16.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)948/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
BABU LAL MEENA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)949/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RAA SECURITY PVT. 
LTD.

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)950/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ROHIT PHOOL 
CHANDRA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)951/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
BINOD BINJHADE

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)952/2022

HDFC BANK LTD. VS 
SAKIR SAIFI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

EXE.(COMM.)124/22 9650810426 17.08.2022 20.07.2022

EXE.(COMM.)125/22 9650810426 17.08.2022 30.07.2022

EXE.(COMM.)126/22 9650810426 17.08.2022 30.07.2022

EXE.(COMM.)127/22 9999925860 17.08.2022 04.08.2022

EXE.(COMM.)128/22 9999925860 17.08.2022 04.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

HDFC BANK LTD. VS 
PAWAN LOHIA

MANISH 
VERMA

MSVERMACHAMBERS@GMAI
L.COM

HDFC BANK LTD. VS 
SHIV RAM

MANISH 
VERMA

MSVERMACHAMBERS@GMAI
L.COM

HDFC BANK LTD. VS 
SRIRAM MEMORIAL 
EDUCATIONAL SOCIETY

MANISH 
VERMA

MSVERMACHAMBERS@GMAI
L.COM

HDB FINANCIAL 
SERVICES LTD. VS 
DINESH KUMAR AND 
ANR.

DEEPANKUR 
SONDHI

DEPANKUR@SONDHIPARTN
ERS.COM

HDB FINANCIAL 
SERVICES LTD. VS 
PRIYANSHU LOGISTICS 
AND ORS.

DEEPANKUR 
SONDHI

DEPANKUR@SONDHIPARTN
ERS.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

EXE.(COMM.)129/22 9999925860 17.08.2022 04.08.2022

CS(COMM.)465/2022 AARSHIA BEHL 9810621272

NOT AVAILABLE

17.08.2022 17.08.2022

CS(COMM.)467/2022 8130738555 18.08.2022 29.07.2022

B.B. SHARMA 9891887145

NOT AVAILABLE

18.08.2022 04.08.2022

CS(COMM.)468/2022 9874965091 18.08.2022 06.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

HDB FINANCIAL 
SERVICES LTD. VS MK 
TRANSPORT RMS AND 
ORS.

DEEPANKUR 
SONDHI

DEPANKUR@SONDHIPARTN
ERS.COM

SIEMENS INDUSTRY 
SOFTWARE INC. AND 
ANR. VS MR. UTTAM U. 
WAKADE AND ANR.

IDBI BANK LTD. VS R.S. 
ENTERPRISES

DEEPAK 
VERMA

DVADVOCATE1988@GMAIL.C
OM

EXE.
(COMM.)132/2022

DOST FINCAP PVT LTD 
VS KAMALJEET AND 
ANR.

M/S. EASH INFRA VS 
M/S. SHRISTI SAM LAIN 
YOGI JV AND ORS.

VAIBHAV 
VERMA

VAIBHAV.VERMAADVOCATE
@GMAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)469/2022 9899327537

NOT AVAILABLE

18.08.2022 18.08.2022

CS(COMM.)473/2022 KUNAL ANAND

OFFICE@MARKLEGAL.CO.IN 

20.08.2022 06.08.2022

CS(COMM.)474/2022 9654543614 20.08.2022 12.08.2022

9958726491 20.08.2022 18.08.2022

9958726491 20.08.2022 18.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. U.S. SALES AGENCY 
VS M/S. SHAMBHU 
SHREE SERVICES PVT. 
LTD.

AVINASH KR. 
TYAGI

B.R. AGARWALA AND CO 
INDIA PVT. LTD. VS 
ANITA JALAN

8447226339/ 
8920900526

ABHISHEK DABAS VS 
PICTURE TIME 
DIGIPLEX PVT. LTD.

DRISHTI 
HARPALANI

DRISHTI.HARPALANI30@GM
AIL.COM 

OMP(I)
(COMM.)954/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SOJAN PP

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)955/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SUNIL 
KUMAR

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 20.08.2022 18.08.2022

9958726491 20.08.2022 20.08.2022

CS(COMM.)475/2022 9811163363 22.08.2022 02.08.2022

9811015339 22.08.2022 16.07.2022

9811015339 22.08.2022 16.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)956/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
HIGHWAY 
ADVERTISING

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)953/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MOHD ARMAAN KHAN

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

HDFC BANK LTD. VS 
VINEET KUMAR SINGH 
AND ORS.

KARNAIL 
SINGH

KARNAILSINGHLEGAL@YAH
OO.COM 

OMP(I)
(COMM.)961/2022

YES BANK LTD. VS 
DEVENDAR CHOUHAN

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL
.COM

OMP(I)
(COMM.)960/2022

YES BANK LTD. VS 
DEEPAK ARORA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL
.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9811015339 22.08.2022 16.07.2022

9811015339 22.08.2022 16.07.2022

CS(COMM.)476/2022 SADRE ALAM 8800791415

JALPALEGAL@GMAIL.COM

23.08.2022 16.08.2022

9811015339 23.08.2022 16.07.2022

9811015339 23.08.2022 16.07.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)958/2022

YES BANK LTD. VS RAM 
SHANKAR

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL
.COM

OMP(I)
(COMM.)957/2022

YES BANK LTD. VS 
DHEERAJ KUMAR

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL
.COM

UFO MOVIEZ INDIA 
LIMITED VS ORIENT 
TRADELINK LIMITED

OMP(I)
(COMM.)964/2022

YES BANK LTD. VS 
SANJAY KUMAR PRASAD

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL
.COM

OMP(I)
(COMM.)963/2022

YES BANK LTD. VS 
SANDEEP SINGH

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL
.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9811015339 23.08.2022 16.07.2022

CS(COMM.)481/2022 VIKRAM GOLA 9811244209 24.08.2022 08.07.2022

CS(COMM.)482/2022 9810194135 24.08.2022 22.08.2022

CS(COMM.)483/2022 9818280772 25.08.2022 16.08.2022

CS(COMM.)484/2022 9711131164

AADITYAVK@GMAIL.COM

25.08.2022 17.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)962/2022

YES BANK LTD. VS VINIT 
SHARMA

SACHIN 
KATYAL

KATYALSACHIN2008@GMAIL
.COM

PUNJAB NATIONAL 
BANK VS VOLGA 
MEDIAID PVT. LTD. AND 
ORS.

VIKRAMGOLA2010@GMAIL.C
OM

ASIF ALI VS MANOJ 
KUMAR

RAJESH 
MAHINDRU

R_MAHINDRU@REDIFFMAIL
.COM

ICICI BANK LTD. VS 
ABDUL MAHSIN 
MAZUMDER

CHETNA 
BHALLA

PUNEETBHALLA@GMAIL.CO
M

M/S. ARVIND CHEMI 
SYNTHETICS PVT. LTD. 
VS BANDEX PACKAGING 
PVT. LTD.

AADITYA VIJAY 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

P SURESHAN 9818083219 26.08.2022 01.08.2022

9910111711 26.08.2022 12.08.2022

991354578 26.08.2022 20.08.2022

CS(COMM.)489/2022 9810134793

ALLIPCARE@GMAIL.COM

26.08.2022 18.08.2022

CS(COMM.)490/2022 9810134793

ALLIPCARE@GMAIL.COM

26.08.2022 22.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)138/2022

MR. P.V. THOMAS, SOLE 
PROP. M/S. S.R. 
INDUSTRIES VS G AND T 
OILFIELD AND 
OFFSHORES SERVICES 
PVT. LTD.

SURESHANDELHI@GMAIL.C
OM 

EXE.
(COMM.)137/2022

M/S. PROTECH 
TELELINKS VS M/S. JO 
PHARMA PVT LTD

UMANG 
KATARIA

LEXSOLUTION35@GMAIL.CO
M

OMP(I)
(COMM.)974/2022

FINGROW CAPITAL PVT. 
LTD. VS VISHWAKARMA 
TECHNOLOGY WORKS 
AND ORS

JITENDRA 
KUMAR SINGH

JKCHAUHAN@REDIFFMAIL.
COM

M/S. ORIENTAL 
AROMATICS LTD. VS 
GOVIND SATISH

MOHIT 
SHARMA

M/S. RSPL LTD. VS 
TAUFIQ GENERAL 
STORE

MOHIT 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)491/2022 9810134793

ALLIPCARE@GMAIL.COM

26.08.2022 25.08.2022

OMP(COMM.)45/22 9971944566 26.08.2022 26.08.2022

CS(COMM.)488/2022 9717321989 27.08.2022 25.08.2022

9958726491 27.08.2022 27.08.2022

9958726491 27.08.2022 20.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NIRMAL TEA TRADERS 
VS M/S. JAI GURUDEV 
AND ORS

MOHIT 
SHARMA

KISHAN WATI W/O SH. 
SH MANDER KUMAR VS 
HDFC BANK

MANISH 
SHARMA

MANISH2586@HOTMAIL.CO
M

EXPANSION MASTERS 
LLP Vs VEDIC 
COLLECTION PREIVATE 
LIMITED

AKANSHA 
SISODIA

ADVOCATEAKANSHASISODIA
@GMAIL.COM

OMP(I)
(COMM.)980/2022

KOTAK MAHINDRA 
PRIME 
LIMITED Vs MOHD 
FAISAL

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)984/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MAAN PROPERTIES AND 
DEVELOPERS PVT LTD

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 27.08.2022 20.08.2022

9958726491 27.08.2022 20.08.2022

9958726491 27.08.2022 20.08.2022

9958724670 29.08.2022 26.08.2022

CS(COMM.)495/2022 8527779509 29.08.2022 25.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)985/2022

TOYOTA FINANCIAL 
SERVICES INDIA 
LTD VsRITU DUDEJA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)986/2022

TOYOTA FINANCIAL 
SERVICES INDIA 
LTD VsJITENDRA 
GOUTAM

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)987/2022

TOYOTA FINANCIAL 
SERVICES INDIA 
LTD. VsYAGA PRATAP 
SINGH

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

EXE.
(COMM.)148/2022

KOTAK MAHINDRA 
PRIME LTD VS MUNISH 
KUMAR AND ANR.

KUSHAL 
KUMAR

KUSHAL.KUMAR@ERUDITEL
EGAL.ASIA

M/S. SHUBHAM 
GOLDIEE MASALE PVT. 
LTD. VS M/S. HARSHIT 
TRADERS

SHRAVAN 
KUMAR 
BANSAL

UNITEDMARK@UNITEDIPR.C
OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)496/2022 UDAY KUMAR 9810868162 29.08.2022 20.08.2022

CS(COMM.)497/2022 UDAY KUMAR 9810868162 29.08.2022 20.08.2022

CS(COMM.)498/2022 9899675905 30.08.2022 20.08.2022

9958726491 30.08.2022 22.08.2022

9958726491 30.08.2022 22.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EMU LINES PVT. LTD. VS 
VERBIO INDIA PRIVATE 
LIMITED

ADVUDAYKUMAR@GMAIL.C
OM

EMU LINES PVT. LTD. VS 
GDCM LOGISTICS 
SERVICES PRIVATE 
LIMITED

ANI MEDIA PVT LTD VS 
DIGVIJAY SINGH 
MATHUR AND ORS.

MANYA 
CHANDOK/DIS
HA SHARMA/ 
VIDHI 
UDAYSHANKAR

MANYAA@SIDHANTKUMAR.
NET

OMP(I)
(COMM.)988/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHIVA PLY BOARDS PVT 
LTD

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)989/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
HARINDER AMBAWAT

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491 30.08.2022 22.08.2022

9958726491 30.08.2022 22.08.2022

9958726491 30.08.2022 27.08.2022

CS(COMM.)499/2022 9560037688 31.08.2022 27.08.2022

15 CS (COMM)/749/2022 8130678386 01-08-2022 01-08-2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM.)990/2022

KOTAK MAHINDRA 
PRIME 
LIMITED Vs MOHD. 
IMRAN ALI

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)991/2022

KOTAK MAHINDRA 
PRIME 
LIMITED Vs SUDAMA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

OMP(I)
(COMM.)992/2022

KOTAK MAHINDRA 
PRIME 
LIMITED Vs UTSAV 
GUPTA

RAJESH 
JANGRA

JANGRAADVOCATE@GMAIL.
COM 

AKOM TECHNOLOGIES 
PVT. LTD. VS ANNEX 
FINSOLUTIONS PVT LTD 
AND ORS.

MRINAL 
KUMAR 
SHARMA

MRINALSHARMA1429@GMAI
L.COM

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

INDRA PRAKASH 
PATHAK Vs WAPCOS 
AND NPCC LTD AND ORS

SUMAN 
GUPTA(P),

lawyersumangupta@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/750/2022 8130678386 01-08-2022 01-08-2022

CS (COMM)/752/2022 8750618722 01-08-2022 01-08-2022

CS (COMM)/753/2022 8750618722 01-08-2022 01-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

INDRA PRAKASH 
PATHAK Vs WAPCOS 
AND NPCC LTD AND ORS

SUMAN 
GUPTA(P),

lawyersumangupta@gmail.com
BHUSHAN DEALMARK 
PVT LTD Vs DHIRENDRA 
SINGH

HIMANSHU 
GARG(P),

sswainassociates@gmail.com
BHUSHAN DEALMARK 
PVT LTD Vs M/S RUHI 
CONSTRUCTIONS AND 
ANR

HIMANSHU 
GARG(P),

sswainassociates@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/754/2022 8750618722 01-08-2022 01-08-2022

CS (COMM)/755/2022 8750618722 01-08-2022 01-08-2022

9711477106 02-08-2022 02-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

BHUSHAN DEALMARK 
PVT LTD Vs SANDEEP 
MITTAL

HIMANSHU 
GARG(P),

sswainassociates@gmail.com
BHUSHAN DEALMARK 
PVT LTD Vs KRISHAN 
KUMAR

HIMANSHU 
GARG(P),

sswainassociates@gmail.com
CS 
(COMM)/760/2022

PLANMAN 
CONSTRUCTIONS PVT 
LTD Vs MOHAMMED 
FIROZ

Abhishek 
Sharma(P),

abhisheksharma23242324@gm
ail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/761/2022 9873377366 02-08-2022 02-08-2022

CS (COMM)/762/2022 7827215064 02-08-2022 02-08-2022

CS (COMM)/774/2022 9899617989 02-08-2022 02-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

M/S KKM OVERSEAS 
PVT LTD Vs MOHIT 
NARANG

GAURAV 
HARNAL(P),

gauravharnal@gmail.com
COOL WAVE 
AIRCONDITIONING Vs 
ETA GENERAL PVT LTD 
AND ORS

YASH PRATAP 
SINGH(P),

sethanupam@gmail.com
M/S INDOSPIRIT 
MARKETING PVT LTD Vs 
M/S BROOKS 
MAGAZINES PVT LTD

Girish(P),

anand.jha@asjlegal.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/776/2022 9899617989 04-08-2022 04-08-2022

CS (COMM)/775/2022 9899617989 04-08-2022 04-08-2022

CS (COMM)/777/2022 9465194651 04-08-2022 04-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

INDOSPIRIT 
MARKETING PVT LTD Vs 
M/S MARUSHA 
ENGINEERS AND 
DEVELOPERS PVT LTD

Girish(P),

anand.jha@asjlegal.in
INDOSPIRIT 
MARKETING PVT LTD Vs 
M/S SHALINI 
SECURITIES PVT LTD

Girish(P),

anand.jha@asjlegal.in
MOGLI LABS INDIA PVT 
LTD Vs FOODVISTA 
INDIA PVT LTD

Harsh 
Vardhan(P),

info@zcc.co.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/778/2022 9811041494 04-08-2022 04-08-2022

CS (COMM)/799/2022 8750618722 08-08-2022 08-08-2022

8750618722 08-08-2022 08-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

KARANDEEP SINGH 
PAHWA Vs NISHU 
SINGH

SHALU 
RANI(P),

radheyshyamadv@gmail.com
BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S ANNAPURNA 
TRADING COMPANY

HIMANSHU 
GARG(P),

sswainassociates@gmail.com
CS 
(COMM)/800/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
MR HARDEEP SINGH

HIMANSHU 
GARG(P),

sswainassociates@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/801/2022 8750618722 08-08-2022 08-08-2022

mn.associates07gmail.com

18-08-2022 18-08-2022

9811379676

vksbht6@gmail.com

18-08-2022 18-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S VATS 
CONSTRUCTION 
COMPANY

HIMANSHU 
GARG(P),

sswainassociates@gmail.com
CS 
(COMM)/802/2022

BLUE BOND ADHESIVE 
PARTNERSHIP FIRM Vs 
PRINT ZONE

LEKHA 
BHANDARI(P),

9891116932,921
2599531

CS 
(COMM)/803/2022

RAMINTA SADH Vs M/S 
VAIBHAV GARMENTS 
LLP

Vikas Kumar 
Bhatia(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

9899617989 20-08-2022 20-08-2022

9015020584 20-08-2022 20-08-2022

SHASHANK(P), 7503576834

shashank12oct@gmail.com

20-08-2022 20-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/809/2022

INDOSPIRIT 
BEVERAGES PVT LTD Vs 
M/S SHALINI 
SECURITIES PVT LTD

Girish(P),

anand.jha@asjlegal.in
CS 
(COMM)/806/2022

MS LANDMARK LABELS 
AND ACCESSORIES LLP 
Vs MS MILLION 
EXPORTERS PVT LTD

Puneet Singh(P),

advpuneetsingh@yahoo.com
CS 
(COMM)/807/2022

REGE IMAGING AND 
CINEFILMS PRIVATE 
LIMITED Vs NATIONAL 
PATH LAB



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

981034793

ALLIPCARE@GMAIL.COM

20-08-2022 20-08-2022

CS (COMM)/810/2022 9899617989 20-08-2022 20-08-2022

CS (COMM)/811/2022 9899617989 20-08-2022 20-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/808/2022

RG BIOCOSMTICS PVT 
LTD Vs MR TRADERS

MOHIT 
SHARMA(P),

INDOSPIRIT 
BEVERAGES PRIVATE 
LIMITED Vs M/S 
MORNING STORES NKM 
PVT LTD

Girish(P),

anand.jha@asjlegal.in
INDOSPIRIT 
BEVERAGES PVT LTD Vs 
KASHISH ELECTRICITY 
SERVICE PRIVATE 
LIMITED

Girish(P),

anand.jha@asjlegal.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/815/2022 9711424345

shreyek92@gmail.com

22-08-2022 22-08-2022

CS (COMM)/816/2022 8800784740

shubhi1673@gmail.com

22-08-2022 22-08-2022

9811601211

--

23-08-2022 23-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

MANOJ KUMAR PATRA 
Vs TC HEALTH CARE 
PRIVATE LIMITED

SHREYEK 
GUPTA(P),

STATE BANK OF INDIA 
Vs ASHADAVI YADAV

DHARMENDRA 
SINGH(P),

CS 
(COMM)/820/2022

AMIT SACHDEVA Vs 
SHALINDER MOHINDRU

Linoy 
Varghese(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

9811000519

sunidhim14@gmail.com

23-08-2022 23-08-2022

CS (COMM)/855/2022 9582387070

bkshashi335@gmail.com

26-08-2022 26-08-2022

9312279182

goel.rk467@gmail.com

26-08-2022 26-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/822/2022

EVOSTA MOBILITY 
PRIVATE LIMITED 
THROUGH ITS 
AUTHORISED 
DIRECTOR SH DINESH 
ARORA Vs PUR ENERGY 
PRIVATE LIMITED 
THROUGH ITS 
MANAGER

ANIL KUMAR 
KHAWARE(P),

ANSH TEXTILE Vs EPIC 
BRANDS PRIVATE 
LIMITED

BISHWAJIT 
KUMAR 
SAHI(P),

CS 
(COMM)/854/2022

TRIMASTER PVT LTD Vs 
SUNIL KUMAR 
GARGPROP AKASH DEEP 
AGENCY

RAMESH 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

9312279182

goel.rk467@gmail.com

26-08-2022 26-08-2022

CS (COMM)/857/2022 9312279182

goel.rk467@gmail.com

26-08-2022 26-08-2022

9953492050 26-08-2022 26-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/856/2022

TRIMASTER PVT LTD Vs 
RANCHI CABLES

RAMESH 
KUMAR(P),

TRIMASTER PVT LTD Vs 
LAKSHMANAN 
MEENAKSHI PROP OF 
SRI VENKATESHWARA 
AGENCY

RAMESH 
KUMAR(P),

CS 
(COMM)/869/2022

OPPLE LIGHTING INDIA 
PRIVATE LIMITED Vs 
HUARO PROJECTS 
INDIA PRIVATE 
LIMITED

PARITOSH 
TOMAR(P),

divik@luthra.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

9953128141 27-08-2022 27-08-2022

9312279182

goel.rk467@gmail.com

29-08-2022 29-08-2022

9312279182

goel.rk467@gmail.com

29-08-2022 29-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/847/2022

BANK OF BARODA Vs 
KOMAL PREET KAUR 
BHATIA

NIRMAL 
KUMAR(P),

amb.nirmal@gmail.com
CS 
(COMM)/852/2022

TRIMASTER PVT LTD Vs 
MS SANGEETA 
GUPTAPROP OF SINGLA 
TRADERS

RAMESH 
KUMAR(P),

CS 
(COMM)/853/2022

TRIMASTER PVT LTD Vs 
ALOK KUMAR BAGARIA 
PROP  MS MPS 
CORPORATION

RAMESH 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

9312279182

goel.rk467@gmail.com

29-08-2022 29-08-2022

CS (COMM)/851/2022 MANDIRA(P), 9810561149 29-08-2022 29-08-2022

1126365118 30-08-2022 30-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/850/2022

TRIMASTER PVT LTD Vs 
MOTI LAL UGAMRAJ 
PROP OF MS SANTHA 
ELECTRICALS

RAMESH 
KUMAR(P),

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD Vs 
MR ANKUR MEHROTRA

mandiramitra@gmail.com
CS 
(COMM)/867/2022

M/S LODESTAR 
CONTAINER LINES 
PVTLTD Vs VISTA 
LOGISTICS PVT LTD

SAURABH 
UPADHYAY(P),

info@vistalogistics.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

30-08-2022 30-08-2022

9643879563 30-08-2022 30-08-2022

9818365119 30-08-2022 30-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/866/2022

TROYNOY A PVT  LTD Vs 
MS JAGRATTAN DAAN 
SINGH  CO

VIKAS 
SEHGAL(P),

ashish@tronoya.com
CS 
(COMM)/870/2022

REINFORCED EARTH 
INDIA PVT LTD Vs MBL 
INFRASTRUCTRES 
LIMITED

GURINDER PAL 
SINGH(P),

sidharthburah@glen.com
CS 
(COMM)/863/2022

STATE BANK OF INDIA 
Vs M/S ZENICA CARS 
INDIA PVT LTD

VARUN 
CHANDIOK(P),

varunchandok@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

30-08-2022 30-08-2022

7838855710

malikharish01@gmail.com

30-08-2022 30-08-2022

9740133639 31-08-2022 31-08-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/864/2022

NAVNEET GUPTA Vs 
KANSIN IMPORT6 
EXPORT PVT LTD

RAKESH 
RAO(P),

CS 
(COMM)/865/2022

MR MUKAND SWARUP 
Vs MR SUJOY GUPTA

CS 
(COMM)/876/2022

SPJ CARGO PRIVATE 
LIMITED Vs M A CARGO 
MOVERS AND ANR

anirudh suresh 
and 
associates(P),

anirudhassociates.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/875/2022 9740133639 31-08-2022 31-08-2022

CS (COMM)/877/2022 9899396765

rajeevnayan1.adv@gmail.com

31-08-2022 31-08-2022

16 CS (COMM)/759/2022 8750618722 01-08-2022 31-07-2022

CS (COMM)/758/2022 8750618722 01-08-2022 31-07-2022

CS (COMM)/756/2022 9971096840 01-08-2022 31-07-2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

SPJ CARGO PRIVATE 
LIMITED Vs LEXUS 
GRANITO INDIA 
LIMITED

anirudh suresh 
and 
associates(P),

infor@lexustile.com
ELNOVA PVT LTD Vs R T 
POWER SYSTEM

PANKAJ 
KUMAR(P),

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
MR NARENDRA KUMAR

HIMANSHU 
GARG(P),

SSWANIASSOCIATE@GMAIL.
COM

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S SINGH 
CONSTRUCTIONS

HIMANSHU 
GARG(P),

SSWANIASSOCIATE@GMAIL.
COM

M/S V J INFONET PVT 
LTD Vs M/S HT 
TECHNOLOGIES PVT 
LTD

ANISHA 
MATHUR(P),

CONTACT.SHEPHERDLAW@G
MAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

CS (COMM)/757/2022 9971096840 01-08-2022 31-07-2022

CS (COMM)/763/2022 9811387613 02-08-2022 01-08-2022

CS (COMM)/772/2022 97180012498 03-08-2022 02-08-2022

CS (COMM)/771/2022 9899617989

ANAND.JHA@ASJLEGAL.IN

04-08-2022 03-08-2022

CS (COMM)/767/2022 9899617989

ANAND.JHA@ASJLEGAL.IN

04-08-2022 03-08-2022

CS (COMM)/770/2022 9899617989

ANAND.JHA@ASJLEGAL.IN

04-08-2022 03-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

M/S V J INFONET PVT 
LTD Vs NETWORK 
BULLS TECHNOLOGIES 
PVT  LTD

ANISHA 
MATHUR(P),

CONTACT.SHEPHERDLAW@G
MAIL.COM

RP SRIVASTAV Vs 
PUNITA CHOUDHARY

DEV RAJ 
SHARMA(P),

DEVSHARMAADVOCATE@GM
AIL.COM

M/S YANG MING LINE 
(INDIA) PVT LTD Vs M/S 
BBN INTERNATIONAL

HARDIK 
VASHISHT(P),

HARDIK@LLOYDANDJOHNS
ON.COM

INDOSPIRIT 
MARKETING PVT LTD Vs 
M/S KASHISH 
ELECTRICITY SERVICES 
PVT LTD

Girish(P),

INDOSPIRIT 
MARKETING PVT LTD Vs 
M/S GLOW INFOCOM 
PVT LTD

Girish(P),

INDOSPIRIT 
ELECTRONICS PVT LTD 
Vs RAM RATTAN YADAV 
PROPRIETOR M/S 
YADAV ELECTRONICS

Girish(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

CS (COMM)/769/2022 9899617989

ANAND.JHA@ASJLEGAL.IN

04-08-2022 03-08-2022

9899617989

ANAND.JHA@ASJLEGAL.IN

04-08-2022 03-08-2022

CS (COMM)/765/2022 9899617989

ANAND.JHA@ASJLEGAL.IN

04-08-2022 03-08-2022

CS (COMM)/766/2022 9899617989

ANAND.JHA@ASJLEGAL.IN

04-08-2022 03-08-2022

UDAY SETH(P), 9718680536

UDAY333SETH@GMAIL.COM

05-08-2022 04-08-2022

CS (COMM)/779/2022 011-41053797 05-08-2022 04-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

INDOSPIRIT 
MARKETING PVT LTD Vs 
NARGESH KUMAR

Girish(P),

CS 
(COMM)/768/2022

INDOSPIRIT 
MARKETING PVT LTD Vs 
SANDEEP KATARIA

Girish(P),

INDOSPIRIT 
MARKETING PVT LTD Vs 
M/S VISA SPRING 
CONSULTANTS PVT LTD

Girish(P),

INDOSPIRIT 
MARKETING PVT LTD Vs 
SRP BREWERIES PVT 
LTD

Girish(P),

CS 
(COMM)/780/2022

NARENDER PAL 
CHADHA Vs MHT 
COMTEL PRIVATE 
LIMITED

NEELAM MITTAL Vs M/S 
AMBA JEWELLERS PVT 
LTD

MANISHA 
SURI(P),

CHAUDHARYLAWOFFICES@
GMAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

CS (COMM)/792/2022 8750618722 08-08-2022 06-08-2022

CS (COMM)/794/2022 8750618722 08-08-2022 06-08-2022

CS (COMM)/793/2022 8750618722 08-08-2022 06-08-2022

CS (COMM)/796/2022 931246733

YADAVRAZEN@GMAIL.COM

08-08-2022 06-08-2022

CS (COMM)/781/2022 9899617989

ANAND.JHA@ASJLEGAL.IN

05-08-2022 01-08-2022

CS (COMM)/783/2022 MANI KAUL(P), 9717318398 06-08-2022 05-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S ASSOCIATES 
BUILDER AND TRADERS

HIMANSHU 
GARG(P),

SSWANIASSOCIATE@GMAIL.
COM

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
MR NARENDER DEV

HIMANSHU 
GARG(P),

SSWANIASSOCIATE@GMAIL.
COM

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
ADITI MINIG PRIVATE 
LIMITED

HIMANSHU 
GARG(P),

SSWANIASSOCIATE@GMAIL.
COM

BALESHWER THAKUR 
Vs PREMIUM TRIMS 
INDIA LLP

RAJENDRA 
YADAV(P),

M/S INDOSPIRIT 
MARKETING PVT LTD Vs 
RAVINDER KUMAR

Girish(P),

LIC HOUSING FINANCE 
LIMITED Vs ADEL 
LANDMARKS LIMITED

ADV.MANIKANT@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

M.V.REHMAN 9811022221 08-08-2022 06-08-2022

MANI KAUL(P), 9717318398 06-08-2022 05-08-2022

CS (COMM)/795/2022 9899617989

ANAND.JHA@ASJLEGAL.IN

08-08-2022 06-08-2022

CS (COMM)/791/2022 8800910500 08-08-2022 06-08-2022

8750900555 08-08-2022 06-08-2022

9899327537 18-08-2022 12-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/790/2022

KHUSHNA WAZ HASAN 
Vs AURA 
INCORPORATED AND 
ORS

MUREHMAN123@GMAIL.CO
M

CS 
(COMM)/784/2022

LIC HOUSING FINANCE 
LIMITED Vs ADEL 
LANDMARKS LIMITED

ADV.MANIKANT@GMAIL.CO
M

M/S INDOSPIRIT 
ELECTRONICS PVT LTD 
Vs DEEPAK SABHARWAL

Girish(P),

SATISH KUMAR JAIN Vs 
MR MAYANK JHA

Dhruv Joshi(P),

DHRUVJOSHI@TRIUMPHLE
GAL.COM

CS 
(COMM)/834/2022

DABUR INDIA LIMITED 
Vs GOONLE INDIA 
PRINATE LINITED

MD. SAZID 
RAYEEN(P),

SAJID@ASWATCHLEGAL.CO
M

CS 
(COMM)/805/2022

M/S U S SALES AGENCY 
Vs M/S ALFA 
ELECTRONICS

AVINASH 
KUMAR 
TYAGI(P),

AVINASHTYAGI1@YAHOO.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

CS (COMM)/817/2022 8447226339

OFFICE@MARKLEGAL.CO.IN

20-08-2022 18-08-2022

9811222542

BAHL-AJAY@HOTMAIL.COM

18-08-2022 12-08-2022

CS (COMM)/813/2022 9740133639 20-08-2022 18-08-2022

CS (COMM)/813/2022 N/A 18-08-2022 17-08-2022

9711424345 22-08-2022 18-08-2022

9312271428 23-08-2022 22-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

B R AGARWALA Vs 
ANITA JALAN

KUNAL 
ANAND(P),

CS 
(COMM)/804/2022

WHISKIN SPIRITS 
PRIVATE LIMITED Vs 
M/S NARGESH KUMAR

Ajay Bahl(P),

SPJ CARGO PRIVATE 
LIMITED Vs EAGLE 
CONTINENTAL FOODS 
PRIVATE LIMITED

ANIRUDH 
SURESH(P),

ANIRUDH@ANIRUDHASSOCI
ATES.COM

GOFREY PHILIPS INDIA 
LIMITED Vs RURDA  
VETNURES PRIVATE 
LINITED

MD. SAZID 
RAYEEN(P),

CS 
(COMM)/833/2022

RAJESH KUMAR GUPTA 
Vs TC HEALTH CARE 
PRIVATE LIMITED

SHREYEK 
GUPTA(P),

SHREYEK@HORIZONASSOCI
ATES.IN

CS 
(COMM)/832/2022

PUNJAB NATIONAL 
BANK Vs AAGAAZ TRADE 
MART

RAJIV 
DALAL(P),

CONTACT@DSLAWOFFICES.I
N



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

9212406100

DEEPMANCE@!GMAIL.COM

23-08-2022 22-08-2022

7838389845 23-08-2022 22-08-2022

CS (COMM)/827/2022 7838389845 23-08-2022 22-08-2022

7988358702 23-08-2022 22-08-2022

S.TABREX(P), 9810617863

TABREZADV@GMAIL.COM

23-08-2022 22-08-2022

9811700978 23-08-2022 22-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/824/2022

MEDIDAMEN ORGANICS 
LIMITED Vs 
MEDICAMEN BIOTECH 
LIMITED

DEEPAK 
KUMAR 
MAHAPATRA(P)
,

CS 
(COMM)/826/2022

PUNJAB NATIONAL 
BANK Vs DIVVA EXPO A 
PROPRIETORSHIP 
CONCERN THROUGH 
ITS PROPRIETOR SMT 
PRATIBHA SRIVASTAVA

SUNAV 
RASTOGI(P),

SUNARRASTOGI@GMAIL.CO
M

PUNJAB NATIONAL 
BANK Vs M/S NAVKRITI 
KNIT FAB A 
PROPRIETORSHIP FIRM 
THROUGH ITS 
PROPRIETOR SHRI 
VARUN KAMAL

SUNAV 
RASTOGI(P),

SUNARRASTOGI@GMAIL.CO
M

CS 
(COMM)/828/2022

DEEP BLUE XPRESS PVT 
LTDTHROUGH AR MR 
KV KHANNA Vs 
UPENDRA SURYABHAN 
PATEL

BHARAT 
BHUSHAN 
JAIN(P),

JAIN.HIMANSHU87@GMAIL.
COM

CS 
(COMM)/823/2022

BALAJI ENTERPRISES Vs 
GAURAV SINGH

CS 
(COMM)/825/2022 
(TM)

LENSKART SOLUTION 
PVT LTD Vs SEEMA JAIN

PUNEET 
BAJAJ(P),

ADVOCATE.PUNEET31@GMAI
L.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

9467194651

N/A

23-08-2022 22-08-2022

011-45118965 25-08-2022 23-08-2022

CS (COMM)/841/2022 9811083469 25-08-2022 23-08-2022

NOOR ALAM(P),9899913203 24-08-2022 23-08-2022

NOOR ALAM(P),9899913203 24-08-2022 23-08-2022

CS (COMM)/837/2022 NOOR ALAM(P),9899913203 24-08-2022 23-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/829/2022

MOGLI LABS INDIA PVT 
LTD Vs SANVITA 
BIOTECHNOLOGIES PVT 
LTD

Harsh 
Vardhan(P),

CS 
(COMM)/840/2022

GURINDER SINGHSOLE 
PROPRIETOR OF ROYAL 
TRADERS Vs ROOTS 
COOLING SYSTEMS PVT 
LTD

LOKESH 
KUMAR 
PATHAK(P),

LAWLANCELEGAL@GMAIL.C
OM

M/S SMARTCHAIN 
INNOVATION PVT LTD 
Vs NIRWANI GLOBAL 
AND OTHERS

ARUN 
SETHI(P),

PROMTLAWSOLUTIONS@GM
AIL.COM

CS 
(COMM)/836/2022

BANK OF BARODA Vs MR 
GAURAV VIRMANI

ADVSUDHASHUKLA@GMAIL.
COM

CS 
(COMM)/835/2022

BANK OF BARODA Vs 
MANMEET KAUR 
PROPRIETOR M/S AJIT 
ENTERPRISES

ADVSUDHASHUKLA@GMAIL.
COM

BANK OF BARODA Vs MR 
HEMANT MISHRA PROP 
M/S AIM LIFE STYLE

ADVSUDHASHUKLA@GMAIL.
COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

9999960284

N/A

24-08-2022 23-08-2022

9810675135

KAILASHADV@GMAIL.COM

24-08-2022 23-08-2022

N/A 26-08-2022 24-08-2022

9312279182

GOEL.RK467@GMAIL.COM

26-08-2022 24-08-2022

8800784740

SHUBHI1673@GMAIL.COM

26-08-2022 24-08-2022

8800784740

SHUBHI1673@GMAIL.COM

26-08-2022 24-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/839/2022

AVON CONTAINNERS 
PVT LTD THORUGH 
RAJESH GUPTA Vs 
HAPAG LLYOD 
THROUGH ITS 
DIRECTORS

TARUN 
AGARWAL(P),

CS 
(COMM)/838/2022

PUSHKAR PROP OF M/S 
AYUSH ENTERPRISES Vs 
MEDSOURCE 
HEALTHCARE PRIVATE 
LIMITED

KAILASH 
CHANDRA(P),

CS 
(COMM)/842/2022

WIN MEDICARE PVT 
LTD Vs NEW INDIA 
ASSURANCE CO LTD

AMRITA 
SARKAR(P),

LAXALLIANCE.VIVEK@GMAI
L.COM

CS 
(COMM)/846/2022

TRIMASTER PVT LTD Vs 
MRS SANTANU RANA 
PROP OF NEW SAYA N 
ELECTRIC

RAMESH 
KUMAR(P),

CS 
(COMM)/844/2022

STATE BANK OF INDIA 
Vs MANJU AND ANR

DHARMENDRA 
SINGH(P),

CS 
(COMM)/843/2022

STATE BANK OF INDIA 
Vs ASHOK KUMAR 
CHADDA

DHARMENDRA 
SINGH(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

8800784740

SHUBHI1673@GMAIL.COM

26-08-2022 24-08-2022

9953128141

AMB.NIRMAL@GMAIL.COM

27-08-2022 26-08-2022

9953128141

AMB.NIRMAL@GMAIL.COM

27-08-2022 26-08-2022

9312279182

GOEL.RK467@GMAIL.COM

29-08-2022 27-08-2022

9312279182

GOEL.RK467@GMAIL.COM

29-08-2022 27-08-2022

CS (COMM)/861/2022 9312279182

GOEL.RK467@GMAIL.COM

29-08-2022 27-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/845/2022

STATE BANK OF INDIA 
Vs ANITA AND ANR

DHARMENDRA 
SINGH(P),

CS 
(COMM)/848/2022

BANK OF BARODA Vs MR 
KRISHNA KRISHNA

NIRMAL 
KUMAR(P),

CS 
(COMM)/849/2022

BANK OF BARODA Vs 
PRASHANT CHOUDHRY

NIRMAL 
KUMAR(P),

CS 
(COMM)/859/2022

TRIMASTER PVT LTD Vs 
LAKHAN SINGH PROP 
OF A R AGENCY

RAMESH 
KUMAR(P),

CS 
(COMM)/860/2022

TRIMASTERPRIVATELI
MITED Vs SAROJ 
KUMAR SINGH

RAMESH 
KUMAR(P),

TRIMASTER PVT LTD Vs 
INKEL LIMITED 
THROUGH ITS MD

RAMESH 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

9312279182

GOEL.RK467@GMAIL.COM

29-08-2022 27-08-2022

9810209507 30-08-2022 29-08-2022

CS (COMM)/871/2022 9811000519

SURUCHI.M14@GMAIL.COM

30-08-2022 29-08-2022

CS (COMM)/872/2022 9811000519

SURUCHI.M14@GMAIL.COM

30-08-2022 29-08-2022

CS (COMM)/873/2022 9811622913

SACHINLAW@GMAIL.COM

30-08-2022 29-08-2022

9740133639 31-08-2022 30-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/862/2022

TRIMASTER PVT LTD Vs 
NACHIAPPAN 
PALANIAPPAN 
PROP OF PROMPT 
ENGINEERING 
COMPANY

RAMESH 
KUMAR(P),

CS 
(COMM)/874/2022

M/S VELOCITY OPTICS 
PVTLTDTHROUGH ITS 
AR Vs WIN PHARMA 
COM AND  ORS

NOOR UL 
ISLAM(P),

NUISLAM@REDIFFMAIL.CO
M

M/S MODI INFOSOL PVT 
LTD Vs M/S ADITYA 
PERIPHERALS PVT LTD

SURUCHI 
MITTAL(P),

M/S MODI INFOSOL PVT 
LTD Vs M/S APEX 
DISTRIBUTORS

SURUCHI 
MITTAL(P),

VINAYAK LASER TECH 
PVT LTD Vs ECOSENSE 
SUTAINABLE 
SOLUTIONS PVT LTD

ANUP 
KUMAR(P),

CS 
(COMM)/879/2022

SPJ CARGO PRIVATE 
LIMITED Vs GOLD CERA 
INTERNATIONAL

ANIRUDH 
SURESH(P),

ANIRUDH@ANIRUDHASSOCI
ATES.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16

9740133639 31-08-2022 30-08-2022

9740133639 31-08-2022 30-08-2022

CS(COMM)     /2022 9818681699

N/A

22-08-2022 18-08-2022

CS (COMM)/759/2022 8750618722 01-08-2022 31-07-2022

CS (COMM)/758/2022 8750618722 01-08-2022 31-07-2022

CS (COMM)/756/2022 9971096840 01-08-2022 31-07-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/878/2022

SPJ CARGO PRIVATE 
LIMITED Vs VECTON 
INTERNATIONAL 
PRIVATE LIMITED

ANIRUDH 
SURESH(P),

ANIRUDH@ANIRUDHASSOCI
ATES.COM

CS 
(COMM)/880/2022

SPJ CARGO PRIVATE 
LIMITED Vs NOVAGRES 
CERAMICA

SH.ANIRUDH 
SURESH(P),

ANIRUDH@ANIRUDHASSOCI
ATES.COM

M/S BANSAL 
INSULATION PRODUCTS 
(I) LTD. VS M/S 
FATECHPURIC 
TREANSFORMER AND 
SWITHGEAR

SHALABH 
GUPTA

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
MR NARENDRA KUMAR

HIMANSHU 
GARG(P),

SSWANIASSOCIATE@GMAIL.
COM

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S SINGH 
CONSTRUCTIONS

HIMANSHU 
GARG(P),

SSWANIASSOCIATE@GMAIL.
COM

M/S V J INFONET PVT 
LTD Vs M/S HT 
TECHNOLOGIES PVT 
LTD

ANISHA 
MATHUR(P),

CONTACT.SHEPHERDLAW@G
MAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East 9811843931 08/01/22 08/01/22

9811843931 08/01/22 08/01/22

9811843931 08/01/22 08/01/22

9873347330 08/01/22 08/01/22

9873347330 08/01/22 08/01/22

9873347330 08/01/22 08/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03353-
2022

IFFCO KISAN FINANCE 
LTD VS VISHNU MEENA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03354-
2022

IFFCO KISAN FINANCE 
LTD VS KAPIL TONTE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03355-
2022

IFFCO KISAN FINANCE 
LTD VS MAAN SINGH 
KHEER

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03349-
2022

KOTAK MAHINDRA 
BANK LTD VS ANYTIME 
LOGISTIC PRIVATE 
LIMITED

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03347-
2022

KOTAK MAHINDRA 
BANK LTD VS OM 
CONSTRUCTION

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03346-
2022

KOTAK MAHINDRA 
BANK LTD VS DEEPVANI 
LOGISTICS PVT LTD

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9873347330 08/01/22 08/01/22

9873347330 08/01/22 08/01/22

9873347330 08/01/22 08/01/22

9873347330 08/01/22 08/01/22

9873347330 08/01/22 08/01/22

9811843931 08/01/22 08/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03343-
2022

KOTAK MAHINDRA 
BANK LTD VS KRISHAN 
KANT

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03342-
2022

KOTAK MAHINDRA 
BANK LTD VS SATISH 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03306-
2022

KOTAK MAHINDRA 
BANK LTD VS RAJ 
SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03341-
2022

KOTAK MAHINDRA 
BANK LTD VS PARDEEP 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03344-
2022

KOTAK MAHINDRA 
BANK LTD VS RAJ 
EDUCATION AND 
WELFARE SOCIETY

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03365-
2022

IFFCO KISAN FINANCE 
LTD VS AKHILESH 
YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9811843931 08/01/22 08/01/22

SUNNY ARORA 9910574027 08/01/22 08/01/22

SUNNY ARORA 9910574027 08/01/22 08/01/22

9811843931 08/01/22 08/01/22

B. B. SHARMA 9891887145 08/01/22 08/01/22

9811843931 08/01/22 08/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03368-
2022

IFFCO KISAN FINANCE 
LTD VS AKLESH KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03369-
2022

INDIAN SCHOOL 
FINANCE CO. PVT LTD 
VS NAVBAHAR SINGH

ALBUSLAWFIRM@GMAIL.CO
M

EC-DLET-01-03372-
2022

INDIAN SCHOOL 
FINANCE CO. PVT LTD 
VS GANDIKOTA 
SREEKANTH

ALBUSLAWFIRM@GMAIL.CO
M

EC-DLET-01-03371-
2022

IFFCO KISAN FINANCE 
LTD VS JITENDRA 
KUMAR YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03374-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
PRAVESH BHATI

Bankebiharisharma@rediffmail.
com

EC-DLET-01-03377-
2022

IFFCO KISAN FINANCE 
LTD VS AZAD YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

B. B. SHARMA 9891887145 08/01/22 08/01/22

9811843931 08/01/22 08/01/22

9873347330 08/01/22 08/01/22

9811843931 08/01/22 08/01/22

9811843931 08/01/22 08/01/22

9811843931 08/01/22 08/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03376-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
YOGESH SHARMA

Bankebiharisharma@rediffmail.
com

EC-DLET-01-03378-
2022

IFFCO KISAN FINANCE 
LTD VS DURG SINGH 
YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03314-
2022

KOTAK MAHINDRA 
BANK LTD VS MOHD 
ARIF

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03379-
2022

IFFCO KISAN FINANCE 
LTD VS RANJIT BIND

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03380-
2022

IFFCO KISAN FINANCE 
LTD VS SUNIT JAT

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03381-
2022

IFFCO KISAN FINANCE 
LTD VS RAM KUANWAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9810667858

cnalegal70@gmail.com

08/01/22 08/01/22

SONIA JASUJA 8920545467 08/01/22 08/01/22

SONIA JASUJA 8920545467 08/01/22 08/01/22

RAJAT JAIN 9891554439

advocatejain1994@gmail.com

01/0822 01/0822

9873347330 01/0822 01/0822

9811843931 08/02/22 08/02/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03384-
2022

ZICO ENVIROMENTAL 
SOLUTIONS PVT LTD VS 
AMBIENCE AIRTECH 
PVT LTD

RAVI 
CHANDOK

EC-DLET-01-03390-
2022

PAYAL PORTFOLIO PVT 
LTD VS MANGAL

soniajasugaadvocate558@gmail.
com

EC-DLET-01-03391-
2022

TRINITY FINLEASE PVT 
LTD VS SANJAY KUMAR

soniajasugaadvocate558@gmail.
com

EC-DLET-01-03273-
2022

RINGZAA INFORMATICS 
PVT LTD VS REDIANZ 
INDIA TECHNOLOGIES

EC-DLET-01-03348-
2022

kotak MAHINDRA BANK 
LTD VS SURENDER 
SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03395-
2022

ICICI BANK LTD VS 
UJJWALNAGPAL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

LALIT PANDEY 9717391663 08/02/22 08/02/22

LALIT PANDEY 9717391663 08/02/22 08/02/22

LALIT PANDEY 9717391663 08/02/22 08/02/22

9999334816 08/02/22 08/02/22

9999334816 08/02/22 08/02/22

9999334816 08/02/22 08/02/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03396-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS 
RAJESHKUMAR

lalitpandeyadav@gmail.com
EC-DLET-01-03400-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS RAM SINGH 
SHEKHAWAT

lalitpandeyadav@gmail.com
EC-DLET-01-03401-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD SHIV NARAYAN 
TANK

lalitpandeyadav@gmail.com
EC-DLET-01-03417-
2022

HONEYWELL FINSERV 
PVT LTD VS VIRENDER 
YADAV

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03418-
2022

HONEYWELL FINSERV 
PVT LTD VS ZAINUL 
ABEDEEN

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03416-
2022

HONEYWELL FINSERV 
PVT LTD VS NAVEEN

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9999334816 08/02/22 08/02/22

9999334816 08/02/22 08/02/22

9999334816 08/02/22 08/02/22

9999334816 08/02/22 08/02/22

LALIT PANDEY 9717391663 08/02/22 08/02/22

9811843931 08/02/22 08/02/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03415-
2022

HONEYWELL FINSERV 
PVT LTD VS ANIS

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03414-
2022

BALDEV FINLEASE PVT 
LTD VS VIJAY

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03413-
2022

BALDEV FINLEASE PVT 
LTD VS BHUPENDRA 
PAL

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03412-
2022

BALDEV FINLEASE PVT 
LTD VS BHAGWATI

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03319-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS AMIT 
BANSAL

lalitpandeyadav@gmail.com
EC-DLET-01-03394-
2022

ICICI BANK LTD VS 
SHEKAR KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

LALIT PANDEY 9717391663 08/02/22 08/02/22

LALIT PANDEY 9717391663 08/02/22 08/02/22

LALIT PANDEY 9717391663 08/02/22 08/02/22

LALIT PANDEY 9717391663 08/02/22 08/02/22

8376049807 08/03/22 08/03/22

9811252038 08/03/22 08/03/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03403-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS MOHD 
SAHID

lalitpandeyadav@gmail.com
EC-DLET-01-03404-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS PRABAL 
RASTOGI

lalitpandeyadav@gmail.com
EC-DLET-01-03405-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS ABDUL 
WAHID

lalitpandeyadav@gmail.com
EC-DLET-01-03407-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS TARA 
CHAND SHARMA

lalitpandeyadav@gmail.com
EC-DLET-01-03426-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
G M TOURS AND 
TRAVELS

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03427-
2022

M/S KOTAK MAHINDRA 
BANK LIMITED VS M/S V 
P LANKMARK PVT LTD

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

7905150941 08/03/22 08/03/22

7905150941 08/03/22 08/03/22

7905150941 08/03/22 08/03/22

7905150941 08/03/22 08/03/22

7905150941 08/03/22 08/03/22

7905150941 08/03/22 08/03/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03434-
2022

DHARA MOTOR 
FINANCE LTD VS ASHIF 
ALI

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03437-
2022

DHARA MOTOR 
FINANCE LTD VS ASHOK 
KUMAR TAMTA

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03436-
2022

DHARA MOTOR 
FINANCE LTD VS ASHOK 
KUMAR TAMTA

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03435-
2022

DHARA MOTOR 
FINANCE LTD VS 
AMRISH KUMAR GUPTA

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03440-
2022

DHARA MOTOR 
FINANCE LTD VS MOHIT

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03439-
2022

DHARA MOTOR 
FINANCE LTD VS 
CHIDDA KHAN

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9891164680 08/03/22 08/03/22

9350357814

chetanvermag226@gmail.com

08/03/22 08/03/22

8376049807 08/03/22 08/03/22

8376049807 08/03/22 08/03/22

8376049807 08/03/22 08/03/22

8376049807 08/03/22 08/03/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03389-
2022

BALAJI FINCAP PVT LTD 
VS DPL BUILDERS PVT 
LTD

RAHUL 
BHARDWAJ

chaudharyravikumar304@gmail
.com

EC-DLET-01-03140-
2022

VASS LEASING AND 
FINANCE PVT LTD VS 
DHARAM PAL SINGH 
RATHOR

CHANDAR 
MOHAN 
VERMA

EC-DLET-01-03424-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SMAY SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03406-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
JAIVAT 
CONSTRUCTIONS PVT 
LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03408-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ANIL GHEI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03410-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
RAHUL SHARMA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/03/22 08/03/22

8376049807 08/03/22 08/03/22

8376049807 08/03/22 08/03/22

7905150941 08/04/22 08/04/22

B. B. SHARMA 9891887145 08/04/22 08/04/22

7905150941 08/04/22 08/04/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03419-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
NITIN KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03420-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
RAVI KANT 
RAGHUNATH PALANDE

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03423-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
DIWAKAR SAINI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03442-
2022

DHARA MOTOR 
FINANCE LTD VS VIJAY 
KOSHIK

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03443-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
YOGESH SHARMA

Bankebiharisharma@rediffmail.
com

EC-DLET-01-03444-
2022

DHARA MOTOR 
FINANCE LTD VS 
GULVEER SINGH

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

7905150941 08/04/22 08/04/22

7905150941 08/04/22 08/04/22

7905150941 08/04/22 08/04/22

7905150941 08/04/22 08/04/22

9811843931 08/04/22 08/04/22

LALIT PANDEY 9717391663 08/04/22 08/04/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03445-
2022

DHARA MOTOR 
FINANCE LTD VS JYOTI 
MISHRA

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03446-
2022

DHARA MOTOR 
FINANCE LTD VS AMIT 
BHADANA

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03447-
2022

DHARA MOTOR 
FINANCE LTD VS 
RAVINDER

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03448-
2022

DHARA MOTOR 
FINANCE LTD VS 
NARESH KUMAR

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03351-
2022

IFFCO KISAN FINANCE 
LTD VS MAKHAN SINGH 
DABI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03452-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
POOJA ENTERPRISES

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9999334816 08/04/22 08/04/22

9999334816 08/04/22 08/04/22

9999334816 08/04/22 08/04/22

9999334816 08/04/22 08/04/22

9999334816 08/04/22 08/04/22

9999334816 08/04/22 08/04/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03461-
2022

BALDEV FINLEASE PVT 
LTD VS YUNUSH

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03460-
2022

BALDEV FINLEASE PVT 
LTD VS AJEEJUL HASAN

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03459-
2022

BALDEV FINLEASE PVT 
LTD VS SONU

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03458-
2022

BALDEV FINLEASE PVT 
LTD VS SAHOON KHAN

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03457-
2022

BALDEV FINLEASE PVT 
LTD VS NAYAB

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03456-
2022

BALDEV FINLEASE PVT 
LTD VS MOHD KAYYAM

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9999334816 08/04/22 08/04/22

9811843931 08/05/22 08/05/22

LALIT PANDEY 9717391663 08/05/22 08/05/22

LALIT PANDEY 9717391663 08/05/22 08/05/22

LALIT PANDEY 9717391663 08/05/22 08/05/22

LALIT PANDEY 9717391663 08/05/22 08/05/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03455-
2022

BALDEV FINLEASE PVT 
LTD VS DHARAM 
NARAYAN MISHRA

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03464-
2022

IFFCO KISAN FINANCE 
LTD VS ARYAN RAJ

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03469-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS MANISH 
YADAV

lalitpandeyadav@gmail.com
EC-DLET-01-03468-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD DIVAN SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03467-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD UMAD SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03466-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD JEEWAN RAM 
SWAROOP

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

LALIT PANDEY 9717391663 08/05/22 08/05/22

LALIT PANDEY 9717391663 08/05/22 08/05/22

9310008854

aharjika12@gmail.com

08/05/22 08/05/22

LALIT PANDEY 9717391663 08/05/22 08/05/22

9811843931 08/05/22 08/05/22

ANUJ KUMAR 8744057941 08/05/22 08/05/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03465-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD MANJEET 
SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03463-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD RAJESH 
KUMAR AGGARWAL

lalitpandeyadav@gmail.com
EC-DLET-01-03487-
2022

SHAIKH ZIAUL HAKIM 
PROPRIETOR OF 
UNIQUE SERVICE 
THROUGH SHYAM 
NATH MANDAL VS 
SHRIRAM GENERAL 
INSURANCE COMPANY 
LIMITED THROUGH ITS 
MANAGING DIRECTOR

ABHISHEK 
HARJIKA

EC-DLET-01-03489-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
POOJA ENTERPRISES

lalitpandeyadav@gmail.com
EC-DLET-01-03491-
2022

IFFCO KISAN FINANCE 
LTD VS NAVEEN SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03340-
2022

AXIS BANK LTD VS 
REENA GEERA

info@aualegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

ANUJ KUMAR 8744057941 08/05/22 08/05/22

9811843931 08/05/22 08/05/22

9811254078

manvakil378@gmail.com

08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03288-
2022

AXIS BANK LTD VS 
YOGESH

info@aualegal.com
EC-DLET-01-03493-
2022

IFFCO KISAN FINANCE 
LTD VS SEIKANT 
RAMKRISHAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03490-
2022

CANARA BANK VS ANITA 
BALA

MANOJ KUMAR 
ARORA

EC-DLET-01-03511-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
RAJIB MIDDA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03510-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
UDIT NARAYAN SAHU

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03509-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
RIDDHI TRADING 
COMPANY

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03514-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
NAFIS SORAP

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03508-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ROHIT R

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03506-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
GOPAL NATHU RAM

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03502-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ASHOK KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03501-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
WASIM AKRAM

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03488-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SHIV KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

8376049807 08/06/22 08/06/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03494-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
DORWIN RICHARD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03495-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
AJAY KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03497-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
TULSIRAM BABURAO 
KHOBRE

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03516-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
MAKHAN GURJAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03515-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SHRI GANTIYALRAI 
CONSTRUCTION 
COMPANY

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03519-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
VINOD THIRWANI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/06/22 08/06/22

SONIA JASUJA 8920545467 08/06/22 08/06/22

AJAY KUMAR 9711113750

dgoel300@gmail.com

08/06/22 08/06/22

9811843931 08/06/22 08/06/22

9811843931 08/06/22 08/06/22

LALIT PANDEY 9717391663 08/06/22 08/06/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03518-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
GOLFGREEN 
RESIDENCY PVT LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03521-
2022

PAYAL PORTFOLIO PVT 
LTD VS PAWAN KR.

soniajasugaadvocate558@gmail.
com

EC-DLET-01-03522-
2022

SANJEEV KUMAR VS 
AJAY KUMAR

EC-DLET-01-03524-
2022

IFFCO KISAN FINANCE 
LTD VS DILEEP 
CHETRAM

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03526-
2022

IFFCO KISAN FINANCE 
LTD VS RANJIT KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03527-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS DHANRAJ 
MEENA

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

LALIT PANDEY 9717391663 08/06/22 08/06/22

9811843931 08/06/22 08/06/22

LALIT PANDEY 9717391663 08/06/22 08/06/22

9811070701

NOT AVAILABLE

08/06/22 08/06/22

9811843931 08/06/22 08/06/22

SONIA JASUJA 8920545467 08/06/22 08/06/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03528-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS SUDHIR 
KUMAR

lalitpandeyadav@gmail.com
EC-DLET-01-03529-
2022

IFFCO KISAN FINANCE 
LTD VS SUBHASH 
CHANDRA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03530-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS AMIT RAJ

lalitpandeyadav@gmail.com
EC-DLET-01-03432-
2022

BHARTI GASS CITY PLTD 
VS ATS LOGISTICS

MOHIT 
BHARDAWAJ

EC-DLET-01-03496-
2022

IFFCO KISAN FINANCE 
LTD VS MEENA DEVI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03498-
2022

TRINITY FINLEASE PVT 
LTD VS AJIT SINGH

soniajasugaadvocate558@gmail.
com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

SONIA JASUJA 8920545467 08/06/22 08/06/22

LALIT PANDEY 9717391663 08/06/22 08/06/22

LALIT PANDEY 9717391663 08/06/22 08/06/22

LALIT PANDEY 9717391663 08/06/22 08/06/22

9810118367 08/06/22 08/06/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03500-
2022

PAYAL PORTFOLIO PVT 
LTD VS NITIN BAGGA

soniajasugaadvocate558@gmail.
com

EC-DLET-01-03531-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS MANMEET 
SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03532-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS ISHWAR 
DAS BHAWANI

lalitpandeyadav@gmail.com
EC-DLET-01-03533-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS HARI LAL 
JATAV

lalitpandeyadav@gmail.com
EC-DLET-01-03397-
2022

SURESH MEHTA VS 
MAHAVIR HANUMAN 
DEVELOPERS P LTD.

VARUN 
KATHURIA

varun.kathuria@yahoo.com
EC-DLET-01-03553-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS TANMAY 
GOYAL

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9999855157 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03564-
2022

BHOLA AUTO FINLEASE 
PVT. LTD. VS INDER DEV 
SINGH

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@G
MAIL.COM

EC-DLET-01-03552-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KULDEEP 
KUMAR

lalitpandeyadav@gmail.com
EC-DLET-01-03549-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VSMOHAMMED 
FARUKH

lalitpandeyadav@gmail.com
EC-DLET-01-03547-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS HAJARI LAL

lalitpandeyadav@gmail.com
EC-DLET-01-03571-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS JITENDRA 
ROHIRA

lalitpandeyadav@gmail.com
EC-DLET-01-03572-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS SHAVEZ 
SHAVEZ

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

LALIT PANDEY 9717391663 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

LALIT PANDEY 9717391663 08/12/22 08/12/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03570-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS MOHD 
MEHTABALAM

lalitpandeyadav@gmail.com
EC-DLET-01-03569-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS PANKAJ 
SAINI

lalitpandeyadav@gmail.com
EC-DLET-01-03568-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS SAROJ DEVI

lalitpandeyadav@gmail.com
EC-DLET-01-03567-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS NARENDRA 
SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03573-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS SHER SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03575-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
VIRENDRA SHARMA

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9873347330 08/12/22 08/12/22

9873347330 08/12/22 08/12/22

9873347330 08/12/22 08/12/22

9873347330 08/12/22 08/12/22

9873347330 08/12/22 08/12/22

9873347330 08/12/22 08/12/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03554-
2022

KOTAK MAHINDRA 
PRIME LTD VS MANOJ 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03556-
2022

KOTAK MAHINDRA 
PRIME LTD VS LALIT 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03560-
2022

KOTAK MAHINDRA 
PRIME LTD VS ANUJ 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03561-
2022

KOTAK MAHINDRA 
PRIME LTD VS 
VIRENDER SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03558-
2022

KOTAK MAHINDRA 
PRIME LTD VS ARUN 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03555-
2022

KOTAK MAHINDRA 
PRIME LTD VS CHINKI A

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9873347330 08/12/22 08/12/22

9873347330 08/12/22 08/12/22

9873347330 08/12/22 08/12/22

9873347330 08/12/22 08/12/22

981097621 08/12/22 08/12/22

9999448797 08/12/22 08/12/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03557-
2022

KOTAK MAHINDRA 
PRIME LTD VS KASHMIR 
SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03559-
2022

KOTAK MAHINDRA 
PRIME LTD VS 
PRAVEEM KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03562-
2022

KOTAK MAHINDRA 
PRIME LTD VS RENU 
RANI VERMA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03563-
2022

KOTAK MAHINDRA 
PRIME LTD VS RAVI 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03578-
2022

UNION BANK OF INDIA 
VS DEEPAK KUMAR 
CHAUHAN

JITENDRA 
GARG

jitendragargadv@gmail.com
EC-DLET-01-03580-
2022

NPT PAPERS PVT. LTD. 
VS AMIT KUMAR 
MITTAL

KUSHAGRA 
BANSAL

kushagrabansal@asassociates.or
g.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9818270110 08/12/22 08/12/22

9873709995 08/12/22 08/12/22

9873709995 08/12/22 08/12/22

9873709995 08/12/22 08/12/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03585-
2022

MODERN INDUSTRIES 
VS OSHO TRADERS

SUDHIR 
KUMAR 
SHARMA

sudhirgaurav@yahoo.com
EC-DLET-01-03590-
2022

ANRFINLEASE PVT. LTD. 
VS KARNEL SINGH

RISHABH 
GULATI

rishabh.g@live.in
EC-DLET-01-03589-
2022

ANRFINLEASE PVT. LTD. 
VS LALLAN PANDIT

RISHABH 
GULATI

rishabh.g@live.in
EC-DLET-01-03588-
2022

ANRFINLEASE PVT. LTD. 
VS SULAMAN

RISHABH 
GULATI

rishabh.g@live.in
EC-DLET-01-03606-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
VINAY KUMAR YADAV

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03607-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
MOHAMMED SERAJ

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03608-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
AMBITION AGENCY PVT 
LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03609-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
BIJNA KANTA PRADHAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03610-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
RAHUL SHARMA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03611-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ASHISH MALVIYA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03612-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
JITU KHILA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03613-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ANITA PANDA 

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/16/22 08/16/22

LALIT PANDEY 9717391663 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

9873347330 08/16/22 08/16/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03614-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
PRIYANKA DAS

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03574-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS RAMESH 
TATAN LAL

lalitpandeyadav@gmail.com
EC-DLET-01-03513-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ANCHAL KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03512-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
DHARMENDRA SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03507-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SUNIL SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03598-
2022

KOTAK MAHINDRA 
BANK LTD VS 
SIDDHARTH BUILDER 
290

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

9811252038 08/16/22 08/16/22

9811252038 08/16/22 08/16/22

9811252038 08/16/22 08/16/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03505-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
YUVRAJ GIRI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03504-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
CHANDAN S

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03499-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
MAHINDRA PRATAP 
SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03600-
2022

M/S KOTAK MAHINDRA 
BANK LIMITED VS M/S 
RAM ENTERPRISES

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com
EC-DLET-01-03601-
2022

M/S KOTAK MAHINDRA 
BANK LIMITED VS M/S 
RAM ENTERPRISES

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com
EC-DLET-01-03602-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS SH. 
SARNAJUDDIN Y

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9811909472

advprabhashjh2@gmail.com

08/16/22 08/16/22

9654371856 08/17/22 08/17/22

LALIT PANDEY 9717391663 08/16/22 08/16/22

LALIT PANDEY 9717391663 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03023-
2022

M/S NARESH KUMAR @ 
NBARESH KOHLI VS 
MRS PREM UGIWAL 
AND VANDANA UGIWAL

PRABHASH 
KUMAR JHAA

EC-DLET-01-03603-
2022

M/S S.S. TOUR INDIA 
THROUGH ITS 
PROPRIETOR AMITA 
YADAV VS M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY LTD

MANOJ KUMAR 
PANDEY

advpandeymanoj@gmail.com
EC-DLET-01-03566-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
MOHD SALMAN

lalitpandeyadav@gmail.com
EC-DLET-01-03565-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS 
CHANDRAPAL GAUTAM

lalitpandeyadav@gmail.com
EC-DLET-01-03627-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
KUSH KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03629-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ASLAM KHAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

SONIA JASUJA 8920545467 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03631-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
BHUPENDRA YADAV

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03633-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
MANDEEP NARESH 
KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03632-
2022

TRINITY FINLEASE PVT 
LTD VS VINOD KUMAR

soniajasugaadvocate558@gmail.
com

EC-DLET-01-03635-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD 
VSRAVI YADAV

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03636-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ROHIT SATBEER

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03638-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
ABHISHEK PANDEY

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03640-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
KESHI SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03642-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
PARSHURAM TIWARI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03644-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
RAMA SHANKAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03641-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SATYAM KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03643-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SAURABH KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03645-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SHOMUK ENGINEERING 
AND CONSULTANCY 
SERVICES

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/16/22 08/16/22

9999334816 08/16/22 08/16/22

9999334816 08/16/22 08/16/22

9999334816 08/16/22 08/16/22

9999334816 08/16/22 08/16/22

9999334816 08/16/22 08/16/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03646-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
SUNIL KUMAR MISHRA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03655-
2022

HONEYWELL FINSERV 
PVT LTD VS SURENDER

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03654-
2022

HONEYWELL FINSERV 
PVT LTD VS SADDAM 
AHMAD

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03653-
2022

HONEYWELL FINSERV 
PVT LTD VS RONAK 
HUSSAIN

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03652-
2022

HONEYWELL FINSERV 
PVT LTD VS MOHD 
MUNNA

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03651-
2022

HONEYWELL FINSERV 
PVT LTD VS GURFAN

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9999334816 08/16/22 08/16/22

9999334816 08/16/22 08/16/22

8376049807 08/16/22 08/16/22

9811252038 08/17/22 08/17/22

SONIA JASUJA 8920545467 08/17/22 08/17/22

9911886609 08/17/22 08/17/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03650-
2022

HONEYWELL FINSERV 
PVT LTD VS DEEPAK 
MITRA

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03649-
2022

HONEYWELL FINSERV 
PVT LTD VS ANIS

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03630-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
BALDEEP SINGH WALIA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03604-
2022

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE CO LTD VS M/S 
JDS GROUP

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com
EC-DLET-01-03634-
2022

TRINITY FINLEASE PVT 
LTD VS MOHAMMED 
SHAKEEL

soniajasugaadvocate558@gmail.
com

EC-DLET-01-03647-
2022

AMIT NAYYAR VS AGYA 
IMPORTS LTD

PRATEEK 
MEHTA

prateekmehta@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9999334816 08/17/22 08/17/22

9999334816 08/17/22 08/17/22

9999334816 08/17/22 08/17/22

LALIT PANDEY 9717391663 08/20/22 08/20/22

LALIT PANDEY 9717391663 08/20/22 08/20/22

LALIT PANDEY 9717391663 08/20/22 08/20/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03665-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RAJMANI TIWARI

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03666-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SHAMSHAD

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03667-
2022

BALDEV FINLEASE PVT 
LTD VS ASLAM

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03677-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03676-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03678-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

LALIT PANDEY 9717391663 08/20/22 08/20/22

LALIT PANDEY 9717391663 08/20/22 08/20/22

LALIT PANDEY 9717391663 08/20/22 08/20/22

LALIT PANDEY 9717391663 08/20/22 08/20/22

LALIT PANDEY 9717391663 08/20/22 08/20/22

LALIT PANDEY 9717391663 08/20/22 08/20/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03681-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03684-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03687-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03689-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03692-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03695-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

LALIT PANDEY 9717391663 08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03696-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS KHALSA 
CRANES THROUGH ITS 
PROP RASHBEG SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03694-
2022

KOTAK MAHINDRA 
BANK LTD VS MUKESH 
KUMAR

DIVYA 
TALWANI

EC-DLET-01-03693-
2022

KOTAK MAHINDRA 
BANK LTD VS VIKRAM 
SINGH

DIVYA 
TALWANI

EC-DLET-01-03691-
2022

KOTAK MAHINDRA 
BANK LTD VS 
MAHALAXMI BRICK 
FIELD

DIVYA 
TALWANI

EC-DLET-01-03690-
2022

KOTAK MAHINDRA 
BANK LTD VS RAMESH 
KUMAR

DIVYA 
TALWANI

EC-DLET-01-03688-
2022

KOTAK MAHINDRA 
BANK LTD VS MOSIN

DIVYA 
TALWANI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

9873347330

divyatalwani10@gmail.com

08/20/22 08/20/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03686-
2022

KOTAK MAHINDRA 
BANK LTD VS RAMA 
SHANKAR

DIVYA 
TALWANI

EC-DLET-01-03685-
2022

KOTAK MAHINDRA 
BANK LTD VS RIHAN 
MALIK

DIVYA 
TALWANI

EC-DLET-01-03683-
2022

KOTAK MAHINDRA 
BANK LTD VS MAA 
VAISHNO POWER 
SYSTEM

DIVYA 
TALWANI

EC-DLET-01-03682-
2022

KOTAK MAHINDRA 
BANK LTD VS PARVEEN

DIVYA 
TALWANI

EC-DLET-01-03680-
2022

KOTAK MAHINDRA 
BANK LTD VS SATISH

DIVYA 
TALWANI

EC-DLET-01-03679-
2022

KOTAK MAHINDRA 
BANK LTD VS ROSHAN 
JAHAN

DIVYA 
TALWANI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9999448797 08/20/22 08/20/22

S S GULATI 9554419096

sukbvinderg7@gmail.com

08/20/22 08/20/22

9873347330 08/22/22 08/22/22

9873347330 08/22/22 08/22/22

9873347330 08/22/22 08/22/22

9873347330 08/22/22 08/22/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03698-
2022

SALWAN PAPERS PVT. 
LTD. VS AMIT KUMAR 
MITTAL

KUSHAGRA 
BANSAL

kushagrabansal@akassociates.o
rg.in

EC-DLET-01-03615-
2022

PUNJAB NATIONAL 
BANK VS MINDEDGE 
GROUP

EC-DLET-01-03710-
2022

KOTAK MAHINDRA 
BANK LTD VS SATISH 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03709-
2022

KOTAK MAHINDRA 
BANK LTD VS SANJAY 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03711-
2022

KOTAK MAHINDRA 
BANK LTD VS SURESH 
CHANDER SHARMA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03708-
2022

KOTAK MAHINDRA 
BANK LTD VS MANOJ 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9873347330 08/22/22 08/22/22

9873347330 08/22/22 08/22/22

9873347330 08/22/22 08/22/22

9873347330 08/22/22 08/22/22

9999334816 08/22/22 08/22/22

9999334816 08/22/22 08/22/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03707-
2022

KOTAK MAHINDRA 
BANK LTD VS SHRI RAM 
BRICKS CO

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03703-
2022

KOTAK MAHINDRA 
BANK LTD VS YUDHVIR 
SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03702-
2022

KOTAK MAHINDRA 
BANK LTD VS BHAIJI 
DENTING PAINTING 
AND CRANE SARVICE

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03706-
2022

KOTAK MAHINDRA 
BANK LTD VS DAGAR 
BUILDING MATERIAL 
SUPPLIER

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.co
m

EC-DLET-01-03715-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
YOGENDER KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03714-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RAJPAL SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9999334816 08/22/22 08/22/22

9999334816 08/22/22 08/22/22

B. B. SHARMA 9891887145 08/22/22 08/22/22

9811252038 08/22/22 08/22/22

9811252038 08/22/22 08/22/22

S B PANDEY 9313780408

sbpandey7@yahoo.com

08/22/22 08/22/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03713-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
PRAVEEN KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03712-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
AZHAR

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03717-
2022

PEEJAY FINANCE 
COMPANY PVT. LTD. VS 
ROBIN YADAV

Bankebiharisharma@rediffmail.
com

EC-DLET-01-03718-
2022

CLIX CAPITAL SERVICES 
PVT. LTD. VS VISWAS 
HOSPITALS

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com
EC-DLET-01-03719-
2022

CLIX CAPITAL SERVICES 
PVT. LTD. VS VISWAS 
HOSPITALS

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com
EC-DLET-01-03716-
2022

REKHA ARORA VS 
FAYAZ AHMAD DAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

8376049807 08/23/22 08/23/22

8376049807 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03724-
2022

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
TRANZLEASE HOLDING 
INDIA PVT LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03722-
2022

BMW INDIA FINANCIAL 
SERVICES PVT LTD VS 
TRANZLEASE HOLDING 
INDIA PVT LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.
EC-DLET-01-03726-
2022

IFFCO KISAN FINANCE 
LTD VS NIKHIL KUMAR 
SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03727-
2022

IFFCO KISAN FINANCE 
LTD VS SANJAY 
SIDHNATH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03728-
2022

IFFCO KISAN FINANCE 
LTD VS KRISHAN 
MURARI SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03729-
2022

IFFCO KISAN FINANCE 
LTD VS HARESH 
SHAYAM LAL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

B. B. SHARMA 9891887145 08/23/22 08/23/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03731-
2022

IFFCO KISAN FINANCE 
LTD VS PAVAN KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03732-
2022

IFFCO KISAN FINANCE 
LTD VS DEEPAK SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03733-
2022

IFFCO KISAN FINANCE 
LTD VS RAM BICHAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03734-
2022

IFFCO KISAN FINANCE 
LTD VS BIR BAHADUR 
SINGH YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03745-
2022

IFFCO KISAN FINANCE 
LTD VS SHOBHNATH 
YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03740-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
AKBAR SHAHEEN

Bankebiharisharma@rediffmail.
com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

B. B. SHARMA 9891887145 08/23/22 08/23/22

SONIA JASUJA 8920545467 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03742-
2022

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
AKBAR SHAHEEN

Bankebiharisharma@rediffmail.
com

EC-DLET-01-03699-
2022

PAYAL PORTFOLIO PVT 
LTD VS SUNITA RAWAT

soniajasugaadvocate558@gmail.
com

EC-DLET-01-03746-
2022

IFFCO KISAN FINANCE 
LTD VS ANKUSH KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03747-
2022

IFFCO KISAN FINANCE 
LTD VS UMESH KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03748-
2022

IFFCO KISAN FINANCE 
LTD VS ALEEM 
KHALEEL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03749-
2022

IFFCO KISAN FINANCE 
LTD VS ITAVARI 
JHABBU

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9811843931 08/23/22 08/23/22

9811843931 08/23/22 08/23/22

7905150941 08/23/22 08/23/22

B. B. SHARMA 9891887145 08/23/22 08/23/22

B. B. SHARMA 9891887145 08/23/22 08/23/22

9811843931 08/24/22 08/24/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03750-
2022

IFFCO KISAN FINANCE 
LTD VS SHISHUPAL 
BINDRAPRASAD

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03753-
2022

IFFCO KISAN FINANCE 
LTD VS MANJEET SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03751-
2022

TARU AGENCIES 
INVESTMENT PVT LTD 
VS RAJEEV GUPTA

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03752-
2022

M/S SHINKOLITE 
FINANCE COMPANY LTD 
VS GARIMA

Bankebiharisharma@rediffmail.
com

EC-DLET-01-03754-
2022

M/S SHINKOLITE 
FINANCE COMPANY LTD 
VS ASLAM KHAN

Bankebiharisharma@rediffmail.
com

EC-DLET-01-03766-
2022

IFFCO KISAN FINANCE 
LTD VS NIRMLA DEVI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9811843931 08/24/22 08/24/22

9811843931 08/24/22 08/24/22

9811843931 08/24/22 08/24/22

9811843931 08/24/22 08/24/22

B. B. SHARMA 9891887145 08/24/22 08/24/22

B. B. SHARMA 9891887145 08/24/22 08/24/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03767-
2022

IFFCO KISAN FINANCE 
LTD VS RAJRANI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03768-
2022

IFFCO KISAN FINANCE 
LTD VS SURENDRA 
KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03770-
2022

IFFCO KISAN FINANCE 
LTD VS VEERENDRA 
BHAGVAN SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03771-
2022

IFFCO KISAN FINANCE 
LTD VS PRIYESH 
SHARMA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03774-
2022

M/S SHINKOLITE 
FINANCE COMPANY LTD 
VS GARIMA

Bankebiharisharma@rediffmail.
com

EC-DLET-01-03773-
2022

DOST FINCAP PVT. LTD. 
VS ARBIND KUMAR 
SHARMA

Bankebiharisharma@rediffmail.
com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9811843931 08/24/22 08/24/22

LALIT PANDEY 9717391663 08/24/22 08/24/22

7905150941 08/24/22 08/24/22

7905150941 08/24/22 08/24/22

7905150941 08/24/22 08/24/22

7905150941 08/24/22 08/24/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03756-
2022

IFFCO KISAN FINANCE 
LTD VS MURTA DEVI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03769-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS  
VIRENDRA SHARMA

lalitpandeyadav@gmail.com
EC-DLET-01-03775-
2022

DHARA MOTOR 
FINANCE LTD VS 
MANANI DAS

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03776-
2022

DHARA MOTOR 
FINANCE LTD VS 
SHALENDER KUMAR

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03777-
2022

DHARA MOTOR 
FINANCE LTD VS FIROZ 
KHAN

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03778-
2022

DHARA MOTOR 
FINANCE LTD VS FIROZ 
KHAN

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

7905150941 08/24/22 08/24/22

7905150941 08/24/22 08/24/22

9873145960

dgoel300@gmail.com

08/25/22 08/25/22

9311094110 08/25/22 08/25/22

9811843931 08/25/22 08/25/22

9811843931 08/25/22 08/25/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03779-
2022

DHARA MOTOR 
FINANCE LTD VS SHRI 
KRISHNA INFRATECH

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03780-
2022

DHARA MOTOR 
FINANCE LTD VS SHRI 
KRISHNA INFRATECH

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03772-
2022

POLO MANDEL VS M/S 
KOTAK MAHINDRA 
BANK LTD.

AGARDEEP 
GOEL

EC-DLET-01-02644-
2022

EAST DELHI MUNICIPAL 
CORPORATION VS M/S 
NARULA 
CONSTRUCTION

ABHINAV 
SARUP 
SHARMA

swaroop.co@hotmail.com
EC-DLET-01-03796-
2022

IFFCO KISAN FINANCE 
LTD VS VIPIN KUMAR 
SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03798-
2022

IFFCO KISAN FINANCE 
LTD VS AVINSASH 
KUMAR MAURYA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9811843931 08/25/22 08/25/22

9811843931 08/25/22 08/25/22

9811843931 08/25/22 08/25/22

9811843931 08/25/22 08/25/22

9811843931 08/25/22 08/25/22

9811843931 08/26/22 08/26/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03799-
2022

IFFCO KISAN FINANCE 
LTD VS VIJAY SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03800-
2022

IFFCO KISAN FINANCE 
LTD VS MAMTA DEVI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03801-
2022

IFFCO KISAN FINANCE 
LTD VS SURENDRA 
KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03802-
2022

IFFCO KISAN FINANCE 
LTD VS RAMBILASH 
YADAV

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03803-
2022

IFFCO KISAN FINANCE 
LTD VS JANAKI LAL

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03804-
2022

IFFCO KISAN FINANCE 
LTD VS SUNIL KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9811843931 08/26/22 08/26/22

9811843931 08/26/22 08/26/22

9811843931 08/26/22 08/26/22

9811843931 08/26/22 08/26/22

9811843931 08/26/22 08/26/22

9811843931 08/26/22 08/26/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03806-
2022

IFFCO KISAN FINANCE 
LTD VS BASANT RAY

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03808-
2022

IFFCO KISAN FINANCE 
LTD VS RAMASHARAY 
PRASAD

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03809-
2022

IFFCO KISAN FINANCE 
LTD VS OMKAR KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03810-
2022

IFFCO KISAN FINANCE 
LTD VS DHANIRAM 
CHAKRWARTI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03811-
2022

IFFCO KISAN FINANCE 
LTD VS JITENDRA 
KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03812-
2022

IFFCO KISAN FINANCE 
LTD VS VIJAY SINGH 
GURJAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9811843931 08/26/22 08/26/22

9811843931 08/26/22 08/26/22

9811843931 08/26/22 08/26/22

B. B. SHARMA 9891887145 08/26/22 08/26/22

9711332383

deokanttripathi2@gmail.com

08/26/22 08/26/22

9999855157 08/26/22 08/26/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03813-
2022

IFFCO KISAN FINANCE 
LTD VS SUDARSHAN 
MEENA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03814-
2022

IFFCO KISAN FINANCE 
LTD VS MAHAVEER 
MEGHA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03816-
2022

IFFCO KISAN FINANCE 
LTD VS NARBAR SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.co
m

EC-DLET-01-03821-
2022

M/S SHINKOLITE 
FINANCE COMPANY LTD 
VS JASBIR KAUR

Bankebiharisharma@rediffmail.
com

EC-DLET-01-03825-
2022

PUNJAB NATIONAL 
BANK VS DINDAYAL

DEOKANT 
TRIPATHI

EC-DLET-01-03828-
2022

TOTSOL FINANCIAL 
SERVICES PVT LTD VS 
RESHMA KHATUN

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@G
MAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

RITU GUPTA 9811258764 08/27/22 08/27/22

RITU GUPTA 9811258764 08/27/22 08/27/22

9811252038 08/27/22 08/27/22

9811252038 08/27/22 08/27/22

9811252038 08/27/22 08/27/22

SUNNY ARORA 9910574027 08/27/22 08/27/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03787-
2022

ANIL KUMAR GOYAL VS 
PURAN SHARMA

legalteam.plc@gmail.com
EC-DLET-01-03836-
2022

ANIL KUMAR GOYAL VS 
MADAN LAL BANSAL

legalteam.plc@gmail.com
EC-DLET-01-03840-
2022

M/S CLIX CAPITAL 
SERVICES PVT LTD VS 
M/S VISWAS HOSPITALS

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com
EC-DLET-01-03841-
2022

M/S CLIX CAPITAL 
SERVICES PVT LTD VS 
M/S PROTO D 
ENGINEERING

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com
EC-DLET-01-03842-
2022

M/S KOTAK MAHINDRA 
BANK LIMITED VS 
VIDYA DEVI

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com
EC-DLET-01-03843-
2022

INDIAN SCHOOL 
FINANCE CO. PVT LTD.

ALBUSLAWFIRM@GMAIL.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9999334816 08/27/22 08/27/22

9999334816 08/27/22 08/27/22

9999334816 08/27/22 08/27/22

9999334816 08/27/22 08/27/22

9999334816 08/27/22 08/27/22

9899785517 08/27/22 08/27/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03852-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
SANTOSH KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03850-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
NEPAL SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03849-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
NAYAB

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03848-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD KAYYAM

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03847-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
DHARAM NARAYAN 
MISHRA

NITISH 
PATHANIA 

pathania.hot@gmail.com
EC-DLET-01-03820-
2022

RAJESH KHURANA VS 
RAM JAIN

REJEEV 
KAPOOR

rajeevkapoor-
2007@rediffmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

RITU GUPTA 9811258764 08/27/22 08/27/22

9711332383

deokanttripathi2@gmail.com

08/27/22 08/27/22

9811912208 08/29/22 08/29/22

MEENA GUPTA 9654336403

advmeenagupta89@gmail.com

08/29/22 08/29/22

LALIT PANDEY 9717391663 08/29/22 08/29/22

LALIT PANDEY 9717391663 08/29/22 08/29/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03837-
2022

ANIL KUMAR GOYAL VS 
DHARAM SINGH @ 
PAPPU

legalteam.plc@gmail.com
EC-DLET-01-03854-
2022

PUNJAB NATIONAL 
BANK VS DEEP 
INDUSTRIES

DEOKANT 
TRIPATHI

EC-DLET-01-03628-
2022

CANARA BANK VS 
MEENA BAJAJ

SANDEEP 
TYAGI

candidlawcompany@gmail.com
EC-DLET-01-03862-
2022

PUNJAB NATIONAL 
BANK VS M/S PRAGATI 
INDIA

EC-DLET-01-03858-
2022

SHRIRAM TRANSPORT 
FINANCE CO LTD VS  
RAKESH KUMAR 
SHARMA

lalitpandeyadav@gmail.com
EC-DLET-01-03857-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS PRINCE 
TRADERS

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

LALIT PANDEY 9717391663 08/29/22 08/29/22

LALIT PANDEY 9717391663 08/29/22 08/29/22

LALIT PANDEY 9717391663 08/29/22 08/29/22

LALIT PANDEY 9717391663 08/29/22 08/29/22

LALIT PANDEY 9717391663 08/29/22 08/29/22

LALIT PANDEY 9717391663 08/29/22 08/29/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03859-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS MOHIT 
MITTAL

lalitpandeyadav@gmail.com
EC-DLET-01-03863-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS DIMPLE 
SINGLA

lalitpandeyadav@gmail.com
EC-DLET-01-03864-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS INDERJEET 
SINGH JASWAL

lalitpandeyadav@gmail.com
EC-DLET-01-03865-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS HEMANT 
WADHWA

lalitpandeyadav@gmail.com
EC-DLET-01-03872-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS MANDEEP 
SINGH

lalitpandeyadav@gmail.com
EC-DLET-01-03873-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS BAGHEL 
SINGH

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

LALIT PANDEY 9717391663 08/29/22 08/29/22

LALIT PANDEY 9717391663 08/29/22 08/29/22

LALIT PANDEY 9717391663 08/29/22 08/29/22

QUAISAR ALI 9999802592

aliquaisar110@gmail.com

08/29/22 08/29/22

SONIA JASUJA 8920545467 08/30/22 08/30/22

SONIA JASUJA 8920545467 08/30/22 08/30/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03866-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS YOGESH 
MANOHAR LAL 
SACHDEVA

lalitpandeyadav@gmail.com
EC-DLET-01-03876-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS NITIN 
ABROL

lalitpandeyadav@gmail.com
EC-DLET-01-03871-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD VS RAMESH 
KUMAR

lalitpandeyadav@gmail.com
EC-DLET-01-03781-
2022

PUNJAB NATIONAL 
BANK VS RANJANA 
NIGAM PROPRIETOR 
ESS TEE INTERNATIOAL

EC-DLET-01-03877-
2022

M/S MGS FINCAP PVT 
LTD VS RAVI CHAUHAN

soniajasugaadvocate558@gmail.
com

EC-DLET-01-03878-
2022

M/S MGS FINCAP PVT 
LTD VS RANDHIR KR 
JHA

soniajasugaadvocate558@gmail.
com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

7905150941 08/31/22 08/31/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03881-
2022

CNH INDUSTRIAL INDIA 
PVT LTD ANNASAHEB 
SHETTEPPA PATROT

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03883-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS N 
SURESHBABU

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03884-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS K SAKTHI

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03886-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS 
PANDIYARAJ V

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03890-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS RAMADOSS 
S

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03900-
2022

CARS 24 FINANCIAL 
SERVICES PVT LTD VS 
SANTOSH JAISWAL 

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

7905150941 08/31/22 08/31/22

7905150941 08/31/22 08/31/22

7905150941 08/31/22 08/31/22

7905150941 08/31/22 08/31/22

7905150941 08/31/22 08/31/22

9999855157 08/31/22 08/31/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03902-
2022

CARS 24 FINANCIAL 
SERVICES PVT LTD VS 
SUNIL KUMAR 

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03905-
2022

CARS 24 FINANCIAL 
SERVICES PVT LTD VS 
NASIR ALI 

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03904-
2022

CARS 24 FINANCIAL 
SERVICES PVT LTD VS 
MAMTA PANDEY 

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03906-
2022

CARS 24 FINANCIAL 
SERVICES PVT LTD VS  
DINESH KUMAR RAI

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03908-
2022

CARS 24 FINANCIAL 
SERVICES PVT LTD VS 
SANJAY KUMAR 

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03913-
2022

BHOLA AUTO FINLEASE 
PVT LTD VS RAM 
LAKHAN

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@G
MAIL.COM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17 East

B. B. SHARMA 9891887145 08/31/22 08/31/22

18 East 9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-03914-
2022

DOST FINCAP PVT. LTD. 
VS SHIV SHANKAR 
PRASAD

Bankebiharisharma@rediffmail.
com

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-03880-
2022

CNH INDUSTRIAL INDIA 
PVT LTD. VS 
KARUPPAIYAN K

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03882-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS DURAISAMY 
K

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03885-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS P 
PARTHIBAN

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03887-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS 
KANTHAPRABHU K

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03888-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS RAJ KUMAR 
R

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18 East

9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

9958726491 08/30/22 08/30/22

SUMIT JAIN 9999391395 08/30/22 08/30/22

7905150941 08/31/22 08/31/22

7905150941 08/31/22 08/31/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-03889-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS 
MANIKANDAN K

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03892-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS 
MOHAMMED 
MUJAMEEL

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03893-
2022

CNH INDUSTRIAL INDIA 
PVT LTD VS THAVASELV 
AN C

RAJESH 
JANGRA

jangraadvocate@gmail.com
EC-DLET-01-03854-
2022

M/S KAY IT NATIO 
THGROUGH ITS 
AUTHORIZED 
REPRESENTATIVE 
KARTIK KAY GUPTA VS 
M/S SHREE JEE 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR KAUSHAL 
GUPTA

legalsumitjain@gmial.com
EC-DLET-01-03903-
2022

CARS 24 FINANCIAL 
SERVICES PVT LTD VS 
HANUMAN RAM 

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03907-
2022

CARS 24 FINANCIAL 
SERVICES PVT LTD VS 
SARIKA NAYYAR 

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18 East

7905150941 08/31/22 08/31/22

9873101002

pranay7advo@gmail.com

08/31/22 08/31/22

8750905558 08/31/22 08/31/22

19 CS(COMM)-78/2022 9310662291 03.08.2022 03.08.2022

CS(COMM)-79/2022 9310662291 03.08.2022 03.08.2022

EX(COMM)-61/2022 1141098291

N/A

03.08.2022 01.08.2022

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-03909-
2022

CARS 24 FINANCIAL 
SERVICES PVT LTD VS 
ANTONY CXHINNAPPAN 
CRUZ 

TARA 
POKHRIYAL

advtarapokhriyal@gmail.com
EC-DLET-01-03910-
2022

CANARA BANK VS M/S 
SHRI RM MEDICOS 
THROUGH PROP. RAJU 
KASHYAP

PRANAY 
SHARMA

EC-DLET-01-03895-
2022

DABUR INDIA LT.D VS 
AVSTRO LAVS LTD.

MD/ SAZID 
REYAAN

sazidashwathlegal.com
MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

CANARA BANK VS 
MANJU

DEEPAK 
BHARDWAJ

deepakbhardwaj_adv@yahoo.co
.in

CANARA BANK VS 
RAVINDRA KUMAR

DEEPAK 
BHARDWAJ

deepakbhardwaj_adv@yahoo.co
.in

M/S IIFL BALAJI 
FINANCE LTD VS BALAJI 
SAREE CENTERE

TRUE LEGAL 
SOLUTIONS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

EX(COMM)-62/2022 1141098291

N/A

03.08.2022 01.08.2022

EX(COMM)-63/2022 1141098291

N/A

03.08.2022 01.08.2022

EX(COMM)-64/2022 SUNITA SINGH 9871040589

INDOLEXLAW@GMIAL.COM

03.08.2022 02.08.2022

EX(COMM)-65/2022 9718433130 03.08.2022 03.08.2022

EX(COMM)-66/2022 9718433130 03.08.2022 03.08.2022

CS(COMM)-80/2022 QUISAR ALI 9999802592

aliquisar110@gmail.com

04.08.2022 04.08.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

M/S IIFL BALAJI 
FINANCE LTD VS 
MAHAKAL AND 
COMPANY AND ORS

TRUE LEGAL 
SOLUTIONS

M/S IIFL BALAJI 
FINANCE LTD VS ANIL 
PHOTO STUDIO AND 
ORS

TRUE LEGAL 
SOLUTIONS

AXIS BANK  VS PRAMOD 
KUMAR BANSAL

SHRIRAM TRANSPORT 
FINANCE COMPANY  
LTD VS.BABLI AND 
ANOTHER

VIPIN KUMAR 
RAGHAV

advvipinksingh@gmail.com
SHRIRAM 
TRANSPORTFINANCE  
COMPANY LTD VS. 
TAZUDIN AND 
ANOTHER

VIPIN KUMAR 
RAGHAV

advvipinksingh@gmail.com
PUNJAB NATIONAL 
BANK VS VIMAL 
CHAKRAVARTI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS(COMM)-81/2022 9999130332 04.08.2022 04.08.2022

EX(COMM)-67/2022 9999925860 06.08.2022 05.08.2022

EX(COMM)-68/2022 VIDUR SIKKA 011-41098291 06.08.2022 05.08.2022

EX(COMM)-69/2022 9650810426 06.08.2022 05.08.2022

EX(COMM)-70/2022 9650810426 06.08.2022 05.08.2022

OMP(COMM)-7/2022 8860144168

praveshkc92@gmail.com

16.08.2022 16.08.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

M/S T.G LEISURE AND 
RESORT PVT LTD VS M/S 
SOFT KEY ROOMS 
HOSPITALITY SERVICES 
LLP AND ORS

SAURABH 
UPADHAY

nitya@nakslaw.com
HDB FINANCIAL 
SERVICES LTD VS 
NARESH SAINI  AND 
ANR.

DEEPANKUR 
SONDHI

deepankur@sondhipartners.co
m

IIFL FINANCE LIMITED 
VS SHREE GANPATI 
GARMENTS & OTHERS

bhaskar.shukla@ctru.legal.co.in
HDFC BANK LIMITED VS 
CHAMAN LAL

MANISH 
SHANKAR 
VERMA

msvermachambers@gmail.com
HDFC BANK LIMITED VS 
VIRENDER KUMAR PAL

MANISH 
SHANKAR 
VERMA

msvermachambers@gmail.com
SMT. SHAKUNTALA VS  
AXIS BANK

PRAVESH  
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS(COMM)-82/2022 9868789507

adv_arvind227@yahoo.com

16.08.2022 16.08.2022

CS(COMM)-83/2022 9868789507

adv_arvind227@yahoo.com

16.08.2022 16.08.2022

CS(COMM)-84/2022 9319961332 16.08.2022 16.08.2022

EX(COMM)-71/2022 9718433130

N/A

16.08.2022 08.08.2022

EX(COMM)-72/2022 9811015335 16.08.2022 16.08.2022

EX(COMM)-73/2022 9891848453

sanjaykumar9357@gmail.com

16.08.2022 16.08.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

CENTRAL BANK  OF 
INDIA VS MRS.  NEHA

ARVIND 
KUMAR SINGH

CENTRAL BANK  OF 
INDIA VS USHA RANI  
AND ANRS

ARVIND 
KUMAR SINGH

THE PURVANCHAL CO-
OPERATIVE URBAN TC 
SOCIETY  VS. ANAND 
SWAROOP PANDEY

NARENDER 
KUMAR

advnarenderkumar1@gmail.co
m

SHRIRAM TRANSPORT 
FINANCE COMPANY VS 
SHRI UMA SHANKAR 
SHARMA AND OTHERS

VIPIN KUMAR 
RAGHAV

M/S RBL BANK LMTD. 
VS GAURI ENTERPRISES

SACHIN 
KATYAL

legal@katyalassociates.com
M/S SAKTI CREATION 
VS. M/S BELA CREATION 
PVT LTD

VIJENDER 
SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

EX(COMM)-74/2022 8010215314 16.08.2022 16.08.2022

CS(COMM)-85/2022 RAVI KUMAR 9911118926

advocateravi79@gmial.com

17.08.2022 17.08.2022

CS(COMM)-86/2022 9999855816

N/A

17.08.2022 17.08.2022

CS(COMM)-87/2022 UMESH JOSHI 9910568669 22.08.2022 18.08.2022

EX(COMM)-76/2022 9810662291 24.08.2022 23.08.2022

MISC DJ-240/2022 VAIBHAV JAIN 9910055066

N/A

25.08.2022 25.08.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

M/S KOGTA FINANCIAL 
LTD VS. MUNEER 
AHMED AND ORS

ARA VIKRAM 
SHUKLA

aravikramshukla1982@gmail.co
m

UNION BANK OF INDIA 
VS SALAHUDDIN

M/S DEEPAK 
ENGINEERING 
PRODUCTS VS M/S 
DEEPA  INDIA

SATISH  
KUMAR 
MISHRA

BANK  OF BARODA VS 
MEENAKSHI SHARMA 
PROP. M/S DRISHTI 
ENTERPRISES

advumeshjoshi@gmail.com
CANARA BANK VS 
PRAMOD KUMAR

DEEPAK 
BHARDWAJ

deepakbhardwaj_adv@yahoo.co
.in

HDFC VS ROHIT 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

EX(COMM)-77/2022 9899310378

adv.nishant14@gmail.com

27.08.2022 27.08.2022

EX(COMM)-78/2022 9899310378

adv.nishant14@gmail.com

27.08.2022 27.08.2022

EX(COMM)-79/2022 9899310378

adv.nishant14@gmail.com

27.08.2022 27.08.2022

EX(COMM)—80/2022 AROHT BOHRA 27.08.2022

CS(COMM)-89/2022 9990042642

shri.anshu83@gmail.com

30.08.2022 29.08.2022

CS(COMM)-90/2022 9990042642

shri.anshu83@gmail.com

30.08.2022 29.08.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

SHRI RAM TRANSPORT 
FINANCE CO LTD VS 
SAJID ALI & 1 OTHERS

NISHANT  
KUMAR

SHRI RAM TRANSPORT 
FINANCE CO LTD VS 
SHRI SONU JAISWAL 
AND 1 OTHERS

NISHANT 
KUMAR

SHRI RAM TRANSPORT 
FINANCE CO LTD VS 
YOGESH KUMAR AND 1 
OTHERS

NISHANT 
KUMAR

KOTAK MAHINDRA 
PRIME LTD VS MUNESH  
SHARMA

CANARA BANK VS SH. 
VIJAY & 1 OTHERS

ANKUR 
AGGARWAL

CANARA  BANK   VS  SH.  
SUNNY & 1 OTHERS

ANKUR 
AGGARWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

EX(COMM)-81/2022 9899310378

adv.nishant14@gmail.com

30.08.2022 29.08.2022

EX(COMM)-82/2022 9811560077 30.08.2022 29.08.2022

C.S(COMM)-91/2022 UMESH JOSHI 9910568669 31.08.2022 31.08.2022

C.S(COMM)-92/2022 UMESH JOSHI 9910568669 31.08.2022 31.08.2022

C.S(COMM)-93/2022 UMESH JOSHI 9910568669 31.08.2022 31.08.2022

C.S(COMM)-94/2022 UMESH JOSHI 9910568669 31.08.2022 31.08.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

SHRI RAM TRANSPORT 
FINANCE CO LTD VS 
UDAY SINGH & 1 
OTHERS

NISHANT 
KUMAR

HDB FINANCIAL 
SERVICES LTD VS MOHD 
ANIS

KIRTY 
AGARWAL

amitsinhalegal@gmail.com
BANK OF BARODA VS 
LOK NATH JHA PROP 
M/S SOM NATH UDYOG

advumeshjoshi@gmail.com
BANK OF BARODA VS 
CHIRAG MITTAL PROP. 
M/S SHRI BALAJI 
TRADERS

advumeshjoshi@gmail.com
BANK OF BARODA VS 
MENU KUMAR GOYAL 
PROP M/S G ONE 
PHARMACEUTICALS

advumeshjoshi@gmail.com
BANK OF BARODA VS. 
GUDDI DEVI LEGAL 
HEIR/WIFE OF LATE 
VIJAY PAL SINGH

advumeshjoshi@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

C.S(COMM)-95/2022 9818307300 31.08.2022 31.08.2022

EX(COMM)-83/2022 9311603927

bardwajsunil26@gmail.com

31.08.2022 31.08.2022

EX(COMM)-84/2022 9811560077 31.08.2022 31.08.2022

20

7503390931 02-08-2022 02-08-2022

8376049807 02-08-2022 02-08-2022

CS (COMM)/477/2022 9999114922 05-08-2022 05-08-2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

PUNJAB NATIONAL 
BANK VS GANESH STEEL 
THROUGH ITS 
PROPRIETOR MR 
PRITAM SINGH

SAYAK 
BANDYOPADHY
AY

sayak.law@gmail.com
MOHD SHADAB VS MR 
ROHTASH SHARMA

NARENDER 
SINGH

HDB FINANCIAL 
SERVICES LTD VS 
YOGESH LAL RAJORA

KIRTY 
AGARWAL

amitsinhalegal@gmail.com
SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution 
(Comm)/84/2022

M/S BAJAJ FINANCE 
LTD Vs PRATHNA 
ORGANISTAION

PRAVESH 
DUHAN(P), praveshduhan100@gmail.com

Execution 
(Comm)/83/2022

M/S BAJAJ FINANCE 
LTD Vs F M FRESH MART

PRAVESH 
DUHAN(P), amarnathrbc@yahoo.cm

UNION BANK OF INDIA 
Vs MOHMMED YUSUF 
KHAN

PRIYA 
RANJAN(P), samarendrakandu@yahoo.com

mailto:praveshduhan100@gmail.com
mailto:amarnathrbc@yahoo.cm
mailto:samarendrakandu@yahoo.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20

CS (COMM)/474/2022 9899408618 05-08-2022 05-08-2022

CS (COMM)/475/2022 7701991780 05-08-2022 05-08-2022

7838737001 05-08-2022 05-08-2022

7838737001 05-08-2022 05-08-2022

7838737001 05-08-2022 05-08-2022

9810955145 05-08-2022 05-08-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

STATE BANK OF INDIA 
Vs DEPAK AGARWAL

Shalini 
Upadhyay(P), shaliniadvocate@gmail.com

NEERAJ TEXTILE HUB 
Vs MANISH ARORA Arpit Sharma(P), akshayapt14@gmail.com

Execution 
(Comm)/88/2022

M/S ARYA FABRICS AND 
CLOTHINGS Vs M/S 
BINDA CLOTHING CO

BLESSAN 
MATHEWS(P), ritarara91@gamil.com

Execution 
(Comm)/90/2022

AXIS BANK LTD Vs 
MOHAN SAIN

SUNITA 
SINGH(P), ritarara91@gamil.com

Execution 
(Comm)/92/2022

IIFL FINANCE LTD Vs 
SITA RAM GENERAL 
STORE

VIDUR 
SIKKA(P), ritarara91@gamil.com

Execution 
(Comm)/94/2022

IIFL FINANCE LTD Vs S 
M SARI HOUSE

VIDUR 
SIKKA(P), sanjeev.pathak@srcslegal.com

mailto:shaliniadvocate@gmail.com
mailto:akshayapt14@gmail.com
mailto:ritarara91@gamil.com
mailto:ritarara91@gamil.com
mailto:ritarara91@gamil.com
mailto:sanjeev.pathak@srcslegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20

9899327537 17-08-2022 17-08-2022

9911000651 20-08-2022 20-08-2022

9911000651 20-08-2022 20-08-2022

9810550260 20-08-2022 20-08-2022

9810550260 20-08-2022 20-08-2022

CS (COMM)/497/2022 9717777388 24-08-2022 24-08-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

CS 
(COMM)/487/2022

M/S U S SALES AGENCY 
Vs TECHNOKING 
DISTRIBUTORS

AVINASH 
KUMAR 
TYAGI(P), avinashkumartyagi@gmail.com

Execution 
(Comm)/105/2022

NEERAJ TEXTILE HUB 
Vs MANINDER SINGH

Akshay 
Gupta(P), rohit@bambhandanadam.in

Execution 
(Comm)/103/2022

PAWAN MAHESHARY Vs 
SHITLA MISHRA

MORESHWAR 
PRASAD(P), rohit@bambhandanadam.in

CS 
(COMM)/492/2022

SUNIL KUMAR PROP 
M/S  SK ENGINEERS Vs 
M/S FUTUREWORLD 
GREEN HOMES PVTLTD

DHEERAJ 
KUMAR 
NAYAL(P), kndheeraj2003@yahoo.com.in

Execution 
(Comm)/101/2022

KOTAK MAHINDRA 
PRIME LTD Vs AMAN 
SUDAMA Sagar Mishra(P), kndheeraj2003@yahoo.com.in

AMAN HOSPITALITY PVT 
LTD Vs MAGICAL INDIA 
JOURNEY

SUMIT 
GAHLOT(P), delhi@fidelgal.com

mailto:avinashkumartyagi@gmail.com
mailto:rohit@bambhandanadam.in
mailto:rohit@bambhandanadam.in
mailto:kndheeraj2003@yahoo.com.in
mailto:kndheeraj2003@yahoo.com.in
mailto:delhi@fidelgal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20

9811664434 24-08-2022 24-08-2022

9811664434 29-08-2022 29-08-2022

9811664434 29-08-2022 29-08-2022

9811664434 29-08-2022 29-08-2022

9311022100 29-08-2022 29-08-2022

8285002845 29-08-2022 29-08-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

CS 
(COMM)/499/2022

SURYA KANT TYAGI Vs 
SK ARTS

RANBIR 
SINGH(P), virslaw@gmail.com

Execution 
(Comm)/117/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
RAJESH KUMAR

LOKESHWAR 
PAL SINGH(P), virslaw@gmail.com

Execution 
(Comm)/118/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
ASHOK KUMAR

LOKESHWAR 
PAL SINGH(P), virslaw@gmail.com

Execution 
(Comm)/119/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
AMAR SINGH

LOKESHWAR 
PAL SINGH(P), virslaw@gmail.com

Execution 
(Comm)/120/2022

KOGTA FINANCIAL 
INDIA LTD Vs RAHUL 
DHAMA

A R A VIKRAM 
SHUKLA(P), ranjanandcompany@gmail.com

Execution 
(Comm)/121/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
ASHOK KUMAR 
CHAUDHARY

LOKESHWAR 
PAL SINGH(P), litigation@sreslegal.com

mailto:virslaw@gmail.com
mailto:virslaw@gmail.com
mailto:virslaw@gmail.com
mailto:virslaw@gmail.com
mailto:ranjanandcompany@gmail.com
mailto:litigation@sreslegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20

8285002845 29-08-2022 29-08-2022

9911000651 29-08-2022 29-08-2022

9911000651 29-08-2022 29-08-2022

9811809439 29-08-2022 29-08-2022

9811809439 29-08-2022 29-08-2022

9811809439 29-08-2022 29-08-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution 
(Comm)/122/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
NEPAL SINGH

LOKESHWAR 
PAL SINGH(P), litigation@sreslegal.com

Execution 
(Comm)/123/2022

BAJAJ FINANCE LTD Vs 
SANDEEP SRIVASTAVA

Sandeep 
Kumar(P), rohit@bambhandanadam.in

Execution 
(Comm)/124/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
ASLAM

LOKESHWAR 
PAL SINGH(P), rohit@bambhandanadam.in

Execution 
(Comm)/125/2022

HDFC BANK LTD Vs 
NARENDER 
CHAUDHARY

KUNAL 
MAKHIJA(P), ankurkatyal@asklegal.com.in

Execution 
(Comm)/126/2022

HDFC BANK LTD Vs 
MANOJ KUMAR

KUNAL 
MAKHIJA(P), ankurkatyal@asklegal.com.in

Execution 
(Comm)/127/2022

IIFL FINANCE LTD Vs M 
S ENTERPRISES

VIDUR 
SIKKA(P), ankurkatyal@asklegal.com.in

mailto:litigation@sreslegal.com
mailto:rohit@bambhandanadam.in
mailto:rohit@bambhandanadam.in
mailto:ankurkatyal@asklegal.com.in
mailto:ankurkatyal@asklegal.com.in
mailto:ankurkatyal@asklegal.com.in


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20

9811809439 29-08-2022 29-08-2022

9810036059 29-08-2022 29-08-2022

9811809439 29-08-2022 29-08-2022

9811809439 29-08-2022 29-08-2022

9999114922 29-08-2022 29-08-2022

9999114922 29-08-2022 29-08-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution 
(Comm)/128/2022

HDFC BANK LIMITED Vs 
ANIL KUMAR

MANISH 
SHANKAR 
VERMA(P), ankurkatyal@asklegal.com.in

CS 
(COMM)/503/2022

SUNITA RANI Vs ATC 
TELECO 
INFRASTRUCTURE PVT 
LTD THROUGH ITS 
MANAGIN DIRECTOR

VIRENDRA 
SINGH(P), virendersingh@gmail.com

Execution 
(Comm)/112/2022

SH RAJEEV GOEL Vs SH 
AMAN AGGARWAL

DINESH 
KUMAR(P), ankurkatyal@asklegal.com.in

Execution 
(Comm)/113/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
RENU

Nishant 
Kumar(P), ankurkatyal@asklegal.com.in

Execution 
(Comm)/115/2022

HDB FINANCE SERVICES 
LTD Vs AJAY KUMAR 
AND ANR

DEEPANKUR 
SONDHI(P), samarendrakandu@yahoo.com

Execution 
(Comm)/114/2022

MS SIKKS PACKERS AND 
MOVERS Vs MS S DESAI 
ANS ASSOCIATES Ankur(P), samarendrakandu@yahoo.com

mailto:ankurkatyal@asklegal.com.in
mailto:virendersingh@gmail.com
mailto:ankurkatyal@asklegal.com.in
mailto:ankurkatyal@asklegal.com.in
mailto:samarendrakandu@yahoo.com
mailto:samarendrakandu@yahoo.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20

9911000651 29-08-2022 29-08-2022
21

9015893668 20-08-2022 20-08-2022

9718209970 01-08-2022 01-08-2022

9718209970 01-08-2022 01-08-2022

9650682928 05-08-2022 05-08-2022

CS (COMM)/507/2022 9716843753 02-09-2022 02-09-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Execution 
(Comm)/116/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
PRAMOD

LOKESHWAR 
PAL SINGH(P), lokeshwarpalsingh@gmail.com

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

CS 
(COMM)/495/2022

BANK OF INDIA Vs 
SHOKEEN

Bijaya Mohan 
Goswami(P), advbmg2016@gmail.com

CS 
(COMM)/465/2022

ADIDAS AG Vs ASHOK 
KUMAR UNKNOWN

AASTHA 
SHARMA(P), aastha@theligest.com

CS 
(COMM)/466/2022

LEVI STRAUSS AND 
COMPANY Vs ASHOK 
KUMAR UNKNOWN

AASTHA 
SHARMA(P), aastha@theligest.com

CS 
(COMM)/478/2022

PANASONIC LIFE 
SOLUTIONS INDIA PVT 
LTD Vs BABA PACKERS 
AND DIE CUTTING

SHRAVAN 
KUMAR 
BANSAL(P), rishi@untdips.com

M/S TRIVENI PLASTIC 
THROUGH ITS PROP  SH 
PARAS LUTHRA Vs 
CELRON CABLES 
THROUGH ITS PROP SH 
BHUVNESHAR GUPTA

VIJETA 
SINGH(P), advankursharma@gmail.com

mailto:lokeshwarpalsingh@gmail.com
mailto:advbmg2016@gmail.com
mailto:aastha@theligest.com
mailto:aastha@theligest.com
mailto:rishi@untdips.com
mailto:advankursharma@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21

9817434320 31-08-2022 31-08-2022

CS (COMM)/481/2022 928300000 08-08-2022 08-08-2022

928300000 25-08-2022 25-08-2022

7299200008 16-08-2022 16-08-2022

9810387906 18-08-2022 18-08-2022

9899324895 08-08-2022 08-08-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

CS 
(COMM)/504/2022

CENTRAL BANK OF 
INDIA Vs SANJAY BASU

RAM BHUSHAN 
PANDEY(P), rbp5370@yahoo.com

RAVI AGGARWAL Vs 
AFRIN FASHION

BHARAT 
PRAKASH(P), bharatguptarkea@gmail.com

CS 
(COMM)/502/2022

RAVI AGGARWAL Vs 
KRISHNA FAB

BHARAT 
PRAKASH(P), bharatguptarkea@gmail.com

CS 
(COMM)/485/2022

SH SANJAY VARMA Vs 
SANDEEP CHAUDHARY

SUNIL 
KUMAR(P), shriramverma1990@gmail.com

CS 
(COMM)/488/2022

ANKIT JAIN Vs HITESH 
KUMAR

SYED HASAN 
ISFAHANI(P), dushyantsisodiya@gmail.com

CS 
(COMM)/482/2022

MSDEEPTI AGGARWAL 
PROPRIETOR M/S JMD 
INDUSTRIES Vs 
THROUGH PROPRIETOR 
MS SANGEETHA PJAIN

GOVIND 
SINGH(P), gsbiskt47@gmail.com

mailto:rbp5370@yahoo.com
mailto:bharatguptarkea@gmail.com
mailto:bharatguptarkea@gmail.com
mailto:shriramverma1990@gmail.com
mailto:dushyantsisodiya@gmail.com
mailto:gsbiskt47@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21

9818404186 03-09-2022 03-09-2022

9811161525 18-08-2022 18-08-2022

CS (COMM)/491/2022 9818892524 18-08-2022 18-08-2022

9953587340 20-08-2022 20-08-2022

9811375940 20-08-2022 20-08-2022

CS (COMM)/501/2022 981244197 25-08-2022 25-08-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

CS 
(COMM)/509/2022

AKS INFORMATION 
TECHNOLOGY SERVICES 
PVT LIMITED Vs WEBEL 
TECHNOLOGY LIMITED

ALOK MOHAN 
ADHAULIA(P), alokmpi@gmail.com

CS 
(COMM)/490/2022

M/S SURENDER KISHAN 
GUPTA AND CO 
THROUGH PARTNER 
SURENDER KISHAN 
GUPTA Vs MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P), sksingh116@gmail.com

M/S WASTE 
TREATMENT Vs M/S 
EAGLE SECURITY 
SOLUTION

P. RAVISH 
CHANDRA(P), advravishpathak@gmail.com

CS 
(COMM)/493/2022

VATSAL MITTAL Vs 
ABBAS RAJA

VINAY 
KUMAR(P), lawpritatinlegal@gmail.com

CS 
(COMM)/494/2022

PUNJAB NATIONAL 
BANK Vs M/S 
RISHABHELECTRICALS 
AND HARDWARE

SUBODH 
KUMAR(P), advsubodhkumarsingh@gmail.com

GOURI SHANKAR FAB Vs 
SS TRADING

VIJAY 
KUMAR(P), wagheyvi@yahoo.co.in

mailto:alokmpi@gmail.com
mailto:sksingh116@gmail.com
mailto:advravishpathak@gmail.com
mailto:lawpritatinlegal@gmail.com
mailto:advsubodhkumarsingh@gmail.com
mailto:wagheyvi@yahoo.co.in


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21

9811258764 01-09-2022 01-09-2022

9212190624 02-08-2022 02-08-2022

9811809439 02-08-2022 02-08-2022

9650810426 02-08-2022 02-08-2022

9911000651 05-08-2022 05-08-2022

9911000651 05-08-2022 05-08-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

CS 
(COMM)/506/2022

BSES YPL Vs AB MEDIA 
SOLUTIONS LLP

HEMANT 
GUPTA(P), legesleanplc@gmail.com

Execution 
(Comm)/87/2022

IIFL FINANCE LTD Vs 7 
ELEMENTS

VIDUR 
SIKKA(P), delhilawyers76@yahoo.co.in

Execution 
(Comm)/85/2022

IIFL FINANCE LTD Vs 
KAJAL ENTERPRISES

VIDUR 
SIKKA(P), ankurkatyal@asklegal.co.in

Execution 
(Comm)/86/2022

IIFL FINANCE LTD Vs 
YAKSH COSMETICS

VIDUR 
SIKKA(P), msvermachambners@gmail.com

Execution 
(Comm)/96/2022

KOTAK MAHINDRA 
PRIME LTD Vs SAVITRI 
DEVI Hitesh Sethi(P), rohit@bambhaananddan.in

Execution 
(Comm)/97/2022

KOTAK MAHINDRA 
PRIME LTD Vs 
RAVINDER KUMAR Hitesh Sethi(P), rohit@bambhaananddan.in

mailto:legesleanplc@gmail.com
mailto:delhilawyers76@yahoo.co.in
mailto:ankurkatyal@asklegal.co.in
mailto:msvermachambners@gmail.com
mailto:rohit@bambhaananddan.in
mailto:rohit@bambhaananddan.in


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21

9212190624 06-08-2022 06-08-2022

9650810426 08-08-2022 08-08-2022

9911000651 18-08-2022 18-08-2022

EX/212/2022 8010215314 18-08-2022 18-08-2022

60535139 29-08-2022 29-08-2022

9971897143 31-08-2022 31-08-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

Execution 
(Comm)/98/2022

HDFC BANK LIMITED Vs 
PARVINDER SINGH 
SETHI

MANISH 
SHANKAR 
VERMA(P), delhilowyers76@gmail.com

Execution 
(Comm)/99/2022

IIFL FINANCE LTD Vs 
REHMAT FURNITURE 
WORK

VIDUR 
SIKKA(P), msvermachmabers@gmail.com

Execution 
(Comm)/100/2022

UNITY SMALL FINANCE 
BANK LTD Vs SIPPY 
TRADERS

AMIT 
KUMAR(P), rohit@bambhaananddan.in

KOGTA FINANCIAL 
INDIA LTD Vs SANJAY 
KUMAR

A R A VIKRAM 
SHUKLA(P), aravikramshikla1982@gmail.com

Execution 
(Comm)/130/2022

KOTAK MAHINDRA 
PRIME LTD Vs GULSHAN 
KUMAR RASTOGI Sagar Mishra(P), sagarmishra2790@gmial.com

Execution 
(Comm)/131/2022

UTPAL BRARA 
PROPRIETOR OF BRITEX 
ENTERPRISES Vs 
LAKSHMI 
VENKATESWARA  
AGENCIES

Dhruv 
Chawla(P), vchawla@krcco.com

mailto:delhilowyers76@gmail.com
mailto:msvermachmabers@gmail.com
mailto:rohit@bambhaananddan.in
mailto:aravikramshikla1982@gmail.com
mailto:sagarmishra2790@gmial.com
mailto:vchawla@krcco.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21

8010215314 20-08-2022 20-08-2022

9873553516 22-08-2022 22-08-2022

8010215314 20-08-2022 20-08-2022

9868277588 20-08-2022 20-08-2022

9868277588 20-08-2022 20-08-2022

8010215314 23-08-2022 23-08-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

Execution 
(Comm)/108/2022

KOGTA FINANCIAL 
INDIA LTD Vs MOHD 
KASHIF

A R A VIKRAM 
SHUKLA(P), aravikramshikla1982@gmail.com

Execution 
(Comm)/110/2022

SHELLY SYAL Vs BELA 
CREATIONS PVT LTD

KAILASH 
CHAND 
GOEL(P), kcgeguity@gmail.com

Execution 
(Comm)/107/2022

KOGTA FINANCIAL 
INDIA LTD Vs FARMAN 
SAIFI

A R A VIKRAM 
SHUKLA(P), aravikramshikla1982@gmail.com

Execution 
(Comm)/109/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
RAM CHANDRA

LOKESHWAR 
PAL SINGH(P), lpsingh@gmail.com

Execution 
(Comm)/106/2022

SHRI RAM TRANSPORT 
FINANCE CO LTD Vs 
RAJEEV KUMAR YADAV

LOKESHWAR 
PAL SINGH(P), lpsingh@gmail.com

Execution 
(Comm)/111/2022

KOGTA FINANCIAL 
INDIA LTD Vs SANDEEP 
RAMCHANDRAN

A R A VIKRAM 
SHUKLA(P), aravikramshikla1982@gmail.com

mailto:aravikramshikla1982@gmail.com
mailto:kcgeguity@gmail.com
mailto:aravikramshikla1982@gmail.com
mailto:lpsingh@gmail.com
mailto:lpsingh@gmail.com
mailto:aravikramshikla1982@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21

9999699147 29-08-2022 29-08-2022

9811036829 31-08-2022 31-08-2022
22

23

24 North-West 620/22 VIKAS SHARMA 01.08.22 01.08.22

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

Execution 
(Comm)/129/2022

TIMEX GROUP INDIA 
LIMITED Vs 
MAHALAXMI 
ENTERPRISES

SABYASACHI 
MISHRA(P), sabcouncilers@gmail.com

OMP 
(COMM)/11/2022

OCEAN WELLNESS LLP 
Vs DASTAN

YOGESH 
GUPTA(P), yogeshgupta101@gmail.com

SH. AJAY KUMAR 
JAIN, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

MS. ANU GROVER 
BALIGA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

PRITHVI SOUND 
PRODUCTS VS SARTHAK 
FLEX

mailto:sabcouncilers@gmail.com
mailto:yogeshgupta101@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

621/22 01.08.22 01.08.22

623/22 MANISH DIXIT 01.08.22 01.08.22

624/22 02.08.22 02.08.22

626/22 02.08.22 02.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

BANK OF BARODA VS 
DEEPAK GULATI

BISWAJIT 
PATRA

YOGESH GUPTA VS 
UNIVERSAL SEMPO 
GENERAL INSURANCE 
CO LTD

PUNJAB NATIONAL 
BANK VS SHRI ANKUR 
VATS 

MAHESH 
KUMAR 
CHAUDHARY

ICICI BANK VS 
JITENDRA KUMAR

RAJEEV 
KUMAR 
RANJAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

625/22 02.08.22 02.08.22

633/22 C.PRAKASH 03.08.22 03.08.22

632/22 C.PRAKASH 03.08.22 03.08.22

631/22 C.PRAKASH 03.08.22 03.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

ICICI BANK VS PANKAJ 
BHATT

RAJEEV 
KUMAR 
RANJAN

ICICI BANK VS SHWETA 
SACHDEVA

ICICI BANK VS PRADEEP 
KUMAR

ICICI BANK VS SUBRAT 
SOMUAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

630/22 C.PRAKASH 03.08.22 03.08.22

645/22 C.PRAKASH 03.08.22 03.08.22

643/22 C.PRAKASH 03.08.22 03.08.22

642/22 C.PRAKASH 03.08.22 03.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

ICICI BANK VS VINOD 
KUMAR MEHTO

ICICI BANK VS SHASHI 
PRABHA

ICICI BANK VS PREETI 
BANSAL

ICICI BANK VS IQBAL 
SINGH JUNEJA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

641/22 C.PRAKASH 03.08.22 03.08.22

640/22 C.PRAKASH 03.08.22 03.08.22

639/22 C.PRAKASH 03.08.22 03.08.22

638/22 C.PRAKASH 03.08.22 03.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

ICICI BANK VS SUMAN 
DELORY

ICICI BANK VS MOHD. 
AJARS

ICICI BANK VS RAVEESH 
KUMAR DUBEY

ICICI BANK VS REAJAN 
SHINGLEI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

637/22 C.PRAKASH 03.08.22 03.08.22

636/22 C.PRAKASH 03.08.22 03.08.22

635/22 C.PRAKASH 03.08.22 03.08.22

634/22 C.PRAKASH 03.08.22 03.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

ICICI BANK VS JAHRVI     
 PRIYADARSHINI

ICICI BANK VS SYED 
AKBAR ALI

ICICI BANK VS SAFDAR 
AHSAN

ICICI BANK VS NEERAJ 
TIWARI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

646/22 NAVLIN 04.08.22 04.08.22

647/22 SBI VS CHHAVI BAJAJ 04.08.22 04.08.22

649/22 04.08.22 04.08.22

650/22 04.08.22 04.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

PUMA SE VS ASHOK 
KUMAR

GOPAL CHAND 
SHARMA

UCO BANK LTD VS VIPIN 
PANCHAL

SANJEEV 
KUMAR

UCO BANK LTD VS 
SHYAM SUTIHAR

SANJEEV 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

651/22 04.08.22 04.08.22

652/22 04.08.22 04.08.22

655/22 05.08.22 05.08.22

656/22 06.08.22 06.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

UCO BANK LTD VS 
ANAND SINGH

SANJEEV 
KUMAR

UCO BANK LTD VS AMIT 
KUMAR

SANJEEV 
KUMAR

ICICI BANK  VS KTC 
ENTERPRISES

PRASHANT 
KUMAR

CANARA BANK VS  M/S 
SAI OAM YOGESHWAR 
TRADING

ANKUR 
AGGARWAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

657/22 06.08.22 06.08.22

658/22 06.08.22 06.08.22

664/22 08.08.22 08.08.22

665/22 08.08.22 08.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

CANARA BANK VS M/S 
UNICK HUB & ANR

ANKUR 
AGGARWAL

GAURAV KUMAR SNGH 
VS DEVENDER KUMAR 
SHARMA

AKSHAY 
KUMAR

GIANI ICE CREAM P LTD 
VS MAHALAXMI 
ENTERPRISES

SURENDER 
SINGH

ASHOK SOLANKI VS 
BHARAT SANCHAR 
NIGAM LTD

VASUDEVE 
GOSWAMI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

666/22 ACHIN MITTAL 08.08.22 08.08.22

668/22 M.S SHARMA 16.08.22 16.08.22

669/22 ARUN GUPTA 17.08.22 17.08.22

670/22 ARUN GUPTA 17.08.22 17.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

SVS  BUILDERWELL PVT 
LTD VS KISHORI LAL

ROHOTECH PVT LTD VS 
ROBORICS WIZARDS

ARHAN ENERGY LTD  VS 
FLOCKSUR INDIA P LTD

ARHAN ENERGY LTD  VS 
SHAKTIMAN CEMENTS 
LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

671/22 17.08.22 17.08.22

672/22 18.08.22 18.08.22

673/22 USHA BAKSHI 18.08.22 18.08.22

674/22 18.08.22 18.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

M/S AVTAR STEEL LTD 
VS M/S KAONCENTRIC 
FORGE LTD

SACHIN 
AGGARWAL

SH PARAS KUMAR VS 
TUSHAR KAPOOR

SUNIL 
CHAUDHARY

YES BANK LTD VS 
BAKSHI ENTERPRISES 

PUMA SE VS ASHOK 
KUMAR

GAUTAM 
BHASIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

675/22 18.08.22 18.08.22

676/22 18.08.22 18.08.22

678/22 MONIKA GOEL 22.08.22 22.08.22

683/22 22.08.22 22.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

PUMA SE VS ASHOK 
KUMAR

GAUTAM 
BHASIN

PUMA SE VS ASHOK 
KUMAR

GAUTAM 
BHASIN

MUKUL GUPTA 
MARKETING PVT LTD VS 
EDITIVE PRINTS 

ASSOCIATED ROAD 
CARRIERS LTD VS 
CONCEPT BIO SCIENCE 
PVT LTD 

BHISHM N 
SINGH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

684/22 22.08.22 22.08.22

685/22 22.08.22 22.08.22

686/22 KAUSHAL 22.08.22 22.08.22

687/22 22.08.22 22.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

SARAL DIAGNOSTIC 
CENTRE VS JJ 
INSTITUTE OF MEDICAL 
SCIENCES PVT  LTD

ABHISHEK 
GUPTA

SHIVALAYA 
CONSTRUCTION CO LTD 
VS FOOD CONPORATION 
OF INDIA

RAKESH 
BANIWAL

SHREE GANPATI 
PLYWOOD VS LILYPUT 
DESIGNS & DISPLAY P. 
LTD

MAHENDER PAL 
MAGGAN VS M/S BOSCH 
LTD 

ANIL K 
CHHABRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

690/22 SUNNY 22.08.22 22.08.22

689/22 SUNNY 22.08.22 22.08.22

688/22 NEERAJ GUPTA 22.08.22 22.08.22

691/22 DHRUV KAPOO 22.08.22 22.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

PUNJAB NATIONAL 
BANK VS KAPIL 
PURSWANI

PUNJAB NATIONAL 
BANK VS PRAKASH 
PANDIT

KASHAMIRI LAL GOYAL 
VS RAKESH PAHUJA

LOGIC SCNE DIGITAL 
PVT LTD VS SPICEJET 
MERCHANDISE P. LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

693/22 24.08.22 24.08.22

694/22 M.P.BANSAL 24.08.22 24.08.22

696/22 NAVEEN 24.08.22 24.08.22

697/22 ADITYA SINGH 24.08.22 24.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

BRIGHT TRADING CO VS 
THAKUR BROTHER

JITENDER 
PANDEY

VIKESH MAJITHIA VS 
MAHENDER LAKHANI

KK ENTERPRISES V  
ONXEY INDUSTRIES

SHRI BALAJI METAL 
UDYOG VS AAJAM 
IMPEX 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

699/22 27.08.2022 27.08.2022

700/22 27.08.22 27.08.22

703/22 ANAND KUMAR 29.08.22 29.08.22

706/22 27.08.22 27.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

PRERIT JAIN VS. 
PARAMJIT SINGH

SANJAY 
KUMAR TYAGI

PRASANTH 
TECHNOLOGIES P. LTD. 
VS. F-1 INFOTECH P. 
LTD.

SACHIN 
JANGIR

JASLEEN PLASTIC VS. 
MANNAT ENTERPRISES

M/S GOODLAYS 
CREATIONS P. LTD. VS. 
SANDEEP GUPTA

RAKESH 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

704/22 17.09.22 17.09.22

705/22 17.09.22 17.09.22

707/22 29.08.22 29.08.22

709/22 TUSHAR 30.08.22 30.08.22

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

ICICI BANK VS. MUNNA 
LAL

RAJEEV 
KUMAR 
RANJAN

ICICI BANK VS. 
PARMANAND SHUKLA

RAJEEV 
KUMAR 
RANJAN

INDIAN OVERSEAS 
BANK VS. VIJ 
ELECTRICALS

SUBHASH 
KUMAR JHA

CAMPUS ACTIVEWEAR 
LTD. VS. REDCON 
INTERNATIONAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 North-West

710/22 31.08.22 31.08.22

25 NORTH 01.08.2022

01.08.2022

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

MANJU VS. DINESH 
CHANDRA

SURENDER 
SINGH

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm.)/156/2022

KOTAK MAHINDRA 
BANK Vs RAJVEER 
SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm.)/157/2022

KOTAK MAHINDRA 
BANK Vs HARISH 
CHANDER

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

01.08.2022

01.08.2022

01.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm.)/158/2022

KOTAK MAHINDRA 
BANK LTD. Vs AKHILESH 
YADAV

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM.)/456/2022

ICICI BANK LTD. Vs 
SANJIV KUMAR SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM.)/457/2022

STATE BANK OF INDIA 
Vs GOKUL SURESH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

02.08.2022

02.08.2022

CS (COMM)/461/2022 03.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/172/2022

AU SMALL FINANCE 
BANK LTD Vs SANJAY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/174/2022

M/S GANDHI 
ELECTRICAL AND 
ELECTRONICS AND ORS 
Vs GULSHAN AND ANR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

RED APPLE COOKWARE 
Vs LETSTONE IN

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

03.08.2022

CS (COMM)/475/2022 04.08.2022

CS (COMM)/474/2022 04.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

CS 
(COMM)/462/2022

CANARA BANK Vs TULSI 
DASS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MANOJ GARG Vs SEEMA 
GUPTA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MANOJ GARG Vs RAEES 
AHAMAD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

CS (COMM)/473/2022 04.08.2022

CS (COMM)/472/2022 04.08.2022

CS (COMM)/471/2022 04.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

MANOJ GARG Vs 
PRAVEEN KUMAR 
YADAV

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

LIBRO FOOTWEAR PVT 
LTD Vs SEEMA GUPTA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

LIBRO FOOTWEAR PVT 
LTD Vs RAEES AHAMAD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

CS (COMM)/491/2022 12.08.2022

12.08.2022

12.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

CANARA BANK Vs MRS 
DARSHANA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM)/490/2022

CANARA BANK Vs MS 
SPARSH POLYMERS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM)/489/2022

CANARA BANK Vs M/S 
DURGA HARDWARE 
AND ELECTRICALS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

17.08.2022

CS (COMM)/497/2022 17.08.2022

17.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

CS 
(COMM)/494/2022

UCO BANK Vs SHRI 
RAJESH KUMAR 
YADAVPROPRIETOR OF 
MS SURESH KUMAR 
RAJESH KUMAR AND 
SONS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

UCO BANK Vs SHRI SHIV 
KUMAR SUGANDPROP 
OF SHRI GOVIND 
MEDICOS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM)/496/2022

UCO BANK Vs SHRI BALI 
RAM

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

17.08.2022

18.08.2022

18.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

CS 
(COMM)/495/2022

UCO BANK Vs SHRI BALI 
RAMPROPRIETOR OF 
BALI RAM AND CO

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/180/2022

KOTAK MAHINDRA 
BANK LTD Vs ANIL 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/181/2022

KOTAK MAHINDRA 
BANK LTD Vs ANIL 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

18.08.2022

18.08.2022

24.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/182/2022

KOTAK MAHINDRA 
BANK LTD Vs NIKHIL 
SINGHAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/183/2022

KOTAK MAHINDRA 
BANK LTD Vs AMIT 
SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/189/2022

KOTAK MAHINDRA 
BANK Vs PRAVEEN 
MANN BHATTA CO

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

24.08.2022

24.08.2022

CS (COMM)/521/2022 25.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/191/2022

HDFC BANK LTD Vs RAVI 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/190/2022

HDFC BANK LTD Vs 
GURDIAL SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MANOJ GARG Vs SAJID 
ALAM

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

CS (COMM)/519/2022 25.08.2022

27.08.2022

27.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

MTS PAPERS INDIA 
LIMITED Vs SPENTO 
PAPERS INDIA LLP

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/201/2022

KOTAK MAHINDRA 
BANK LTD Vs M/S 
KHOKAR CARGO 
MOVERS PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/202/2022

AU SMALL FINANCE 
BANK LTD Vs 
SHATRUDHAN KAMAT 
AND ORS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

27.08.2022

27.08.2022

31.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/200/2022

KOTAK MAHINDRA 
BANK LTD Vs M/S 
SHANTI PACKWELL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/199/2022

KOTAK MAHINDRA 
BANK LTD Vs NIRMAL 
SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/212/2022

AXIS BANK LIMITED Vs 
ASNIT KUMAR RANA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

31.08.2022

31.08.2022

31.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/211/2022

AXIS BANK LIMITED Vs 
BABBAN DHILLON

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/210/2022

AXIS BANK LIMITED Vs 
BHASKAR ENTERPRISES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/209/2022

AXIS BANK LIMITED Vs 
GOVIND RAM

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

31.08.2022

31.08.2022

31.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/208/2022

AXIS BANK LIMITED Vs 
LIPI DASS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/207/2022

AXIS BANK LIMITED Vs 
SACHIN KUMAR 
SHARMA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/206/2022

AXIS BANK LIMITED Vs 
SUDESH SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 NORTH

31.08.2022

26 South-West CS COMM. 379/2022 8750998800 01.08.2022 13.07.2022

CS COMM. 380/2022 8750998800 01.08.2022 12.07.2022

CS COMM. 381/2022 8750998800 01.08.2022 12.07.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/205/2022

AXIS BANK LIMITED Vs 
VICKY K

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

INEXT LOGISTICS VS 
YGL LOGIST

SOURABH 
LEEKHA

meridianattorneys@gmail.com
INEXT GLOBAL 
LOGISCTICS VS 
GOLDFAME TECH.

SOURABH 
LEEKHA

meridianattorneys@gmail.com
INEXT LOGISTICS VS 
POYCO CHEM. P. LTD.

SOURABH 
LEEKHA

meridianattorneys@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

CS COMM. 382/2022 8750998800 01.08.2022 13.07.2022

CS COMM. 383/2022 AMIT DUBEY 9910162280 01.08.2022 28.07.2022

CS COMM. 384/2022 9899226008 01.08.2022 25.07.2022

CS COMM. 385/2022 SK TEWARI 9811479499 02.08.2022 01.06.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

INEXT LOGISTICS VS 
CHANU HEALTHCARE

SOURABH 
LEEKHA

meridianattorneys@gmail.com
AKHIT BHARTIYA VS 
UNION OF INDIA

amitjurist@gmai.com
KRT FOODS VS KK 
TRADERS

SAMAYA LAW 
CHAMBERS

puneet@samayalawi.in
ALWAYS LOGISTICS VS 
MOTIN LOGISTICS

legalaffair.133@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

CS COMM. 386/2022 SK TEWARI 9811479499 02.08.2022 01.06.2022

CS COMM. 389/2022 9711142200

chopra6791@gmail.com

04.08.2022 22.07.2022

CS COMM. 390/2022 9811013499 04.08.2022 30.07.2022

CS COMM. 391/2022 PNB VS AARNIT ENT. 9899331166

sauravbhasin10@gmail.com

05.08.2022 03.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

NEUTRAL MOVE VS 
CARGOEAR FREIGHT

legalaffair.133@gmail.com
CANARA BANK VS RAM 
SINGH

SANJEEV 
CHOPRA

N.K. DEY VS SURENDER 
CHAUHAN

SURENDER 
KUMAR SIWAL

SAURAV 
BHASIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

CS COMM. 392/2022 9899331166

sauravbhasin10@gmail.com

05.08.2022 03.08.2022

CS COMM. 393/2022 9873029772 06.08.2022 28.07.2022

CS COMM. 394/2022 9811935694 06.08.2022 06.08.2022

CS COMM. 395/2022 9899331166

sauravbhasin10@gmail.com

08.08.2022 03.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

PUNJAB NATIONAL 
BANK VS MOCKTAIL 
WORKSHOP

SAURAV 
BHASIN

THE JAMMU AND 
KASHMIR BANK VS 
RAMNEAK SINGH 
SABLOK

RAHUL 
SHARMA

uzmaashrtafju@gmail.com
SANJAY SHARMA VS 
KANTA RANI

RAKESH 
KUMAR

rakeshdoI@gmail.com
PUNJAB NATIONAL 
BANK VS M/S SAAR 
ENTERPRISES

SAURAV 
BHASIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

CS COMM, 396/2022 9899331166

sauravbhasin10@gmail.com

08.08.2022 03.08.2022

CS COMM. 397/2022 9899331166

sauravbhasin10@gmail.com

08.08.2022 03.08.2022

CS COMM. 398/2022 9899331166

sauravbhasin10@gmail.com

08.08.2022 03.08.2022

CS COMM. 399/2022 9899331166

sauravbhasin10@gmail.com

08.08.2022 03.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

PUNJAB NATIONAL 
BANK VS PANDEY BOOK 
HOME

SAURAV 
BHASIN

PUNJAB NATIONAL 
BANK VS HUKUM 
CHAND

SAURAV 
BHASIN

PUNJAB NATIONAL 
BANK VS  M/S SWAD HI 
SWAD

SAURAV 
BHASIN

PUNJAB NATIONAL 
BANK VS M/S KUMAR 
ENTERPRISES

SAURAV 
BHASIN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

CS COMM. 400/2022 9871434320

rbps379@yahoo.com

12.08.2022 04.08.2022

CS COMM. 401/2022 RAJEEV GUPTA 9711935593 12.08.2022 01.08.2022

CS COMM. 402/2022 VISHAL GARG 9810171302

vishalgarg777@gmail.com

16.08.2022 04.08.2022

CS COMM. 403/2022 Y K DUBEY 9891589898 17.08.2022 16.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

CANARA BANK VS 
UPDESH KUMAR

RAM BHUSHAN 
PANDEY

DHARAM VIR 
MANUFACTURING AND 
TRADE

rajeevguptalawyer@gmail.com
JITENDER VIRMANI VS 
M/S NYSAA RETAIL P. 
LTD.

RNA WATERPROOFING 
P. LTD. VS UNIQUE 
REALITY P. LTD.

ykdubey@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

CS COMM. 404/2022 RAVINDER 9868572208

htyagi422@gmail.com

18.08.2022 30.07.2022

CS COMM. 405/2022 KBB SINGH 7011697378

vikgulaeria7@gmail.com

18.08.2022 16.08.2022

CS COMM. 406/2022 9958726491 18.08.2022 06.08.2022

CS COMM. 407/2022 BS  RANA 9811539761 18.08.2022 30.07.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

RCA KITCHEN 
EQUIPMENTS VS 
SOUTHY HOSPITALITY 

VARIS DESIGN VS 
RELINE UV ASEEN PVT. 
LTD.

AXIS BANK VS 
INOVATIVE SYSTEM

JANGRA AND 
ASSOCIATES

jangraadvocate@gmail.com
PANNU CAR VS CHIRAG 
NACHGANI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

CS COMM. 409/2022 858895706

vineet1743@gmail.com

24.08.2022 16.08.2022

CS COMM. 410/2022 ALOK MOHAN 9818404186 24.08.2022 20.08.2022

CS COMM. 411/2022 7042762346 25.08.2022 24.08.2022

OMP COMM. 27/2022 9899153950 17.08.2022 16.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

CHANDER SHEKHAR 
KHUREJA VS M/S 
RADHIKA ORGANICS 

VINEET 
KAUSHIK

THE NAINITAL BANK VS 
DALBIR SINGH

alokmpi@gmail.com
CLASSIC GLOBAL VS 
VISION TRADE INDIA P. 
LTD.

APOORVA 
SAXENA

SURJEET SINGH VS 
VEDWATI

ABHISHEK 
BAJPAI

abhishekbajpai.adv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

OMP COMM. 28/2022 9868525008 23.08.2022 23.08.2022

OMP COMM. 29/2022 8010877909 25.08.2022 22.08.2022

KAPIL KUMAR 9871040215 16.08.2022 16.08.2022

VIPUL LAMBA 9911725864 20.08.2022 18.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

RAJESH PRASAD VS 
INDUSIND BANK LTD.

ASHOK KUMAR 
PANIGRAHI

akpanigrahiadv@hotmail
DEEPAK KUMAR VS 
HDFC BANK

MANOJ 
SHARMA

OMP (I) COMM. 
36/2022

K N INTERNATIONAL 
LTD. VS DOOSAN 
POWER SYSTEM

kapilkumalawoffice@gmail.com
OMP(I) COMM. 
37/2022

AJAY SHARMA VS 
UNION OF INDIA

vipul.lamba@hotmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

B. TIWARI 9354074917 22.08.2022 22.08.2022

AKHILESH 7827403519 25.08.2022 23.08.2022

EXE. COMM 97/2022 ANISH BHOLA 9811452022 01.08.2022 30.04.2022

ANISH BHOLA 9811452022 01.08.2022 30.04.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

OMP (I) COMM. 
38/2022

AJAY KUMAR VS SAINI 
TRANSPORT

baijdelhiindia@yahoo.com
OMP(I) COMM. 
39/2022

LEASE PLAN INDIA P. 
LTD. VS GIFTPHY.COM 
PVT. LTD.

akhileshpradhan@yahoo.com
TATA CAPITAL 
FINANCIAL SERVICE VS. 
AMIT KUMAR

ANISHBHOLA17@YAHOO.CO
M

EXE. COMM 
98//2022

TATA CAPITAL 
FINANCIAL SERVICE VS. 
REENA SARIN

ANISHBHOLA17@YAHOO.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

ANISH BHOLA 9811452022 01.08.2022 02.05.2022

ANISH BHOLA 9811452022 01.08.2022 30.04.2022

EXE. COMM 101/2022 ANISH BHOLA 9811452022 01.08.2022 07.05.2022

ANISH BHOLA 9811452022 01.08.2022 03.06.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. COMM 
99//2022

TATA CAPITAL 
FINANCIAL SERVICE VS. 
JITENDRA KUMAR

ANISHBHOLA17@YAHOO.CO
M

EXE. COMM 
100/2022

TATA CAPITAL 
FINANCIAL SERVICE VS. 
AMOD KUMAR

ANISHBHOLA17@YAHOO.CO
M

TATA CAPITAL 
FINANCIAL SERVICE VS. 
RAKESH

ANISHBHOLA17@YAHOO.CO
M

EXE. COMM 
102/2022

TATA CAPITAL 
FINANCIAL SERVICE VS. 
GAJINDER SINGH

ANISHBHOLA17@YAHOO.CO
M



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

ANISH BHOLA 9811452022 01.08.2022 03.06.2022

MANOJ KUMAR 8059777501

MANOJK.ADV@GMAIL.COM

01.08.2022 22.07.2022

9958732424

ROY.PANKAJ@YAHOO.CO.IN

01.08.2022 27.07.2022

9958732424

ROY.PANKAJ@YAHOO.CO.IN

01.08.2022 28.07.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

EXE. COMM 
103/2022

TATA CAPITAL 
FINANCIAL SERVICE VS. 
M/S BOOKS INFOBOWLS 
PVT LTD.

ANISHBHOLA17@YAHOO.CO
M

EXE. COMM 
104/2022

AU SMALL BANK 
FINANCE LTD VS. 
NARENDER KUMAR & 
ANR

EXE. COMM 
105/2022

INDUSIND BANK VS 
PAWAN KUMAR AND 
ANR

PANKAJ 
KUMAR

EXE. COMM 
106/2022

INDUSIND BANK VS 
SANJAY AND ANR

PANKAJ 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

EXE. COMM 107/2022 9369857033 06.08.2022 09.07.2022

9369857033

CHIRAG@BAMBHANDAND.IN

06.08.2022 22.07.2022

9369857033

CHIRAG@BAMBHANDAND.IN

06.08.2022 22.07.2022

EXE. COMM 110/2022 9369857033

CHIRAG@BAMBHANDAND.IN

06.08.2022 22.07.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

KOTAK MAHINDRA 
PRIME LIMITED VS 
RAMA SHARMA

BAMBHA AND 
NANDAN 
ADVOCATE

BNNLITIGATION@GMAIL.CO
M

EXE. COMM 
108/2022

KOTAK MAHINDRA 
PRIME LIMITED VS 
UMESH KUMAR

CHIRAG 
AHLUWALIA

EXE. COMM 
109/2022

KOTAK MAHINDRA 
PRIME LIMITED VS V. J 
INFRATECH

CHIRAG 
AHLUWALIA

KOTAK MAHINDRA 
PRIME LIMITED VS 
SUSHIL SHARMA

CHIRAG 
AHLUWALIA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

EXE. COMM 111/2022 RK RANJAN 9311022100 06.08.2022 01.07.2022

EXE. COMM 112/2022 RK RANJAN 9311022100 06.08.2022 13.07.2022

EXE. COMM 113/2022 RK RANJAN 9311022100 06.08.2022 21.07.2022

EXE. COMM 114/2022 RIZWAN 9643349576 12.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

KOTAK MAHINDRA 
PRIME LIMITED VS 
NIWAS KUMAR

RANJAN.AND.COMPANY@GM
AIL.COM

HDFC BANK LTD. VS. 
GOWHAR MAJID

RANJAN.AND.COMPANY@GM
AIL.COM

HDFC BANK LTD. VS. 
RAJIV KUMAR JHA

RANJAN.AND.COMPANY@GM
AIL.COM

M/S BAKER 
ASSOCIATED VS M/S 
MAGNATECH SMART 
GRID SOLUTIONS

RIZWANOFFICE0506@GMAIL
.COM 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26 South-West

EXE. COMM 115/2022 9873347330 12.08.2022 17.07.2022

EXE. COMM 116/2022 AJAY KOHLI 9910040471

KOHLISOBTI@GMAIL.COM

12.08.2022 27.05.2022

EXE. COMM 117/2022 AJAY KOHLI 9910040471

KOHLISOBTI@GMAIL.COM

12.08.2022 26.05.2022

27 9818539397 27-08-2022 27-08-2022

9818539397 27-08-2022 27-08-2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

KOTAK MAHINDRA 
BANK VS VS BALWAN 
SINGH GULIA

MAYNAK 
MAHAJAN

MAYANK_MAHAJAN05@YAH
OO.COM

KEI INDUSTRIES 
LIMITED VS KEE 
PROJECTS LIMITED

KEI INDUSTRIES 
LIMITED VS KEE 
PROJECTS LIMITED

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

CS (COMM.) NO. 
412/2022

CANARA BANK Vs 
SHREE BALAJI AUTO 
ELECTRICAL WORKS

Ms. RASHMI 
MALHOTRA

rasmmimalhotra@gmail.com
CS (COMM.) NO. 
413/2022

CANARA BANK Vs MANU 
SHARMA

Ms. RASHMI 
MALHOTRA

rasmmimalhotra@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

28

South-West

CS (COMM) 414/22 8960896896 30/08/22 29/08/22

Total 1486

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

M/S AYUSHMAN 
LOGISTICS SERVICES 
PRIVATE LIMITED 
THROUGH ITS 
DIRECTOR MEENAKSHI 
Vs. M/S. DAGROWAVE 
AGSCIENCE PVT. LTD

GANESH 
CHAND 
SHARMA/ 
SAHIL VIJ

advocatesahilvij@gmail.com


	Form-1

